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LOK SABHA
Tuesday, 3rd December, 1857

‘The Lok Sabha met at
the Clock.

{Mr. Speaxen in the Chair.}

Eleven of

———

ORAL ANSWERS TO QUESTIONS
Delhi Transport Service Buses

*713. Shri D. C. Sharma: Will the
Minister of Transport and Communi-
oations be pleased to state:

(a) whether he is aware of the fact
that the buses run by the Delhi Trans-
port Service are not properly washed
and cleaned everyday before putting
them on the road;

(b) whether he is also aware of the
fact that these buses are not properly
maintained; and

(c) it so, what steps Government

have taken in this direction in the
interest of public health?
The Minister of States in

the Ministry of Transpart and Com-
munications (Shri Baj Bahadur): (a)
1o (c). A statement is laid on the
table of the Lok Sabha. [See Appen-
dix III, annexure No. 16.]

Shri D. C. Sharma: May I know
-when the efforts to wash 50 per cent.
of the fleet every day will materialise?
How long will it take to put this into
eflect?

Shri Raj Bahadur: It depends on
the strength of staff. As soon as we
are able to enrol and recruit the
staff, we shall be able to do it to the
required extent.

3200

Shri D. C. Sharma: It is said in the
statement that sometimes spare parts
are not available. May I know what
effort is being made to see to it that
the Delhi Transport Authority does
not suffer from lack of spare parts?

Shri Raj Bahadur: Some spare
parts have got to be obtained from
foreign countries which means that
foreign exchange is involved. We
have recently sanctioned foreign ex-
change for this purpose to the tune of
Rs. 1:26 lakhs for the import of spare
parts from the UX. for 40 Albion and
25 Guy buses.

Shrl V. P. Nayar: May I know if
the D.T.S. has a wel! organised re-
pair workshop so that there is no
necessity to send the vehicles for
major repairs to workshops owned by
private entrepreneurs?

Shrl Raj Bahadur: We have got a
central workshop. We have got a
well organised system of workshops
so far as that is concernéd.

Shrl Rameshwar Tantla: May I
know if all the buses are supplied
with First aid boxes?

Shr! Raj Bahadur: So far as I
know, they are. In case there is
any complaint, I shall look into it.

Shri Gajendra Prasad Sinha: May I
know whether most of our buses are
purchased from hard currency or
sterling areas?

Shri Raj Bahadur: 1 think, mostly
from the sterling area.

Shri T. B. Vittal Rao: May I know
if there is any proposal before the
Transport Authority to standardise
the buses? We have got 30 many
types, Albion Leyland, etc. We can
have only one of these.
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Mr. Speaker: We are straying
away from the question.

Shri Raj Bahadur: That is a laud-
able object which we shall keep in
view.
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Shri Gajendra Prasad Sinha: What
ure the reasons why the production of
sugar in most of the mills in Bihar has
gone down?

Shri A. P. Jain: It is not a fact that
production from most of the mills has
gone down. In certain mills it has
suffered.

Rain of Fish at Ghaziabad

(Shri D. C. Sharma:
Shri Shree Narayan Das:
*715., Shri Radha Raman:
| Shri Mohan Swarup:
LPandit D. N. Tiwary:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether the reported rain of
fish at Ghaziabad village near Delhi
on or about the 15th September, 1957
has been brought to the notice of the
meteorological experts of the Govern-
ment of India;

(b) if so, whether the phenomenon
has been examined; and

(c) the nature of the

findings in
this regard?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Except for
newspaper reports, the Meteorologi-
cal Department of the Government of
India has no information on the sub-
ject.

(b) and (c). No examination of the
phenomenon was possible, as there
is no meteorological observatory at
or near the place where the ratn of
fish is reported to have fallen.

Shri D. C. Sharma: May 1 know if
any attempt was made to check up
these newspapers reports by the
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Meteorological department and what
‘was the nature of the check up?

Shri Raj Bahadur: The Fisheries
Department in the U.P. is likelv to
receive a report from the District
Magistrate of Meerut who is con-
cerned with this area.

Mr. Speaker: This was on the 15th
of September, Whatever happened
there, does it require so much time
to get reports even?

Shri Raj Bahadur: [ think the news-
paper report is of the 15th Septem-
ber.

Shri Gajendra Prasad Sinha: Is it
not a fact that such a phenomenon is
very rare? It has happened. Has not
this been examined by the Meteoro-
logical department?

Mr. Speaker: They have nof got
the materials. What is the examin-
ation?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): Except the
Biblical story where fish and food
came from the sky, there is no other
case of fish coming down from the
sky. When fish is carried by cyclone
from one pond, 1t comes down

Mr. Speaker: What 1 would like to
know 1s this. If it shodld have hap-
pened, it 1s an extiraordinary pheno-
menon. There is some newspaper re-
port. Whether it ought to have come
here before Parliament or not is an-
other matter, The persons in charge
of the area should have gone there
and verified the reports if the report
appeared in a very important paper.
What steps have been taken so far
as that matter is concerned. It is one
thing to say, we have found it is @&
myth. It is another thing to say we
have no report. We are prepared to
condemn it from here. How does it
happen that no information is being
given to the House?

'The Minister of Transport and Com-
mmunications (Shri Lal Bahadur
Shastri): Information was received,
But, what we have come to know

3 DECEMBER 1957

Oral Answers 3204

from the Meteorological department is
that they have not been able to find
anything authentic so far in con-
nection with that particular matter as
to whether there was actually fish
rain at Ghaziabad. They are unable
to make any further investigation in-
to the matter, It is true the TU.P,
Government is also making certain
enquiries. But, we have not received
any report from them so far. Our
Meteorological department does not
attach much importance to it because
they feel that this phenomenon has
happened at several other places in
the country. It has happened many a
time 1in Bengal. There is some ex-
planation for that as the Deputy
Minister of Food said just now about
cyclones sucking flsh and then the
fAish coming down with the rains. The
department concerned does not
attach much importance. As they are
the experts, we cannot say anything
further. Fortunately, all the ques-
tioners happen to be vegetarians., I
do not think they need be so much
interested in fish rain.

Mr. Speaker: Next question.

Some Hon. Members rose—

Mr. Speaker: All that the hon.
Members want to hear, evidently, is
this. Is that a fact? The people are
there. It is not the concern of one
paper reporter, There are a number
of persons there. Whoever goes
there can easily find out if there was
really fish rain, though the fish may
not appear on the soil today.

Shri Raj Bahadur: Much as we
would-like to study on the spot, the
fact remains that we do not Have a
meteorological check post at
Ghaziabad. We shall not have first
hgmd information. Whatever infor-
mation we will be able to collect now
will be Thearsay.

Mr, Speaker: Ten days’ notice 1is
given. It is not a Short Notice ques-
tion. In ten days, can't the Govern-
ment collect information if it was or
was not a fact. Ghaziabad is not
thousands of miles away.
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Shyi Lal Bahadur Shastri: If you so
like, we can send a man from the
department. But, it msay not pro-
duce any result.

Mr. Speaker: Very well. Next ques-
tion. It would not produce any
resuylt. What can be done.

Fobdgrailn Prices In Calcntta

»716. Dr. Ram Subhag Singh: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether “direct action” move-
ment was launched in Calcutta in the
month of September, this Year to
protest against the increase in fhe
prices of foodstuffs there;

(b) what has ‘been the imtrease in
the prices of foodstuffs in Calcutta in
the months of August and September,
1957, over the prices prevailing during
the corresponding months of 1956; and

(c) whether the ©prices are still
going up? -

The Deputy Minister of Food and
Agriculture (Shrt A. M. Thomas):
(a) There was some agitation about
rige in prices for 8 or 4 days in Sep-
tember, 1957.

(b) There was increase in the
prices of some items of foodstuffs and
decrease in others during August and
September this year as compared to
last year. The extent® of increase
varied from 3'1 per cent. to 387 per
cent. The extent of delrease varied
from 1-2 per cent. to 18'8 per cent.

(¢) No, Sir. The prices are more
or less steady. T

Dr. Ram Subhag Singh: May I
know the efforts made by the Govern-
ment to bring down the prices which
have gone up? .

Shri A. M. Thomas: * The House
knows that we have a number of
fair price shops. In the Calcutta
industrial area itself, there are as
many as 3053 fair price $hops. About
94 lakhs of people throughout West
Bengal are now covered® by identity
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cards. We have also supplied sub-
stantial quantities of foodgrainz to
the fair price shops: It has been made
clear on a previous occasion that
about 65,000 tons of rice are being
given to the State Government for
the months of September, October,
November and December. Adequate
qguantities of wheat are alse being
supplied to the State Government.

Shri B. Ramanathan Chettiar: What
is the present level of prices in
Calcutta compared to September?

Shri A. M. Thomas: In August-
September, the prices in 1957 to which
year the question relates, was 23-25
(in September) for coarse rice, where-
as in 19858 1t was 20'50. In August,
1956 the price of coarse rice was
Rs. 20 and in August 1857 it was
Rs. 24-25.

Shrimati Renu Chakravartty: May
I know if the Government is aware
that the amount of food given for
distribution does not cover the
number of cardholders for modified
and for cheap rations?

Shri A. M. Thomas: Yes, it covers.
We are now supplying at the rate of
one seer of wheat and one seer of rice
per adult per week.

Shrimati Renu Chakravartty: May
I know whether it has been  brought
to  the notice of Government that
many of the cardholders in the rural
as well as the city areas are not able
to buy because there is no stock in
the shops?

The Minister of Food and Agricul-
ture (8hri A P. Jain): We have not
had any such reports.

Dr. Ram Subhag Singh: May I
know the factors which led to the
increase in price, and to what extent
was the drought responsible for in-
crease in price in Calcutta?

Shri A. P. Jain: Of course, the re-
ports of the drought have been res-
ponsible to some extenti for the .in-
crease in price, but it is rather difficult
to determine to what extent Brought
has affected the prices.
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Report of Gokhale Commitiee

+
Shri T. B, Vittal Rao:
Shri E. L. Reddy:
*11%. { gardar Iqbal Singh:
| Shri M. V. Krishna Rao:

Will the Minister of Transport and
Communications be pleased to refer
to the reply given to Starred Question
No. 1412 on the 3rd Seplember, 1857
and state:

(a) whether the Gokhale Committee
has since inspected the Buckingham
Canal and has submitted its report;
and

(b) if so, the
made?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadar): (a) The Gokhale
Committee has inspected  the
Buckingham Canal. They have in-
formed Government that a detailed
traffic survey of the region is neces-
sary before they can submit their
report. Arrangement for the traffic
survey Ig being made.

recommendations

(b) Does not arise.

Shri T: B. Vittal Rao: May I know
who is carrying out this traffic sur-
vey?

Shri Raj Bahadur: I think it would
be carried on by the local Govern-
ment authorities in consultaticn with
the Central Government Officers.

Shri T. B. Vittal Rao: May I know
whether a copy of the report of the
Gokhale Committee will be laid on
the Table of the House?

Shri Raj Bahadur: As and when it
is presented.

Shri T. B. Vittal Rao: May I know
what amount of money has so far
been spent during the Plan period
on all these investigations?

8hri Raj Babadur: I think the
amount {s Rs. 52,000. It has been
placed at the disposal of the Govern-
ments of Madras and Andhra.
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Mr, Speaker: Shri R. L. Reddy.
Sardar Igbal Singh. Shri M. V.
Krishna Rao. Shri Chettiar.

Shri R. Ramanathan Chettiar: May
1 know wheiher after receiving the
report of the Gokhale Committee this
work will be taken up during the
Second Plan period?

Shri Raj Bahadur: The expansion
or the improvement of the canal has
been accepted in principle by the
Planning Commission and the projeet
is included. Provision has alsc been
made 1n the Second Plan to the tune
of Rs. 115 lakhs, and as I said, a grant
of Rs. 52,000 has been a'ready made
to the Governments of Andhra and
Madras for preliminary investigation.
So, 1t is obvious that as soon as the
report is received and is vetted Wmd
passed, we shall go ahead with the
scheme.

Shri B. §. Murthy: May 1 know
whether the hon. Minuster is aware
of the answer to a similar question
in the last session saying that the
Madras Government was not prepar-
ed to give any categorical reply as
to the widening and deepening of the
canal? Has any further reply come
from the Madras Government, and if
so, what action has been taken?

Shri Raj Bahadar: My information
is that the Madras Government and
the Andhra Government both gave
certain suggestions about the im-
provement of the canal. It is only on
the basis of those recommendatitons
and suggestions that the proposals in
the Second Plan have been formulat-
ed.

Shri T. B. Vittal Rao: When this
proposal to widen and make it navi-
gable for motor launches was includ-
ed in the Second Plan, it was on the
basis of the traffic carried by this
canal which was twenty times more
then what it was during the war
period. So, where is the necessity for
a further trafic survey? May I also
know whether the trafic survey will
be conducted jointly by both the
Madras and Andhra Governments or
by only one of the Governments?
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The Minister of Transport and Com-
munications (Shri Lal Bahadur
Shastrl): We can arrange for a joint
survey 'This survey is yet to start
and the money has been placed at
the disposal of both the Governments,
and I think it would be better if a
joint survey is made on behalf of both
the Governments.

As regards the Madras Govern-
ment, what Shri B. 8. Murthy said
was slightly right in the sense that
formerly we did not receive any re-
port from the Madras Government
whereas we had received a report
from the Andhra Government, but 1
had a personal talk with the Chief
Minister of Madras, and since then
he has taken up the matter. We have
received some reports from them also,
I hope it should be possible to carry
on a survey with the help of both the
State Governments.

Shri B. 8. Murthy: Because it in-
volves both the Andhra and Madras
Governments, may I know whether
an official of the Central Government
is placed at their disposal for helping
both the Governments as far as the
survey as well as other work is con-
cerned?

Shri Lal Bahadur Shastri: 1 do not
think 1t would be necessary for us to
send one of our officers for thal work,
but in case they suggest w0, we will
have no objection in p'acing one of
our officers at their disposal.
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Stipends to Dai Trainees

Shri Subodh Hasda:

Wil the Minister of lleult.h be
pleased to refer to the reply given to

. ta:
..'”‘{Shri s C. Saman:
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Starred Question No. 1409 on the 3rd
September, 1857 and state:

(a) whether Government have
taken any decision on the recom-
mendation of the last Health Minis-
ters’ Confetrence about the increase of
the present quantum of stipends give
to dai trainees;

{b) if 80, what is the amount of
increase; and

{¢c) how many dais were trained
during the First Five Year Plan?

The Minister of Health {Shri
Karmarkar): (a) and (b). Matter is
1_mder consideration.

(¢) No Dais were trained by the
State Governments during the First
Five Year Plan with Central assis-
tance.

8hri 8. C. Samanta: May I know
whether the Government intend to in-
crease the tramning period for da:s at
present?

8hri Karmarkar: The six months
training period which is envisaged is
deemed to be quite sufficient.

Shri S. C. Samanta: May I know
whether the Government will be able
to rcach the target of producing these
deis during the Second Plan with the
steps being taken at present?

Shri Karmarkar: Whether the tar-
get will be reached?

Mr. Speaker: Training sufficient
number of dgis, not production of
dazis.

Shri Karmarkar: That is our
ambition.

Shri B. 8. Murthy: What is the
difference between the training given
to the hospital assistants and dais?

Mr. Speaker: Hospital midwives and
dais?

Shri B. 8. Murthy: Yes.

Shri Karmarkar: This scheme is to
give a sort of refresher course to the
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illiterate daiz who are already in
charge of delivery of babies in the
villages. Eighty-five per cemt. of our
population is going without. any ex-
pert advice in the matter at the time
of delivery. 8o, the idea is to take
over the dais- who are prhctising in
the villages, give them six months
refresher course, give them a sort of
equipment bag costing about Rs. 50
and allow them as replenishment for
each delivery one rupee so that the
services already there may find im-
provement.

Dr. Sushila Nayar: In view of the
fact that the six months training is
admittedly very inadequate, what

proposal has the Government to en-,

sure that gll these girls are under
proper supervision of trained public
health nurses or health visitors after
training? Has Government any idea
how many of them are  working
under such supervision and how many
of them are just let loose on the
public with inadequate knowledge?

Shri Karmarkar: The idea is not
to let loose anybody on the public.
All the dais are undergoing training
under the supervision of Health
Visitors. That was our programme.

Mr. Speaker: I would only appeal

to hon. Members that wherever any
possible misconstruction can be put
upon the language that is used, lcose
language may not be used.

Dr. Sushjla Nayar: I do not think
there was any lcoseness in language.
It is, I think, a simple English ex-
pression. If they are allowed tfo go
and work in the public without re-
gular supervision then they are let
loose on the public. However, if
the.,.......

Mr. Speaker: The hon. lady Mem-
ber was saying, ladies let loose on
the public.

Dr. Sushila Nayar: I beg your
pardon, Sir. I wish to state this s
not a laughing matter. I wish to state
that i jnadequately trained people
are allowed to practise in public, it
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is letting them loose. However, if
vou gbject to that, I would withdraw
the expression.

Mr. Speaker: As far as possible, let
us not use such expressions.

Dr. Sushila Nayar: What I want to
know is not about supervision during
training. But, after training. To
the best of my knowledge a very
large number of them are not under
any regular supervision. Therefore,
I would like the Health Minister to
tell us if he has any proposal that
every one who is given this ~ six
months’ training is under regular
supervision and how many of them
have come under this scheme, if
any.

Shri Karmarkar: As I said before,
so far the scheme makes it that these
das will be trammed under expert sup-
ervision of Health Visitors. It is not
as if I am sending somebody new to
the villages. The idea is that there
are midwives in the villages. Those
of them that are willing to undergo
training would be brought back asfter
training for six months. Thereby they
will be better off for the training. As
I said, the idea is to equip them with
better knowledge and a special equip-
ment bag at a cost of Rs. 50 so that
when they do their work they will
be better than what they were before.

Shrimatl Renu Chakravartty: How
many of the dais trained under the
First Five Year Plan are still un-
employed and what is the number to
be trained under the Second Five
Year Plan?

Shri Karmarkar: The hon. Member
must know that this was not to create
employment. Already they are em-
ployed in their respective villages.
As I said before, no dais were trained
under the First Five Year Plan by the
State Governments with Central
assistance. We were prepared to
give the assistance; but they did not
take it.
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Family Pianning Oentres in Kerala

*7123 Shrl Narayanankufty Menon:
Will the Minuster of Healih be pleas-
ed to state:

(a) the number of family planmng
cenires established in the KXKerala
State so far;

(b) the allotment given by the
Central Government to the Kerala
State for the purpose of propagating
famuly planning; and

(¢) m view of the comparatively
higher rate of growth of population
in the Kerala State, what add:ticnal
steps the Government propose to take
to meet the situation?

The Minister of Health (Shri
Karmarkar): (a) to (c). I place a
statement on the Table of the Lok
Sabha [See Appendix, III, annexure
No. 18.]

Shri Narayanankutty Menon: In
view of the fact that this small num-
ber of family planning clinics are
not patronised by the women folk of
the wvillages, do Government consider
taking this assistance to their homes?

Shri Karmarkar: It is not a ques-
tion of taking assistance to their
homes. There are various clinics and
they are there to cater for the res-
pective populations where they have
been established. Those of them that
have been done by voluntary organis-
ations are working well, We hope, in
view of the assurance given by the
Health Mimster of Kerala last time,
that the Government ones are also
functioming. In case there is any-
thing going wrong, I shall be grateful
to the hon. Member for information
so that I can take it uP with the
Kerala Government.

br. Sushila Nayar: Is the hon. Minis-
ter aware that many of the family
planning centrts run by the Govern-
ment are being run by the midwives
without any medical supervision; and,
if so, what proposal has the Govern-
ment to rectify this situation as early
a8 possible?
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Shri Karmarkar: Our work is to
give aid. 1 am not aware that proper
medical personnel is not available to
some States I have not received any
information where a State has started
a family planning clinic without pro-
per personnel In any case, the
scheme is that we give assistance on
the condition that the proper per-
sonnel will be appointed. If there are
any cases, I shall be grateful to hon.
Members if they bring them to my
notice so that I shall go into them.

Dr Sushila Nayar: Is the Govern-
ment aware that the centres that are
being run in Delh fall under that
category and do not have adequate
medical personnel and supervision
and also of the fact that even doctors
need special tramning to run these-
centires effectively” In wview of that
fact how far 1s 1t right to have these
centres run by these midwives”

Shri Karmarkar: With regard to
centres being run by the Delhi
Admunistration, I shall check up be-
fore replying Regarding centres that
are being run under the CHS, my hon.
friend’s information is entirely wrong.

Shri Dasappa: The hon. Minister
was pleased to say that these centres
have been working very satisfactor-
ily, 1n Kerala. May I know how long
they have been in existence and whe-
ther the resuits of the working of
these centres have been assessed and,
if so, what they are”

Shri Karmarkar: I did not commit
myself to the statement that all the
centres are working entirely satis-
factorily. At the best, I wish hon.
Members do remember that this is a
new scheme and we want their
sympathies in the matter In the first
year, for instance, wherever our
medical and social workers go, we do
not except very sanguine results. It
is a question of persuasion and re-
garding that we must have the
sympathies of our hon. friends again.
Assessments have necessarily to come
at least after 3 years In Ludhiana
where our experiment has been going
on for a longer period, our results
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show that first the people took to it
enthusiastically and then there was
& lower curve and people left it off
and then now about on-third of the
population have taken it up and we
bave had it for three years. So far
as the three years’ results are con-
cerned, we have it recorded that they
have been successful to the extent of
about 50 per cent. That is where ft
is.

In Ramanagaram in Bangalore,
nearer my friend’s home, there is
also an experiment going on and I
hope he will fully co-operate and see
to it that good results are obtained
and to a larger extent.

Mr. Speaker: The question is con-
fined to Kerala.

Shri Narayanankutty Menon: There
are only 5 urban and 24 rura! clinics
opened. In view of th® alarming
rate of multiplication of the popu-
lation in the Kerala State.......

Mr. Speaker: Why all this pream-
ble?

Shri Narayanankutiy Menon: .... I
want to know whether the Govern-
ment will be pleased to open at least
one clinics in one town in the Kerala
State.

Shri Karmarkar: One for a town
may be formidable. There is a de-
finite programme about it. It 1is a
phased programme and 1 wish the
State Government takes full advant-
age and I am sure the hon. Member
will surely co-operate in this scheme.
I am not joking because in this.....

Mr. Speaker: In respect to these
matters let us not enlarge the scope
of the question or of the answer.

Shri Karmarkar: 1 would like to
make a special appeal to the Thon.
Members of this House. This is a
rather difficult problem and we want
thelr do-operation in the matter,
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Agriculture Ministers’ Conferonse,
Srinagar.

A |

Shri Sanganna:

Shri B. S. Murthy:
| Shri Surendranath

*924. { Dwiveay:

. Shri Hem Raj:

Shri Daljit Singh:
anmarl M. Vedakumari:

Will the Minister of Food and
Agriculture be pleased to lay a state-
ment showing:

(a) the recommendations made
by the Agricuiture Ministers’ Con-
ference in Srinagar on the 13th
October, 1957 and accepted by the
Government of India; and

(b) the steps taken to implement
them?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) and
(b). A statement is laid on the Table
of the Lok Sabha. [See Appendix
~III, annexure No, 18.]

Shri Sanganna: May I know whe-
ther the recommendations of the
Asoka Mehta Committee have any
effect on the decision taken by the
Government of India con the recom-
mendations made by the State Agri-
culture Ministers’ Conference; and, if
so, in what way?

Shri M. V. Krishnappa: In fact,
some of the recommendations of the
State Agriculture Ministers’ Confer-
ence deal with the minor irrigation
question. The Asoka Mehta Com-
mittee also endorsed the same recom-
mendations. We are taking action.
We have already given one crore of
rupees—additional fund-—for minor
irrigation this year. Rs. 1} crores
more is to be given to the drought-
affected States on the recommend-
ations of the committee which tas
gone round there.

Komari M. Vedakumari: As im-
portance has been laid on fertilisers
in this Conference may 1 know whe-
ther there is any proposal to start »
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fertiliser plant in Andhra to meet the
growing demand for it there?

Shri M. V. Krishnappa: The recom-
mendation was not to start a fertili-
ser factory but to import more ferti-
lisers so as to meet the entire demand
of the country and we are taking
action to import as much fertilisers
as possible.

The Minister of Food and Agricul-
ture (Shri A, P. Jain): The question
of a fertiliser factory has come up be-
fore the House more than once. The
second Five Year Plan provides for
the setting up of three (fertiliser
factories. On account of the (foreign
exchange difficulties, I do not know
whether the programme will be ful-
filled and for the time being we are
trying to meet the shortfall by im-
ports.

Raja Mahendra Pratap: May 1
know why Srinagar was chosen for
the Conference? Was it a joy ride for
the Minister?

S8hri M. 'V. Krishnappa rose—

Mr. Speaker: The hon. Ministers
need not answer questions which are
by way of insinuation or mockery.
This is not the House where hon.
Members, who are representing 8
lakhs or 800,000 of population, or 18
lakhs of popu'ation sometimes, could
make all sorts of insinuations or re-
marks which will elicit more laughter
than a serious reply to the questions.

Shri B. 8. Murthy: May I know
what steps have been taken to im-
plement all these decisions arrived
at the Conference in respect of the
recommendations about the fixation
of minimum prices and also about
the establishment of a committee of
experts and administrators?

Shri M. V. Krishnappa: About the
fixing of minimum prices for agricul-
tural produce, the National Develop-
ment Council also decided that we
must fix the prices, and then the
Government of India in the Food
and Agriculture Ministry issued =
notification on the 15th July stating
the policy in that regard.
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Bhri B. 8. Murthy: What about the
expert committee? 1 wanted to know
whether any commitiee of experts
and administrators has been appoint-
ed according to the recommendations
made.

Bhri M. V. Krishnappa: It does not
require gny committee - of experts.
There is already a declaration made
by the Food Ministry.

Shrimatl Renu Chakravartty: The
hon. Minister stated that in view of
the difficuities of foreign exchange,
the fertiliser factory programme may
not come through and the answer also
stated that we are going to import
fertilisers. May I know what will
be the difference in the amount of
foreign exchange required for im-
porting fertilisers and the amount
which would have been required to
set up a factory?

Shri A. P. Jaln: Those figures have
not been worked out, but surely we
will require much more to start a
fertiliser factory.

Shri Thirumala Rao: In view of
the great necessity for fertilisers,
which are in short supply, and also in
view of the great demand for foreign
exchange, is Government considering
as a matter of policy whether they
could invite foreign capital to come
to India and start the fertiliser indus-
try in India?

Shri A. P, Jain: Formerly, the
idea was that the fertiliser plant
should be located in the public sector,
but of late there has been a shift in
the policy, and it has been decided
that fertiliser should be set up in the
private sector too.

Grants-in-Ald for Non-Railway
Schools

*725. Shri Panigrahi: Will the
Minister of Raflways be pleased ¢o
state:

(a) whether there is provision for
giving from Rallway revenues grants-
in-ald to non-Railway schdols where
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children of Railway employees are
studying;

(b) whether the Utkal Vidyapith at
Kharagpur gets such grants-in-aid;
and

(c) whether the said institute has
got any financial assistance from the
Staftf Benefit Fund?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) Yes,
Sir.

(b) No, Sir.
(¢) No, Sir.

Shri Panigrahl: May I know whe-
ther the Utkal Vidyapith asked for any
grant from the Railway Funds as a
recurring or a non-recurring grant?

Shri Shahnawas Khan: Yes, Sir.
They did ask for a grant last year, but
their request could not be complied
with. They have again put in a re-
quest which is under consideration.

Shri Panigrahi: May I know why
this request was not acceded to?

Mr. Speaker: It is being considered
now.

Shri Panigrahi: Last year they did
not get any recurring or non-recur-
ring grant.

Shri Shahnawaz Khan: According to
the rules in existence, only those insti-
tutions are given grants which are
running &t a loss. This particular
4nstitution was not running at a loss.

Shri N. R. Munisamy: Question
No. 740 may aiso be clubbed with
question No. 726. They are analogous.
The content is the game.

The Deputy Minister of Food and
Agriculture (8hri A. M. Thomas):
Question No. 740 is concermed with
food production.

Mr. Speaker: Both of them can go
together. If there is a large produe-
tion, there is no need for import.
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impert of Foodgraims
f

Shri Bishwanath Roy:
Shri T. K. Chaudhuri:
“126 Shri Sarendranath
o Dwivedy:
Shri N. R. Munisamy:
Sardar Igbal Singh:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) what is the present reserve stock
position of foodgrains with the Central
Government;

(b) the amount of foodgrains plan-
ned to be imported during the first
two years of the Second Five Year
Plan;

(c) whether Government have pre-
pared any revised programme for
import of foodgrains after taking into
consideration the present food shortage
in the country, the failure of crops
as a result of drought in sevetal States
and the estimated autumn foodgrain
production throughout the country;
and

(d) if so, the details of the addi-
tional quantities of foodgrains that
would be needed?

The Deputy Minister of Food and
Agriculture (Shri .A. M. Thomas): (a)
7-8 lakh tons.

(b) During the two years 1956-57
and 19857-58 about 5-8 million tons of
foodgrains are expected to be import-
ed.

(c) and (d). A revised programme
of imports is under preparation. 1
may also add that the stock that I
have mentioned is the reserve lying
with the Central Government. With
the State Governments, there is a
reserve of about 250,000 tons, so that
the total reserves will be a little over
& million tons.

Shri Bishwanath Roy: May 1 know
whether any special quota out of the
imported grain has been allotted to
the deficit areas especially in the
Eagtern Uttar Pradesh and North
Bihar?
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The Minister of Food and Agricul-
tare (Shri A. P. Jain): Yes; the State
Governments have put up their
demand and we have met this demand
in full.

Shri N. R. Munisamy: May I know
how much wheat and how much rice
are to be imported and from which
countries?

Shri A. M. Thomas: At present,
according to our firm commitments or
rather current contracts, we have to
import about 1,336,000 tons; inclusive
our normal merketings. On the 1lst
January, the stock of wheat
would be 630,000 tons, so that
the total availability will be
1,966,000 tons. Having regard to the
expected demand during 1958, we may
have to mmport a little more than two
million tons of wheat and other coarse
grains.

With regard to rice, according to
our current commitments, we will
have about 507,000 tons of rice: from
Viet Nam 7,000 tons and from Burma
§ lakhs tons. It is estimated that,
adding the quantity internally pro-
cured, we will have about 9 lakh tons,
and we may have to import about
three to four lakh tons of rice.

Shri N. R. Munisamy: May I know
how much will be the quantity of
coarse grains out of this import?

Shri A. P. Jain: We have not deter-
mined what would be the proportion
of wheat and what would be the
coarse grains It all depends on the
availability, the price and other things.

Shri Jhunjhunwala: What is the
criterion taken into consideration
before launching upon import and how
many ounces of consumption is there
per adult?

Shrit A. P. Jain: In fact, we have
received some assessment of the losses
from the State Governments and for
the time being we have tried to base
our imports on the minimum losses
that are expected. We have also tried
to ascertain from the State Govern-
ments as to what their requirements
are likely to be, and it is on the basis
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of the estimates of the losses and all
their requirements that we have based
our import programme,

Shrl Tyagi: What 1s the total cost,
stipulated, of the foodgrains desired to
be imported this year and the next
year?

Shri A. P, Jain: 100,000 tons of

foodgrains generally cost between
Rs. 3 and 4 crores.

Shrimati Renu Chakravartty: For
the two years?

Shri A. P, Jain: The total cost of
this additional import of two millions
tons will be about Rs. 70 crores.

Shri Tyagi: May I take it that during
this year, only Rs. 70 crores worth of
foodgrains will be imported totally?

Shri A. P. Jain: Excluding what has
been imported,

Shri Tyagi: I wanted to know the
total cost of imported grains thig year.

Shri A. P, Jain: Does the hon. Mem-
ber mean 1957?

Shrl Tyagi: Financial year.

Shri A. P. Jain: It may be about
Rs. 80 crores or Rs. 80 crores so far.
I am speaking very roughly.

Shrimati Manjula Devi: May I know
the names of the countries from which
we are going to import foodgrains and
the amount of foodgrains from each
country?

Mr. Speaker: Does the hon. Member
want a list of that now? The total may
be asked. The total was given.
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ft Mo Wo F# : N 7F, I7 ¥ =ATA-
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Aoz grm, WX 99 & A W 3T B
2 &
Shrt R. Ramanathan Chettiar: May
I know the gquantity of rice that will

be imported from Burma and the
value thereof?

Shri A. P. Jain: 500,000 tons.
Mr, Speaker: The value thereof?

Shri A. P. Jain: As I have already
said, it will be _round about 350 to 400
rupees per ton.

Bilingual Teleprinter

Shri Raghunath Singh:
Shri Vajpayee:

Will the Minister of Transport and
Communications be pleased to state:

+
Dr. Ram Subhag Singh:
327,

(a) whether 1t 1s a fact that a
Japanese firm has invented and
demonstrated Bilingual Teleprinter
for English and Hindi both in New
Delhi recently; and

(b) if so, whether Government have
examined the possibility of using
these machines in India?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes.

(b) The suitability or otherwise of
the machine is under experiment and
examination.
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Eastern Railway Press

*728. Shrimati Renu Chakravartty:
Will the Minister of Railways be
pleased to refer to the reply given to
Starred Question No. 1414 on the
3rd September, 1957 regarding Eastern
Railway Press and state:

(a) whether Government have
finished examination of the enquiry
committee’s report regarding corrup-
tion in the Eastern Railway Press:
and

(b) if so, the action taken in this
matter?
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The Depuiy Minister of Rallways
(8Shri Shahnawar Khan): (a) Yes.

(b) Disciplinary action is being
taken against three employees of the
Press.

Shrimati Renu Chakravartty: May I
know whether this enquiry was car-
ried out by the Railway Security Staff
or by the Special Police Establish-
ment?

Shri Shahnawaz Khan: The enquiry
was conducted by two officers of the
junior administrative grade.

Shrimati Renu Chakravartty: May I
know whether they enquired from all
gections—both workers as well as es-
tablishment officers?

Shri Shahnawaz Khan: As far as we
are aware, they carried out a very
thorough and extensive enquiry and
they consulted various shades of opi-
nion.

Shrimati Parvathi Krishnan: May I
know against which of the employees
action is being taken?

Shri Shahnawaz Khan: I cannot give
the names of the employees. Action
1s being taken against three of the
employeces.

Shrimati Parvathi Krishnan: May I
know whether any action has been
taken against the Superintendent,
against whom charges were made?

Shri Shahnawaz Khan: None of the
charges levelled against the Superin-
tendent could be substantiated.

Shri T. B. Vittal Rao: Then may I
know why the Superintendent was
transferred from the Eastern Railway
Press to the Central Raillway Press?

The Minister of Rallways (Shri
Jagjivan Ram): Due to administrative
reasons.

Student Concession Tickets

*729. Shrimati Parvathi Krishnan:
Will the Minister of Raflways be
pleased to state:
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(a) whether a racket in students
concessions tickets for railway travel
has been brought to the notice of the
Rallway Authorities in Bombay;

(b) if so, what 18 the method of
operation of this racket and who are
the people involved; and

{c) what steps have been taken by
the Government to stop this racket?

The Depuly Minisier of Rallways
(Shri Shahnawaz Khan): (a) Some
cases of miususe of students conces-
sional Suburban season tickets by
some Commercial Institutes in Bom-
bay have come to notice.

(b) Some Commercial Institutes
running short-term courses were in-
discrrminately granting student certi-
ficates

(c) The Railways, in consuitation
with the Bombay State Educatlional
Dc¢partment, have restricted the issue
of this concession to_students of those
Institutions only which prepare can-
didates for Government Diploma Exa-
minations, providing instruction for a
full academic year.

Shrimati Parvathi Krishnan: Is it
not a fact that proposals were made
for a change 1n the procedure for the
issue of these tickets?

Shrt Shahnawaz Khan: No change
in the procedure was considered
necessary.

Mr. Speaker: Next Question.

Shri Panigrahi: Is it confined to
Bombay only?

farerrfaat gror faar fowz uray
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Assistant Commercial Inspectors on
the N. E. Railway

*732. Shri Yadav: Will the Minister
of Railways be pleased to state:

(a) whether it is a fact that within
a period of a few months, three
different systemms were adopted for
the selection of Assistant Commercial
Inspectors on the North-Eastern
Railway;

(b) whether it is also a fact that
the system finally adopted is not in
consonance with rules regarding
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avenues of promotion groups in force
on the North-Eastern Railway; and

(c) whether Government consider
the question of scrapping the previous
decisions and holding fresh selections
according to rules?

The Deputy Minister of Rallways
(8hri Shahnawaz Khan): The facts
of the case have been called for from
the Railway administration and will
be laid on the Table of the Sabha as
soon as received.

Development of Horticnlture in

Punjab

- Shri Hem Raj:
34 { Shri Daljit Singh:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the amount of subsidy or grants
sanctioned by the Central Govern-
ment to the Punjab Government for
the development of horticulture during
1956-57 and 1957-58;

(b) the amount utilised by the
Punjab Government in 1958-57 out
of the sanctioned amount; and

(c) whether any representation has
been received by the Central Govern-
ment of the establishment of an Apple
Juice Factory?

The Minister of Co-operation (Dr,
P. 8. Deshmukh): (a) Rs. 45,810/~ and
Rs. 1,14,990/- were sanctioned by the
Central Government as subsidy for
the horticultural development schemes
in Punjab during 1956-57 and 1957-58,
respectively.

(b) An expenditure of about
Rs. 8,000/- was incurred by the Pun-
jab Government out of the sanctioned
grant.

(¢) No.

Shri Hem Raj: May I know whether
the amount, which is laft behind, has
been given back to the Punjab Gow-
ernnment for the year 1956-577
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Or. P. 5. Deshmukh: I doa’'t think
‘nyﬁﬁn‘hleﬁlom.

Adulteration of Food

735, Bhri Narasimhan: Will the
Minister of Health be pleased to state:

(a) whether Government are aware
that Khesari Dhal, a poisonous food
stuff is used as an adulterant;

(b) whether Government are also
aware that such use leads to incur-
able paralysis of the limbs;

{c) whether the attention of Gov-
ernment has been drawn to the sug-
gestions in a leading article in the
*Hindu' of September 1, 1957; and

(d) whether steps will be taken to
prohibit both the cultivation and the
sale of this noxious stuff?

The Minister of Health (Shri Kar-
markar): (a) Yes.

(b) It has not been clinically estab-
Iished that a paralytic condition,
affecting the limbs occur in people
who consume Khesari Dhal as a part
of their daily dietary. Chnical and
held @nvestigations are however in
progress

(¢) Yes

(d) It 1s proposed to prohibit the
cultivation of Khesari Dhal by pro-
paganda and other suitable methods,
i possible, and bv legislation, if neces-
sary.

The question of prohibiting the sale
of Khesar1 Dhal in certain States
under the P. F. A. Act 1954, is already
under examination.

Shri Narasimhan: What are the
States in which this poisonous food is
produced?

Shri XKarmarkar: Not poisonous but
undesirable. My esteemed colleagus
from Bihar gays that it is undesirable.
But we, both the Food and Agriculture

8 DECEMHER 1957

Oral” Anstoers 32332

Ministry and the Health Ministry, have
come to the conclusion that it is some-
thing that should be discouraged and,
later on, prohibited.

The Madras Government have asked
for its prohibition and they have pas-
sed orders prohibiting the adultera-
tion of other foodstuffs with Khesari
Dhal. In other States, at our reguest,
circulars have been issued to bhring
home to those people the harmful
effects resulting from the use of Khe-
sari Dhal.

Shri Narasimhan: I would like to
know where these undesirable food
articles are being grown and widely
used?

Shri Karmarkar: 1 think in Bihsar,
Vindhya Pradesh and Eastern U. P.

Shri C. R. Pattabhi Raman: Is it not
a fact that the Madras Government
prohibited the sale of this dhal on
account of serious food poison and
paralysis caused by it?

Shri Karmarkar: Yes, the Madras
Government had prohibited it. But
later on the rules which had enabled
them to prohibit the distribution of
the dhal earlier were revised, and
under the revised rules, that is the
Food Adulteration Rules of 1955 no
such prohibition could be made. That
was their difficulty.

Shri Narasimhan: Who are the
scientific authorities who are enquir-
g into the matter as to the full ex-
tent of the harm?

Shri Karmarkar: Various bodies are
concerned with it. We considered it
in the Health Ministry and we held
the view in our Ministry that it was
undesirable to encourage the produc-
tion of this dhal; but the Central
Committee for Food Standards appear
to think that Khesari dhal is not like-
1y to be injurious to health if consum-
ed in small quantities.

Shri Thirumals Rao: Has the Health
Ministry any scheme under its experts
fur examining the qualities of this
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dhal and for analysing its effects on
the general health of the people?

Shri Earmarkar: As I said in my
answer, it is still under our examina-
tion. But the examination that we
have been able to make in the Health
Ministry shows that it is necessary to
discourage the production of this dhal.
I should also inform the House that
my esteemed colleague, the Minister
for Food and Agriculture, has said
that in the long run there appears to
be little doubt that the cultivation of
Khesari dhal should be stopped by
propaganda and other measures if pos-
sible, and by legislation if necessary.
The States are being advised in the
matter, and as regards immediate ac-
tion he said that we should carry on
propaganda against it,

Shri Easwara Iyer: May I know
whether the poisonous element in the
dhal has been isolated by any experi-
ment?

Shri Karmarkar: These experiments
have been carried on, I think, on rats,
and as it happened. (Interruption)
We do not attempt experiments and
undesirable things on human beings.
Yhere are methods for researches. As
it happened, no deleterious effect
was produced on the ammals which
were fed on this. But the general
opinion that we have been able to
arrive at—and pending further expert
opinion we must go by the opinion
that we hold—is that it is undesirable
to produce and distribute this dhal.

Mr. Speaker: His question was whe-
ther any experiment or research is be-
ing carried on to isolate the poisonous
element or portion in such dhal?

Shri Karmarkar: The normal me-
thod is not to isolate the poisonous
substance. It is not such an easy
matter. The method is to try it on
some &nimals to see the effect likely
to be created on human beings. That
is the accepted way of research in res-
pect of many of these things. The
idea iz not to go on analysing and
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finding out which is the polsonous
stuf?,

Study of Fisheries Activities in
Japan

*737. Shri V. P. Nayar: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether recently Government
had sent a team of officers to study
fisheries in Japan;

(b) whether the team has submit-
ted any report; and

(c¢) the total cost incurred on the
team?

The Deputy Minister of Agriculiure
(Shri M. V. Krishnappa): (a) Yes.

(b) Not yet.

(¢) No expenditure has been incur-
red by the Govt. of India on the visit
of this team to Japan, as all expenses
on international travel and allowances
in Japan were met by the Govern-
ment of Japan under the Coiombo
Plan. The internal cost on travel of
officers who were included in the team
from place of duty to port of embarka-
tion was borne by the respective State
Governments.

Shri V. P. Nayar: May I know whe-
ther there was any proposal to afford
special facilities to Japanese i1nvestors
in India in collaboration with Indian
interests and, if so, what are the spe-
cial terms guaranteed to them?

Shri M. V. Krishnappa: Before the
officers left we gave them instructions
to examine the case of Japanese col-
laboration, that is of Japanese flshing
industrialists collaberating with
Indian industries on our coasts.

Shrli V. P. Nayar: In view of the
fact that Japanese vessels are taking
a good deal of the fish called duna
fish from the Indian Ocean and it
fetches a very good price in the Ame-
rican market, may I know whether
Government directed ouxr team to
study the possibilities of finding out
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the technique of Tuna fishery from
the Japanese experts and whether
they have succeeded in getting it?

Shri M. V. Krishnappa: In fact we
want to take the collaboration of the
Japanese themselves, so that the bene-
At of this Tuna and other fish which
is caught will come to India, and we
are negotiating with them to start
companies on our coasts.

Shri V. P. Nayar: May I know whe-
ther the hon. Mimister has had an in-
formal talk with the Leader of the
Delegation on his return and, 1if so,
whether there 18 any possibility, as
reported by him, of getting Japanese
finance for aiding the development of
fisheries in India?

Bhri M. V. Krishnappa: Afier the
Prime Minister’s visit to Japan there
iz a likelthood of getting their full co-
operation in this matter, and we are
examining the case of inviting the
Japanese fishing industry to aid our
industry.

firmrem sw afcrzw et

*ox?. fY 7% T AN w7 afcwzw
aqt HWT WAY 4F A9TT AT FAT w49
fir :

(%) = ug a= § & fgmraw
Ry afEgs @1 F S &
¥ 2o wHwfE@l ® gt & afew
rfeqrm &,

() afx &, & w0 & w1 FrEow
B

(v) = sH=fa F afeags
fram § frat aag ax qar &t § ; O

(=) =y 3 & v fewmwer 22w
qfieaga AWEY S¥ W J9E7 9W9aAT 9%1-
fawrdr & 7

afcwg® ANt SwTC siwTs | Crva-
it (f T wEE) (%) F (W),
wfe g & fodt gw faaoor aor

3 DECEMBER 1957

Written Anawers 3236

¥ qv ™ frar v § o [Rfed
afcfirnr 3, ayww deat 2t

Shri B. 8. Murthy: Sir, Question
No. 740 was not answered,

Mr. Speaker: I asked him {0 answer
it.

Dr. Ram Bubbag Singh: But he did
not answer, At that time it was not
answered.

Shri B. 8. Murthy: You ruled it out.

Dr. Ram Subhag Singh: He did not
rule it out. The Minister did mnot
answer,

Mr. Speaker: I said the amount of
imports will be regulated by the quan-
tity of food grown in the country. H
it has not been answered, let it be
answered now Hon. Members will
follow what I say.

Food Production

*740, Shri N. R. Munisamy: Will
the Minister of Food and Agriculture
be pleased to state whether any allot-
ment has been made for augmenting
food production 1n India by way of
constructing medium gize irrigation
projects over and above the Second
Five Year Plan?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): In regard
to Second Year Plan as a whole no
medium 1rmgation scheme would be
considered out-side it. So far as irrl-
gation sector is concerned, it is
possible that in certain States addi-
tional schemes aiming at augmenting
food production may be considered
but these schemes will have to be
adjusted within the overall ceiling of
the Second Plan.

Shri N. R. Munisamy: What are the
States for which these irrigation pro-
jets are thought of?

Shri M. V. Krishnappa: They refer
to almost all the States, especially the
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South Indian Btates where there is
greater possibility of medium and
minor irrigation than in the North.

Shri N. R, Munisamy: May I know
the estimated cost that will be in-
volved in these additional projects?

Shri M. V. Xrishnappa: We have set
apart Rs. 50 crores for minor irrigation
works under the GMF. in the Second
Five Year Plan, Ag large funds are
required, where we get savings in the
agricultural sector they will be Qivert-

ed to increase the expenditure on
minor irrigation works.

8hri Gajendra Prasad Sinha: In
some of the scarcity areas, medium
schemes are being undertasken to pro-
vide purchasing power as well as irri-
gation facilities. What will be the
position where they are already not in
the Second Five Year Plan?

The Minister of Food and Agricul-
ture (8hrl A. P. Jain): The present
position is that we want to lay greater
emphasis on minor irrigation works,
and when we have any savings from
anywhere we would like to divert it
for establishing minor irrigation works.

Mr. Speaker: The Question Hour is
over.

WRITTEN ANSWERS TO
QUESTIONS

Flood Control Scheme

*7119. Shri Bishwanath Roy: Will the
Minister of Irrigation and Power be
pleased to state whether Government
have prepared any master plan for
flood control regarding the important

rivers, the Ganges, Ghagra, Gandak
Rapti, ete?

The Minister of Irrigation and Power
(Shri 8. K. Patil): Not yet, Sir
Export of Sugar

*721. Shri Abdul Salam: Will the

Minister of Food sand Agriculture
be pleased to state:

(a) whether a number of com-
plaints had been received by Govern-
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ment regarding the quality and pack-
ing of sugar expoited by the Indian
Sugar Mills Association to countries
like Malaya etc. and also whether
contracts had to be cancellad recent-
iy on acrount of non-gshipment of the
same in time;

(b) whether it is due to inability
of the Association to exercise proper
control; and

{c) it so, action taken by Govern-
ment in the matter?

The Minister of Food and Agriemi-
tare (Shri A. P. Jain): (a) to (c).
Some complaints regarding quality
and packing of sugar exported abroad
were received by the Indian Sugar
Mills Association and not by the Gowv-
ernment. Enquiries revealed that
complaints could not be substantiated
&3 sugar was exported after survey
and grant of necessary certificates of
quality and packing by surveyors of
international repute as per terms of
contract. Some contracts have been
cancelled recently by foreign buyers
as the contracted quantity could not
be shipped within the stipulated period
due to port congestion, inclement
weather, etc.

Sarvodaya Sahyog Samitis

*722. Shri Heda: Will the Minister
of Food and Agriculture be pleased
to state:

(a) what assistance and co-opera-
tion Government intend to give to
the Sarvodaya Sahyog Samitis for
starting co-operative farming based
on Sarvodaya principles; and

(b} whether any co-ordination has
been achieved by Government
between the activities of Sarvodaya
workers, various State Governments
and the Central Government?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) The ques-
tion of Co-operative Farming is under
consideration of the Government of
India. Sarvodaya Sahyog Samitis
will be provided central assistance to
the extent to which these are entitled
under the rules that are framed.

(b) The policy in this regard Is
under consideration.
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Opening of Telegraph Offices

#733. Sardar Iqbal! Singh: Will the
Mimster of Transport and Communi-
eations be pleased to state

(a) whether Government have re-
ceived any representations from the
general public and the businessmen
of Ferozepore, Guru Har Sabhai,
Jalalabad, Mamdhot Lekehe Wali,
Mandi Roran Wali and Baru Wali
and Ladhuka in the district of Feroze-
pore for opening telegraph offices and
public call-offices there; and

(b) if so, the action taken thereon®

The Minkster of State in the Minis.
iy of Transpert anfl Communications
(8hri Raj Bahadur): (a) and (b). A
statement is placed on the Table of the
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Lok Sabhe. [See Appendix I, an.
nexure No., 28]

Sugarcane

*736. Shri S. M. Banerjee: Will the
Minsster of Food and Agriculture be
pleased to state-

(a) whether there 1s a proposal to
Bive some sort of incentive bonus to
cane growers for improved quality of
sugar cane, and

(b) if so, whether this scheme will

be put mnto practice during this
season?

The Minister of Food and Agricul.
tare (Shri A. P. Jain): (a) and (b).
There i3 no proposal to give an incen-
tive bonus to cane growers for im-
proved quality of sugar cane on statu-
tory basts, An experimental scheme
has, however, been initiated to
examine the possibility of devising a
swtable system by which payment of
cane price can be made to cultivators
on the basis of quality This scheme is
still 1n an experimental stage It was
tried 1in 9 factories during the crushing
season of 1956-57 and is lhikely to be
tried again durmg the current season.
The results of the experiment in the
last season were laid on the Table of
the Sabha 1n reply to Shri Morarka's
starred question No 310 on the 24th
July 1957

Death of Rallway Watchmen

*738. Shri Tangamani: Will the
Minister of Rallways be pleased to
State.

(a) whether 1t 1s a fact that a night
watchman near Karaikudi and a night
watchman near Tirumangalam in the
Madurai Division of the Southern
Rajlway died while on duty,

{b) whether deaths were due to
accidents;

(c) the steps Government proposs
to take to prevent recurrence, and

(d) whether compensation has been
paid to the families of the deceased?
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The Deputy Minister of Rallway:
(8wl Shahnawas Kbhan): {(a) to (d).
A statement is laid on the Table of the
Lok Sabha. [See Appendix III,
annexure No. 24.]

Canadian Aid for Fisheries
Development

*739. Shrl Subblah Ambalam: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that the
proposed Canadian aid for the fisherjes
development project at Tuticorin in
Madras State fell through;

(b) it so, the reasons therefor; and

(¢) whether Government are nego-
tiating with other countries like
Japan for such aid?

The Minister of Food and Agricul-
tare (Shri A, F. Jaln): (a) Yes, Sir.

(b} The Canadian Department of
Fisheries had limited resources which
where fully occupied with develop-
ment of fisheries in their own country.

{¢) No, Sir.
Gir Lions

*742, Shei B. 8. Murthy: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given to
Starred Question No. 173 on the 22nd
February, 1856 and state:

{a) what steps have been taken to
preserve the gir lions;

(b) how far they have been effec-
tive; and

(c) whether the danger of their
extinction has been averted?

The Minister of Pood and Agricul-
tare (Shri A. P. Jain): {(a) (i) The Gir
Forest has been declared a sanctuary
and is closed for hunting throughout
the year. (ii) A second home for the
Gir lion has been found in the
Chandraprabha sanctuary near
Banaras in Uttar Pradesh.

{b) The lion population is reported
to be on the increase.

(c) Yes, Sir.
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Turmerie Experty

*743. Kumari M. Vedakumari: Wil
the Minister of Food and Agricultare
be pleased to state the condition of
furmeric exports to Pakistan from
Andhra as the price has fallen abnor-

mally and farmers have been affected
badly?

The Minister of Food and Agrical-
ture (Bhri A. P. Jain): The export of
turmeric is allowed freely. No restric-
tions or conditions have been imposed.
Data regarding exports of this commo-~
dity from different States in India to
Pakistan and to other countries is not
compiled. The figures of export from
India to Pakistan and other countries
are as follows:—

(In tons)
1954-55 1955-56 1956-57*
To Pakistan 1096 1204 2331
To all destina-
tions 6838 7556 10407

*Figures for 1958-57 are for nine
months only.

The exports, particularly in 1656-57,
are on the increase. The fall in price
is due partly to larger production of
the crop within the country and partly
to a fall in the turmeric prices in
world markets.

Rallway Mail Service Division

*744. Shri B. C. Mullick: Will the
Minister of Transport and Communi-
cations be pleased to state the criteria
followed for grading of Railway Mail

Service Division as Class 1 and Class
117

The Minister of Siate in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): R.M.S. Divisions
having 250 or more operative sorters
(including staff sanctioned to provide
weekly offs to the staff) are graded as
Class I; the rest as Class II.

Pakistan Opted Railway Employces

*145. Shri Balkrishna Wasnik: Will
the Minister of Railways be pleased
to state whether it is a fact that a
number of Railway employees who
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opted for Pakistan, and who had later
expressed their desire to be employed
on the Indian Railways have not been
taken back in service particularly on
the Eastern Railway?

The Depuly Minister of Railways
(Shri Shaknawagx Ehan): No. Ail those
rallway emplowees who had provi-
slonally opted to serve Pakistan but
later changed their option for India
Final before 15-2-1948 were absorbed.
Those who had opted Pakistan Final
but did not proceed to that country
and applied for employment were glso
re-employed on railways subject to
the avallability of vacancies and their
being found suitable. In the case of
those who had opted Pakistan Final
and had migrated to that country but
later returned to India and requested
for employment, the Ministry of Rail-
ways decided that their cases may also
be sympathetically considered for re-
employment on railways subject to
their being found suitable.

Rallway Bridge

*746. Shri Jagdish Awasthi: Will the
Minister of Rallways be pleased to
state:

(a) how old is the railway bridge
en the river between Bilhaur and
Araul Makanpur Railway statiphs on
the North Eastern Ra:lway;

(b) when the bridge was last
checked by the Railway Engineering
staff; and

(¢) whether Government are satis-
fied about the safety of the bridge?

The Deputy Minister of Rallways
{Shri Shahnawaz Khan): (a) Presum-
ably the bridge referred to is at mile
35/0-1 over the Shan nadi. If so, the
‘bridge masonry is about 76 years old
and the steel spans about 22 years old.

(b) This bridge was last inspected
in August, 1957, by the Assistant
Engineer, Bridges, North-EBastern Rail-
way.

(¢) Yes, Sir,
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Damage to Assam Trunk Road

*147. Shrimati Mafida Ahmed: Will
the Minister of Tramsport and Com-
munications be pleased to state:

(8) whether it is a fact that Assam
Trunk Road (National Highway)
between Sibsagar and Dibrugurh has

llag;z damaged during September

(b) if so, the reason thereof; and
(c) the steps taken in the matter?

The Minister of State in the Minis-
try of Transport and Communications
(Shrl Ra} Bahadur): (a) Yes.

(b) The Section from Rajmai Tea
Estate to Demow Charali of the road
was raised in level by carrying out
some earthwork, because it used to be
submerged under water during the
rains and traffic had to be suspended
for varying periods in past-years.

(¢) The earth work has now got
consolidated &nd should give no
trouble in future.

Post Offices in Punjab

*748. Shri D. C. Sharma: Will the
Minister of Transport and Commu-
nications be pleased to state:

(a) whether it is a fact that Post
Offices of all categories in the Punjab
Circle are housed in the rented
buildings;

(b) if so, the reasons thereof;

(¢) whether there is any proposal
to acquire sites for the construction
of buildings for the Post Offices in all
the districts under this circle;

(d) whether any proposal to con-
struct quarters for the staff work-
ing in this circle is under contem-
plation; and

(e) if so, with what results?

The Minister of State in the Minis-
try of Transport and Communications
(S8hri Raj Babadur): (a) to (e). A
statement is laid on the Table of the
Lok Sabha. (See Appendix III, annex-
ure No. 25}
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Fittoath World Vegetarian Congress

Shri Shree Narayan Das:

*749. { Shri Radha Raman:

Will the Minister of Food and Agri-
euilture be pleased to state:

(a) whether the Government of
India have taken any interest and
participated to any extent in the
Fifteenth World Vegetarian Congress
held recently in Bombay; and

(b) if so, the nature of interest and
extent and manner of participation?

The Minister of Food and Agricul-
ture (S8hri A. P. Jain): (a) Except
that the President of India inaugurat-
ed the Session the Government of
India have not officially participated
in it or taken part in its deliberations.

(b) Does not arise.

Over-crowding in Trains

*750. Shrl 8. C. Samanta: Will the
Minister of Railways be pleased to
state:

(a) whether over-crowding in trains
from or to Howrah Station has con-
siderably increased in recent times;

(b) whether almost all the trains
are reaching or leaving Howrah
irregularly;

(c) if so, the causes thereof; and

(d) the steps that are being taken
to overcome the difficulties?

The Deputy Minister of Railways
(Bhri Shahnawax Khan): (a) There
has been some increase in the extent
of overcrowding in some of the trains
running to and from Howrah. At the
same time there has also been decrease
in overcrowding in other trains.

(b) No. But some of the trains
arrived at and departed from Howrah
beliind schedule.

{c) and (d). A statement iz laid
on the Table of the Lok Sabha, [See
Appendix ITI, annexure No. 26.]
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EKettayam-Quilen
*751. Shri Narayanankutty Menon:
Will the Minister of Ratiways be

pleased to state when the Kottayam-
Quilon section of the Southern Rail-

way is proposed to be opened?
The Deputy Minister of Rallways

(Shri Shahnawax Khan): By about
December, 1957,

Cane Pest and Disease Control Boards

*152. Shri Sanganna: Will the
Minister of Food and Agricalture be
pleased to refer to the reply given to
Unstarred Question No. 1143 on the
3rd September, 1937, and state:

(a) whether any decision regarding
the setting up of the Cane Pest and
Disease Control Boards has since been
arrived at; and

{b) if so, with what results?

The Minister of Food and Agricultare
(Shri A. P. Jain): (a) and (b). It is
for the State Governments to take the
decision., The Madras and Bombay
Governments have decided not to set
up such boards. The matter is still
under consideration by the Govern-
ments of Andhra Pradesh, Punjab,
Orissa and Kerala.
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Wheat Prices .22 Himichal Fradesh

o154, Shrimali FParvathi Krishaan:
Wil the Minister of Foo and Agri-
eulture be pleased to state:

(a) whether it has come to the
notice of the Government that the
prices of wheat in out-lying districts
of Himachs]l Pradesh have gone up
very high; and

(b) if so, the steps taken by Gov-
ernment to make available wheat to
the people at reasonable prices in
the interior?

The Minister of Food and Agricul-
ture (Shri A, P. Jain): (a) No report
of any abnormal rise in prices of
wheat in the out-lying districts of
Himachal Pradesh has been received.

(b) 40,000 maunds of wheat has
been supplied to Himachal Pradesh
from Central Stocks during Septem-
ber-October, 1857 at Rs. 14 per maund
F.O.R. destination, and the Himachal
Pradesh Administration are arrang-
ing supplies to out-lying areas out of
these stocks.

Vegetable Olls

*755. Shri V. P. Nayar: Will the
Minister of Food and Agricalture be
pleased to state:

(a) whether it is a fact that Ghee
and edible vegetable oils go waste in
large quantities, due to the lack of
proper storage conditions and get
rancid; and

(b) if so, the estimated value there-
of every year?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) While it is
& fact that ghee and wvegetable oils
get rancid due to lack of proper stor-
age, they are not generally wasted as
they can be refined or used for other
purposes such as for frying or in
industry,

(b) Precise information regarding

the quantities of ghee and vegetable

olls which get rancid, is not avail-
able.

3 DECEXMBER 1957

Written Answers 3348

Power Froject on Punasa River

*136. Bardar Jqbal SBingh: Wil the
Minister of Irrigation and Power be
pleased to state:

(a) whether Government have
investigated a power project on
Punasa River; and

(b) it so, the main features of the
scheme?

The Minister of Irrigation and
Power (Shri S. K, Patil): (a) There
is no river bearing the name Punasa.
Perhaps the reference is to the Punasa
Dam Project on Narmada River in
Madhya Pradesh. Some investigations
to establish project feasibilities have
been conducted.

(b) The project comprises:

(i) construction of a 270 ft. high
dam across the river Nar-
mada at Punasa, about 45
miles south-east of Indore,
with a gross storage of 10 mil-
lion acre-feet;

(ii) construction of a Power Sta-
tion at the toe of the Dam
with an installed capacity of
385,000 k w. 10 enable genera-
tion of 330,000 k.w. of firm
power at 60 per cent load
factor;

(iii) necessary {ransmission gys-
tem to reach the various load
centres.

Development of Minor Ports

*75%7. Shri Tangamani: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) what is the stage of develop-
ment of three minor ports of
Tuticorin, Cuddalore and Nagapa-
tinem in Madras State; and

(b) whether there is a proposal to
direct foodgrains to these ports?

The Minister of State tu the Minis-
try of Tramsport alkd Communicstions
(Shri Raj Bahadur): (a) Develop-
ment of minor ports is primarily the
responsibility of State Governments,
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A statement showing the present
stage of development of the three
ports is laid on the Table of the Lok
Sasbha. [See Appendix II, annexurs
No. 27].

(b) These ports have handled food-
grain imports in the past. They will
be used for similar imports in the
future also as and when neceaskry.

Phscocntinnance of Steamer Secviee

Shri D. C. Sharma:
Shri Bidhati Mishra:
Shri Shree Narayan Das:
-5y Shri Radha Raman:
‘) Pandit D. N. Tiwary:
Dr. Ram Bubhag Singh:
Shri Raghunath Singk:
| Shri Jhulan Sinha:

Will the Minister of Transport and
LOommunications be pleased to state:

(a) wheiher it is a fact that Gov-
ernment have appointed an Inland
Water Transport Enquiry Committee
4o assess the transport needs of Bibar;

(b) it so, the terms of reference
and composition of this Committee;

(¢) whether the above Committee
has submitted any interim or final
report so far;

(d) if so, the main recommenda-
tions;

(e) the decisions taken in the mat-
fer; and

(f) the alternate arrangements pro-
posed to be made for running ferry
services by river to and from Bihar
in the event of Joint Steamer Com-
panies discontinuing this  service
from the lst January, 19587

The Minister of State in the Minls-
try of Transport and Commnunications
(8hri Raj Babadur): (a) to (f). A
staternent iz laid on the Table of the
Lok Sabha. ([See Appendix III, an-
uexure No. 28).
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(a) whether it is a fact that amn
anti-oxidant has been evolved by one
of the Scientists of the Pusa Institute,
New Delhi which will ensure keeping
quality of vegetable oils and fats;

{b) whether Government of India
have investigated the possibility of
producing the anti-oxidant to meet
the country's demands of this
material; and

(c) the source of the material and
its efficacy as revealed in the labo-
ratory tests?

The Minister of Food and Agricul-
ture (Shri A. P. Jaln): (a) Yes. Resin-
ous extractives obtained from one
variety of the Myristica seeds showed
strong antioxidant properties, but it
cannot be recommended for edible
oils because of its high toxicity as
indicated by preliminary trials.

(b) Question does not arise at this
stage.

(c) The anti oxygenic material was
obtained from the seeds of Myristica
malabarica, reported to grow wild on
the Western Ghats. In its activity the
material compared favourably with
butylated hydroxy toluene, one of the
commercial antioxidants.

Radlo Telephone Service

*761. Sardar Igbal Singh: Will the
Minister of ‘TYransport and Commu-
nications be pleased to state:

(a) the names of the countries with
which India has direct Radio tele-
phone service, Radio telegraph and
Radio-photo services;

(b) whether there is any pro-
gramme for the extension of these
services;

(c) if so, the nature of the pro-
gramme with total expenditure
estimated; and

(d) when these programmes will
be completed?
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The Minkter of State in the Minig-

try of Transpori and Comsmsunications
(Shri Raj Babadwr): (a) to (d). A
statement is lai@ on the Table of the
Lok Sabha. [See Appendix III, an-
nexure No. 29].

Derziiment of Engine

62 Shri Tangamani: Will the
Minister of Railways he pleased to
state:

(a) whether the engine of the
Madras-Bangalore Mail derailed near
Kuppam on the 18th November, 1937;

(b) if so, the reasons for the derail-
ment; and

(c) the extent of damage caused to
the engine?

The Depuly Minister of Raliways
(Shri Shahnawax Khan): (a) and
(b). A statement is laid on the Table
of the Lok Sabha. [See Appendix III,
annexure No. 30].

{c) There was no damage to the
engine,

Security Money for Telephone
Installation

*768. Shri S. M. Banerjee: Will the
Minister of Transport and Commuani-
cations be pleased to state:

(a) whether there is a proposal to
reduce the securily money for the
installation of a telephone from
Rs. 2000 to Rs. 1000; and

(b) if so, the date from which the
proposal will be implemented?

The Minfster of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) At Kanpur
the OYT deposit has been reduced
from Rs. 2000 to Rs. 1000. For other
places where the OYT scheme is in
force, there is no such proposal.

{b) Does not arise.

Agartala Municipality

971, Shri Dasaratha Deb: Will the
Minister of Health be pleased to state:

(a) the number of workers employ-
ed at present as permanent staf® to

keep the drains of Agartala Munid-
Pality clean;
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(b) whether the number is adequate
in view of the fact that the drains are
all kuchcha; and

(¢) whether Government are aware
that the drains have become breeding
ground for malaria and other diseases,
because of lack of drain-clearance?

The Minister of Health (8hri Kar-
markar): {(a) Twenty-five.

(b) The number is not inadequate.
The drains are cleaned throughout the
year, and if occasion demands, the
strength of workers is increased by
engaging extra labourers.

(e) That is not so.
Production of Food crops in Manipur

972, 8hri L. Achaw Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the total estimated productions
of paddy, wheat, maize and other food
crops respectively for the years 1955,
1956 and 1857 in Manipur;

(b) the estimated average yield of
paddy in maunds per acre in Manipur
in the years mentioned above;

(¢) the basis of calculation of the
estimated annual paddy yields in
Manipur; and

(d) the annual quantity of export-
able surplus during 1956-577

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) to (d). A
statement is placed on the Table of
the Lok Sabha. [See Appendix III,
annexure No. 31].

Agriculitural Loan in Tripura

973. Shri Dasaratha Deb: Wil the
Minister of Food and Agriculture be
pleased to state:

(a) whether certificates are being
issued against peasants for the real-
sation of agricultural loan in Tripura;

(b) whether it is a fact that due to
failure of crap most of these peasants

are not in a position to repay the
loans;
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(c) whether petitions have been
made for suspension of certificate pro-
ceedings; and

{d) whether Government propose to
withdraw the certificate notices for
the present as a result thereof?

The Minister of Food and Agricul-
tare (Shri A, P. Jain): (a) Yes.

(b) There is no general crop failure
making it impossible for the cultiva-
tors to repay the loans.

(¢) Out of 1120 persons against
whom loanees certificates were issued
only 263 persons have submitted peti-
tions requesting for the suspension of
certificate proceedings. Each case is
being examined and decision will be
taken on merits.

(d) No.
Overcrowding on Trains

974. Shri Nanjappa: Will the Minis-
ter of Rallways be pleased to state:

(a) how many coaches have so far
been built in the Integral Coach Fac-
tory, Madras ever since its inception;
and

{b) how many of them have been
put into use 1n the Nilgiri Cochin and
Malabar Expresses to reduce over-
crowding?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) 213.

(b) NilL

Transfer of the Office of Director,
Posts and Telegraphs, Orissa

95, Shri B. C. Mullick: Will the
Minister of Transport and Communi-
cationa be pleased to state:

(a) whether it is a fact that the
office of Director of Posts and Tele-
graphs, Orissa is likely to be shifted
%0 Bhubaneswar due to lack of accom-
modation at Cuttack;

(b) whether it is a fact that Orissa
Government are willing to transfer
the required land to Posts and Tele-
graphs Department free of cost at
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Bhubaneswar for the construction of
the office buHdings snd staff gquarters;

(c) whether the construction has
heen started; and

(d) if not, the reasons therefor?

The Minister of State in the Minis-
try of Transport and Commauanications
(8hri Raj Bahadur): (a) to (d). The
proposal is under examination. Nego-
tiations with the State Government
are in progress regarding the transfer
of land. Construction will be taken
up, after the scheme is fully examin-
ed and sanctioned.

Ranipet Rallway Station

976. Shri N. R. Munisamy: Will the
Minister of Railways be pleased to
state:

(a) whether a proposal has been re-
ceived from the public and local
bodies to bring Ranipet Railway Sta-
tion 1n Southern Railway on the main
line between Madras-Bangalore by
dismantling the line between Walajah
Road Junction station and Mukunda-
rayapuram station and connecting
Ranipet Station and Munkundaraya-
puram by a new line, the distance
being the same;

(b) whether the proposal involves
the elimination of the present shuttle
train running between Ranipet and
Walajah Road Station;

(c) whether similar demand was
made by the State Government; and

(d) whether such a proposal was
before the Railway Board from 1930
onwards and the said proposal was
examined and found feasible from
operational point of view?

The Deputy Minister of Raillways
(8hrt Shahnawas Khan): (a) Yes Sir.

(b) Yes.
(c) No.

(d) The propossl was examined and
was found not justifed both from the
financial and operational points of
view.
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Yellace-Omjeevarsm Rallway Line

977. Shri N. R. Muonisamy: Will the
Minister of Rallways be pleased to
state:

(a) whether the engineering survey
to construct @ new line between
Vellore and Conjeevaram has been
completed;

(b) if so, what are the main towns
and places to be connected by the
new construction of lines;

(c) whether the proposed new line
is to be a metre gauge or a broad
gauge;

(d) the estimated cost of this cons-
truction; and

(e) when the work is likely to start?

The Deputy Minister of Rallways
{8hri Shahnawaz Khan): (a) No Sir.

(b), (c) and (d). Do not arise.

(e) This is not included in the
Second Five Year Plan for construc-
tion.

Kallar-Adderley Bridge

878. Shri N. R. Muanisamy: Will the
Minister of Rallways be pleased to
state:

(a) the date on which the bridge
between Kallar and Adderley had
been washed away due to heavy rains
(Southern Railway);

(b) what alternative arrangements
were made for transhipment on the
Mettupalaiyam Cooncor Section on the
Southern Railway since the bridge
had partly been damaged as a result
of landslide on the Nilgiri Mountains;

(¢) whether the landslides were
cleared and if so, when; and

(@) the amount spent on such
clearance?

The Deputy Minister of Raflways
(Shri Shahnawaz Khan): (a) No
bridge was washed away. However.
on 11th November, 1957, a length of
fifty feet of bank in the approaches
of bridge No. 23 consisting of two CI.
pipes of 1'-3" dix each at mile H.5/12-
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13 between Kallar and Adderley slip-
ped during heavy rains, causing a
breach of about 20 ft. depth.

(b) As transhipment was not pos-
sible, passengers and parcels were
cleared by buses between Mettupalai-
yam and Coonoor. The train services
between Coonoor and Ootacamund
however were maintained.

(c) The breached length was repair-
ed at 1730 hours on 14th November,
1957.

(d) The approximate expenditure
involved in the restoration work con-
nected with the above breach is
Rs. 10,000.

Committee en Fuel Consumption

979. Shri N. R. Munisamy: Will the
Minister of Rallways be pleased to
state the estimated cost of conduct-
ing enquiry and investigation into the
question of fuel consumption on Rail-
ways by the Committee which has
been constituted for the purpose?

The Deputy Minister of Rallways
{Shri Shahmawaz Khan): Rs. 25,000
approxamately.

Loans to Cultivators

980. Shri Pangarkar: Will the Min-
ister of Food and Agriculture be
pleased to state the total amount given
by the Centre to the Bombay State for
advancing loans to cultivators during
the First Five Year Plan and the
Second Plan period so far?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): The total
amount given to pre-integrated Bom-
bay State for advancing loans to culti-
vators during the First Five Year Plan
is Rs. 768-50 lakhs.

During the Second Five Year Plan
for the year 1956-57 an amount of
Rs. 22-75 lakhs was given. During
the year 1957-58 a total loan of
Rs. 91-74 lakhs has been approved.

Purna River Project, Bombay State

981, Shri Pangarkar: Will the Min-
ister of Irrigation and Power be
pleased to state whether it is a fact
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that the Purna River Project in the
Marathwada region of Bombay Thas
been dropped from the Becond Five
Year Plan; and

(b) it so, the reason therefor?

The Minister of Irrigation and
Power (Shri 8. K. Patil): (a) No, Sir.

{b) Does not arise.

Brow Bridge

982 Shri Hem Raj:
* \ Shri Padam Dev:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is proposed to widen
the bridges at Luri and Brow
{Rampur) on river Sutlej in Maharu
District (Himachal Pradesh) to make
them motorable for through vehicular
traffic;

(b) whether there is any proposal
to construct another bridge at the
upper end of Rampur Bazaar (North};

(¢) whether any representation has
been received by Government from
the people of that area; and

{d) if so, the decision taken there-
on?

* The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) to (d). There
is no proposal to widen the existing
bridge at Luri. It is, however, pro-
pceed to construct a new single-lane
motorable bridge at Luri during the
current Five-Year Plan. No repre-
sentation has been received from the
people of the area for widening vhe
existing bridge at Luri,

The bridge at Brow (Rampur) is
under the control of the Government
of Punjab. The Government of India
are not concerned with the question
of widening this bridge or that of
constructing a new bridge.

Work on Ex-O.T.R. Section

933, Shri _Anirndh Simha: Will the
Minister of Rallways be plensed to lay
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on the Table & stitemant showing the
following works done in the exz-O.T.R.
Section of the North Eastern Railway
between the period from the 1st Apri),
to the 8lst October, 1937:

(1) addition of passenger coaches
to relieve over-crowding;

(i) the mileage of lines doubled;

(iii) the mileage of new lines laid;
and

(iv) the number and names of
new crossing stations opened
and new marshalling yards
constructed or enlarged?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): A statement
is laid on the Table of the Lok Sabha.
[See Appendix III, annexure No. 32.3

New Telephone Connections

o84, Shri D. C. Sharma: Will the
Minister of Transport and Commani-
cations be pleased to state how many
applications for telephone connections
were received at Delhi in 1955, 1958
and 1957 as far as available?

The Minisier of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): 1955 1186.

1956 8153

1957 upto 31-10-1957 2051.

Delhi Displaced Persons’ Colonies

985. Shri D. C. Sharma: Will the
Minister of Health be pleased to state:

(a) how many owners in the Delhi
Displaced Persons’ Colonies have
applied to Government during 1857 to
alter their structures in aecordance
with the originally approved plans;
and

(b) how many applications have

been granted?

The Minister of Health (Shri Kar-
markar): (a) and (b), No application
from owners of houses in Displaced
Persons’ Colonies for altering their
structures was received by Govern-
ment. The New Delhi Municipal
Committee and the Delhi Develop-
ment (Provisional) Authority how-
ever, received 994 applications from
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such persons during the period from
the 1st January, 1957 to the 3lst
October 1887, of which 748 were sanc-

tioned.
Ship Building Training to Indians in
UK.

887, Shri D, C. Sharma: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that the
Government of Unuted Kingdom have
offered to give practical training 1n
ship-building to Indians; and

(b) it so, whether the selection of
the candidates has been completed?

The Minister of State In the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) No

(b) Does not arise,

National Water Supply and Sanitation
Scheme

987. Shri D. C. Sharma: Will the
Minister of Health be pleased to state:

(a) the amount set apart for safe
water supply in the Community Pro-
ject and National Extension Areas
during the Second Five Year Plan
period under the National Water Sup-
ply and Sanitation Scheme; and

(b) the number of wells and tanks
to be constructed in each State during
the Second Five Year Plan, year-
wise?

The Minister of Health (Shri Kar-
markar): (a) No amount has speci-
fically been set apart for safe water
supply in the Community Project and
National Extension Areas under the
National Water Supply and Sanita-
tion Programme during the Second
Plan period.

(b) Necessary information is being
collected and will be laid on the
Table of the Sabha as soon as it is
complete,

EKatrs Owners in Delhi

988. Shri D, C. Sharma: Will the
Minister of Health be pleased to refer
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to the reply given to Starred Ques-
tion No. 0§32 on the 17th August, 1957
and state the number of Katra owners
in Dethi to whom notices to provide
necessary amenities have been given
from the 15th of August to the 15th
of November, 19577

The Minister of Health (Shri Kar-
markar): Twenty-three notices were
issued under sub-section (i) of gection
4 of the Slum Areas (Improvement
and Clearance) Act, 1856 to owners of
private katras requiring them to pro-
vide necessary basic amenities in their
respective katras during this period.

Chandigarh Aerodrome

989. Shri D. C. Sharma: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the progress made so far in the
modernisation and expansion scheme
of Chandigarh aerodrome;

(b) whether it 13 a fact that some
time back Government decided to
expand the capacity of the aerodrome
in Chandigarh, so that bigger planes
may be able to land there;

(¢) if so, the reasons for the delay; .
and

{d) the steps Government propose
to take in near future to expedite the
expansion programme?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Ra} Bahadaor): (a) The existing
aerodrome at Chandigarh has been
provided with an all-weather runway
1500 X 33 yards with necessary taxi-
tracks and apron, technical and reei-
dential buildings. Essential equip-
ment and staff have also been pro-
vided there, and the aerodrome is
tully equipped to meet the needs of
Civil Aviation.

(b) No, Sir.
(¢) and (d). Do not arise.

Stabilization of Assam Rafl Link

990. Dr, Ram Subhag Singh: Will
the Minister of Rallways be pleased
to refer to the reply given to Starred
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Question No. 1553 on the 6th Septem-
ber, 1937 and state the cost invoived
in implementing the scheme for the
stabilization of Assam Rail Link?

The Deputy Minister of Rallways
{8hrl Shahnawar Khan): A gum of
Rs. 35 crores has been approved by
the Railway Board to strengthen the
existing Aszam Rail Link Route. The
detnils are being worked out.

Assistant Station Masters (Dinapore
Division)

991, Dr. Ram Bubhag Singh: Will
the Minister of Rallways be pleased
to state:

(a) whether Government  have
received any representation regard-
ing the determination of geniority of
the Assistant Station Masters of the
Dinapore Division of the Eastern Rail-
way; ;

w

(b) if so, whether Government are
aware that pending any decision of
the same, promotions have been given
to juniors coming from the ex-
Bengal-Assam Railway; and

(c) if so, the causes therefor?

The Deputy Minister of Railways
(Shri Shahnawaz Khan}: (a) Yes.

(b) and (c). This does not arise as
the seniority of staff concerned was
determined in accordance with the
directive issued by the Raillway Board
in 1948 and Government are satisfied

that no injustice has been done in the
matter.

Tralning on Diesel Locomotives

992. Shri T. B. Vittal Rao: Wil the
Minister of Railways be pleased to
state:

(a) the number of employees sent
by the South-Eastern Railway Zone
for training in the U.S.A., on working
Diesel Locomotives; and

(b) the period of training and the
expenditure incurred thereon?

The Deputy Minister of Rallways
{Rhri Shannawar Khan): (a) Seven
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comprising of one Oficer and six
Supervisory staff.

(b) The period of training exclusive
of journey period is 4} months and
the estimated expenditure Rs. 1,15,000.

Quariers for Rajilwaymea

993. Shrli T. B. Vittal Bao: Will the
Minister of Rafilways be pleased %o
state:

(a) the number of quarters con-
structed between the 1st April and
the 31st October, 1857 for the Rail-
waymen on different zones;

(b) the number of essential staff
not yet provided with quarters; and

(c) the amount spent since the
beginning of the Second Plan upto
the 30th September, 1957 for the con-
struction of quarters?

The Deputy Minister of Rallways
(Shrl Shahnawaz EKhan): (a) About
6,430.

(b) 2,16,781 approximately.

(c) Rs. 8 crores and 30 lakhs
approximately.
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Air Crashes

995. Shri A. S. Saiga!: Wil the
Minister of Transport and Communi-
cations be pleased to refer to the
reply gven to Unstarred Question
No 268 on the 30th July, 1956 and
state

{a) the number of 1AC and AII
planes which crashed since July, 1956;

(b) how many human lives weie
lost;

(¢} the estimated loss to Govern-
ment, and

(d) what action Government 18
going to take to safeguard agamst
such crashes?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Six up to
30th November, 1957 All the aircraft
belonged to the IAC

(b) Nmme No passenger was, how-

ever, killed

(¢) Information 1s being collected
and will be laid on the Table of the
Lok Sabha later.

(d) For preventing accidents and
ensuring qreater safety of air opera-

3 DECEMBER 1057

Written Answers 3264

tions the following steps have been
taken:—

1. Recommendations made in the
Investigation Reports of aircraft scdl-
dents 1n India and abroad are studied
and implemented as far as practicable.

2. Modern and improved equipment
18 being introduced in the air as well
as on the ground to ensure safe navi-
gation of aircraft.

3 The standard of airline and alr
traffic  personnel, including pilots,
engmmeers and Air Traffic Control
Officers 1s bemng maintained by a high
level by careful selection, planned
training and strict checking.

4 Air safety lhiterature s cirewlated
1n the form of circulars, 1ssued by the
Civil Awviation Department to pilots,
engineers and others concerned with
Air transport.

5 To ensure a3 high standard
amongst commercial pilots the follow-
Ing measures were taken.—

(a) The services of a check-pilot
and an Instructor were cbtained from
KLM Dutch airrlines A sufficient
number of qualified Instructorgs were
trained by them for the Indian Air.
lines Corporation

{b) The Civil Aviation Department
have laid down that all pilots-in-
command should have acquired Instru-
ment Rating Certificate by the Ist
January, 1958

(¢) Pilots are required to undergo
route checks and local checks 1n
emergencies and instrument flying
once m every six months

(d) For every new type of sircraft
ratification check is carried out in
addition to the tests prescribed under
the Indian Aircraft Rules before the
new type is endorsed on the Pilots’
‘B' hcence

8 To improyve the airworthiness of
aircraft the following action has been
taken;—

{a) The conversion to Fenwal Fire
Detection Systemm has been made
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mandatory in the case of Dakota air-
craft io prevent false fire alarms.

(b) Official supervision of all main-
tenance work carried out during the
night on Indian Airlines Corporation
aircraft has been introduced with a
view to ensuring compliance with
safety requirements.

(c) Stage inspection on both Dakota
and Viking aero engines undergoing
overhaul at the various Indian Air-
lines Corporation bases has been
introduced.

(d) The period between overhauls
has been reduced in the case of
Hercules engines fitted to Viking air-
craft.

(e) The operators have been advised
to make available two persons at wing
tip locations for marshalling aircraft
when taxying.

7 All delays in the departure of
aircraft, attributed . 10 mechanical
defects are 1nvestigated and remedial
action taken. Similarly, any mechani-
cal failure of any component is sub-
ject to thorough enquiry.

Railway Rolling Stock

996. Shri Narayanankuity Menon:
Will the Minister of Rallways be
pleased to state.

(a) whether Government are aware
that very old coaches and engines are
provided for running on the Ernaku-
lam Kottayam line; and

(b) 1f so, what steps have been
taken to substitute the old coaches on
this line?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) Of the
thive engines worlung on this section,
only two are above 40 years of age
Of the 19 coaches working on that
section. only two are more than 33
years old

{b) After the through-connection is
establhished and the track consolidated
more powerful locomotives will be
provided and the position of coaches
reviewed.
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Post Offices in Orisen

997, Shri Sanganna: Will the Minis-
ter of Transport and Communications
be pleased to refer to the reply given
to Starred Question No. 1205 on the
26th August, 1957 in respect of Post
Office in Orissa and state:

(a) whether any house rent allow-
ance is paid to the Posts and Tele-
graphs staff in lhieu of non-provision
of Government quarters; and

(b) if so, to what extent?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) (i) Central
Government employees are paid house
rent allowance 1n costlier cities and
localities as notified by the Govern-
ment from time to time. House rent
allowance is also paid to those who
are entitled to rent free accommoda-
tion and who are not so provided on
account of non-availability of accom-
modation.

(b) The requisite information is
laid on the Table of the Lok Sabha.
{See Appendix III, annexure No, 33.]

Chupra Kacheri and Chupra Stations

998. Pandit D. N. Tiwary: Wil the
Minister of Railways be pleased to
state:

(a) whether it 1s a fact that Parcel
traffic at Chupra Kacher:s and Chupra
Stations (NER) has greatly in-
creased and there 15 shortuge of
accommodation at these stations;

(b) whether the parcel goods are
exposed to rains and sun at these
stations and get damaged; and

(¢} whether any damage claim has
been lodged for damages for these
stations”®

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) The
volume of parcel traffic dealt with at
these stations during 1955-56 and
1956-57 is more than that in 1954-
55, but it 1s less in 1956-57 as com-
pared with that in 1955-56. The exist-
ing accommodation for parcel traffic
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is not sufficient and steps are bemng
taken t0 increase the same.

(b) No.

{c) No.
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Telephone Directories

1000. Shri V. C. Shukla: Will the
Minister of Transport and Commauni-
cations be pleased to state whether
Government have considered the
desirabitity of arranging subject mat-
ter of telephone directories in a uni-~
form manner to enhance facihity of
reference®

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadar): Yes

Passenger Sheds

1001. Shri Basamatarl: Will the
Minister of Railways be pleased to
state:

(a) whether Government are aware
that when the Deputy Mimster for
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Railways visited Assam, A& delegation
submitted to him & memorandum
Pressing for the proviswon of passen-
ger waiting sheds in important rail-
way stations such as Barpeta Road,
Thihu, Nalbari, Kokrajhar and Fakira-
gram ete; and

(b) 1t so, whether Government are
contemplating the provision of these
essentia]l passenger facilities in the
Assam Link Railway Stations?

The Depuiy Minister of Rallways
(Shri Shahnawaz Khan): (a) Repre-
sentations regarding provisicn of pas-
senger amenities, in general, were sub-
mitted to the Deputy Mimister for
Raillways during his tour of Assam,
but no memorandum regarding these
particular stations was received by
him

{b) A statement 1s laid on the Table
of the Lok Sabha [See Appendix IIi,
annexure No. 34]
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Marketing and Warechousing Schemes
In West Bengal

1003. Shrimati Renun Chakravartty:
Wil the Minister of Food and Agri-
culture be pleased to refer to the
reply given to Starred Quastion
No. 1408 on the 3rd September, 1987
and state:

(a) whether schemes relating to
marketing and warehousing have
since been received from the West
Bengal Government,

(b) the number and location of
warehouses 11 the State;

(c) the number and type of market-
ing societies proposed; and

(d) the total amount sanctioned
under these heads of warehousing and
marketing”

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) The
Scheme relating to Cooperative Mar-
keting has been received The scheme
concerning the establishment of State
Warehousing Corporation 1s still
awaited

(b) The warehouses of Central
Warehousing Corporation viz.,, one at
Midnapore and the other at Cooch-
Behar are proposed during the year
1857-58.

(c) 21. This includes seven mar-
keting societies of the primary type
and one apex marketing society te
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be newly organimsed and 13 marketing
societies to be reorganized during the
year 1957-58.

(d) An amount of Ra. 11-20 lakhs
is approved for marketing schemes.
No amount has been sanctioned for
Warehousing Corporation of the State
20 far.

First Aid Boxes on N.E. Rallway

1004. Pandit D. N, Tiwary: Will the
Minister of Railways be pleased to
state-

(a) whether 1t is a fact that the
‘first a:d’ boxes maintained on trains
Lave generally no stock therein espe-
cially on the North Eastern Railway;
and

(b) if the answer to part (a) above
be in the affirmative, the action taken
in the matter?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) No.

(b) Does not arise

Freight Charges on Ambala-Naham
Route

1005. Shri ¥ S. Parmar: Wil the
Minister of Transport and Commuui-
cations be pleased to state:

(a) whether there 1s a marked
difference between the freight charg-
ed by the private operators and
Himachal Pradesh Government Trans-
port between Ambala and Nahan;
and

(b) 1f s0, what?

The Minister of State in the Minis-
try of Transport and Commaunications
(Shri Raj Bahadur): (a) and (b). As
the Himachal Government Transport
are not operating any goods vehicles
between Ambala and Nahan, the ques-
tion of difference in freight rates
does not arise.

Sholapur Station
1006. Shri Sugandhi: Will the Min-
ister of Rallways be pleased to state:
(a) whether the Sholapur Station of

the Central Railway has been buflt
anew;
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{b) the amount spent over the con-
struction;

(¢) whether it is a fact that afier
the construction had begun, Govern-
ment were unable to supply steel
materidis; and

(@) if so, what was the estimated
rate for the steel materials and what
rates were allowed for the same to
the contractor?

The Deputy Minisiet of Rallways
{Shri Shahnawaz Khan): (a) Yes,
Sir.

(b) The estimated cost 18
Rs 5,43,346/-. As the accounts of the
work have not been finally closed, it
1s not possible to give exactly the
amount spent on the construction.

{(¢) The original contract for the
work stipulated that steel for RCC
work will be supplied by the contrac-
tor On change of design of the
cantilever roof 1n front of the station
building requiring very much heavier
re-inforcement, the contractor expres-
sed his 1inability to supply steel where-
upon the Railway undertook to supply
steel and get the work done at a fresh
negotiated rate excluding the cost of
steel for this portion of the work.

(d) In the circumstances, the ques-
tion of charging the contractor for

cupply of steel at any particular rate
does not arise
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Gur and Khbandsari Sub-Committes

1008. Sardar Igbal Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the date when the Gur and
Khandsar:1 Sub-Committee of the
Indian Central Sugarcane Commitiee
met last tumne;

(b) the main recommendations of
the Sub-Committee;

(c) whether Government have con-
sidered these recommendations;

(d) whether any of the recommen-
dations have been accepted by Gov-
ernment; and

(e) 1f so, steps taken by Govern-
ment to wmplement these?

The Minister of Food and Agricml-
ture (Shri A. P. Jain): (a) 28rd
March, 1857.

(b) The 1ecommendations of the
Sub-Committee are given in the state-
ment placed on the Table of the Lok
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Sabha. [See Appendix III, annexure
No. 35].

(c) These recommendations will
be implemented by the Indian Cen-
tral Sugarcane Committee and not
the Government.

(d) and (e). Do not arise.
Cardamom Plantations

1000. Shri R. Narayanasami: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that Gov-
ernment propose to encourage the
plantation of cardamom in Andaman
Island; and

(b) if so, the +otal area 1o be
brought under plantation there?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) and (b).
As experiments with cardamom cul-
tivation conducted previously have
proved unsuccessful, it is not pro-
posed to undertake any large scale
cultivation of cardamom in Andaman
&nd Nicobar Islands. The Agriculture
Department of the Islands will, how-
ever, continue to conduet small scale
experiments as part of its normal
work.

Road Regulator Bridge over Krishna
River

1010. Shri P. S. Murthy: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether the Regulator-oum-
Road Bridge on Krishna river at
Bezwada has been completed; and

(b) the iotal extra expenditure
incurred over the final estimates?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) No, Sir. The
work is however very nearly com-
pleted. Progress up to end of Octo-
ber 1957 was 95%.

(b) Anticipated expenditure about
Rs. 5668 lakhs against sanctioned
estimate of Rs. 39:80 lakhs.
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Tioketioms Travel

Shri Hem Raj:
loxl. { Shri Daljit Singh:

Will the Minister of Railways be
pleased to state:

(a) the number of ticketless travel-
lers in 1856-57 and upto the end of
Qctober, 1957 in the Delhi and Feroze-
pur Division of the Northern Railways
snd

(b) the categories of the travellers
who were mainly involved in this
evasion of the Railway revenue?

The Deputy Minister of Rallways
(Shri Shahnawax Khan): (a) The
number of passengers detectaed travel-
ling entirely without tickets in the
year 1956-57 and upto the end of
October in the year 1957 is as under:~

Delhi Ferozepur
Davision Division
" 195657 84,340 1,31,674
April ‘57
to

October °’57 56,000 55,398

(b} Statistics of ticketless travellers
are not maintained according to
categories, and no perponderance of
any particular category was noted.

Allowanres to Running Staff

Shri Hem Raj:
1012 {Shri Daljit Singh:

Will the Minister of Railways be
pleased to state:

(a) the amount and rate of current
monthly running allowances paid to
different categories of the running
staff on the Northern Railway;

(b) the names of different categor-
ies of running staff on the Northern
Railway;

(c} the category under which the

Special Ticket Examiners are classi-
fled; and

(d) the rate of monthly Travelling
Allowance paid to the Special Ticket
Examiners on Northern Railway?
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The Depuaty Mimister of Rallways
(Shri Shalmawazx Khan): (a) The
rate of running allowance is not fix-
ed on a monthly basis and, therefore,
the amount earned by a member of
the running staff would vary from
month to month and even from section
to section. The rates . of running
allowance paid to the different cate-
gories of running staff on Indian Rail-
ways, including the Northern Railway,
are as follows:—

Per 100 miles.

Rs.
Driver Gr. A 4-B-0
Gr.B 4-4-0
Gr, C 3-12-0
Guards Gr, A 2-8-0
Gr,. B 2-4-0
Gr, C 2-2-0
Brakes-men Gr. A 1-4-0
Gr, B 1-2-0
Firemen Gr. A 2-0-0
Gr. B 1-12-0
Second Firemen 1-6-0

Per day of 8 hours
Shunters Gr. A 2-8-0
Gr. B 2-8-0
(b) and (c¢). The different categories
of Running Staff are as indicated
against Part (a) above. Special
Ticket Exaruners are not classified as
Running Staff.

(d) The rates of monthly Travelling

Allowance paid to Special Ticket
Examiners are shown below:—

Division Pay himit Amount of
(ancluding consohdated
dearness, travelling
pay) allowance
Rs.

(i) Allihabad, ( () Suaff drawing
Lucknow, over Rs, 50/~ &

Moraddbad, | upto Rs. 100/

Declh, per month,  2s/- p, m,
Ferozpore

and Head- (b) Staff drawing
quarters over Rs,100/- &
Davisions upto Rs. 200/~

except tor per month. 38/- p. m,
lady Special

Ticket (c) Staff drawing

Ferozepore per month. 63/~ p. m.,

Exanuners on over Rs. 2c0/-
Division. {
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Some of the Special Ticket Exami-
ners who have not opted for Consoli-
dated Travelling Allowance are allow-
ed Travelling Allowance under the
normal rules,

(1) Lady Special Ticket Examiners
on Ferozepore Division.—They draw
Travelling Allowance under the nor-
mal rules.

(iii) Jodhpure and Bikaner Divi-
sions.—Same as per item (ii).
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Tejegraph Office, Gorakhpar

1815, Shri  Vajpayeo: Will the
ister of Rallways be pleased to
state:

(a) whether it iz a8 fact that the
Telegraph Office sjtuated at Gorakh-
pur Railway Station has been shifted
to the Chief Signal and Telecommu-
rication Engineer's office which is
more than a miile from the Railway
Station; and

(b) it so, the reasons therefor?

The Deputy Minister of Raliways
(S8hri Shahnawas Khan): (a) Yes, Sir.
1t has been shifted to CS.TE's office
sbout half mile away.

(b) In sole interest of efficiency and
economy?

Raillway Station, Allahabad

101¢. Shri 8. M. Banerjee: will
the Minister of Raillways be pleased to
state the amount sanctioned for the

remodelling of - Allahabad Station
vard?

The Deputy Minister of Rallways
(Shri S8hahnawaz Khan): Rs. 12:46
lakhs. The remodelling scheme in-
cludes provision of 3 additional
through passenger platform lines and
the remodelling of up and down goods
yards to make them fit for handling
70 wagons trains.

1T FAEE g

totu. NY qo ®To WTEqIe : WqT
afcag qat dwre @it a7 WA W
U w4t fis

(%) = dfrerdr & aT wr
e et & o v wwrr
&R W wey

F (w) afx gf, &Y vowr fascior o
mow gy, Wi
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g o et & fis QY sarear w3
# v frsmr ® @ w0 gt
IETY A

Dining Car on G.T. Express

1022. Shri Subbiah Ambalam: Will
the Minister of Rallways be pleased
to refer to the reply given to Unstar-
red Question No. 463 on the 20th
November, 1857 and state what alter-
native arrangements have been made
to cater food to passengers, after the
discontinuance of dining car service
on the Grand Trunk Express beyond
Kazipet on the Bezwada and Madras
Section since the 1lst November, 18572

The Deputy Minister of Railways
(Shri Shahnawsz Khan): Refresh-
ment Rooms exist at Kazipet, Dorna-
kal, Bezwada, Tenali Ongole, Bitra-
gunta and Gudur stations between
Kazipet and Madras, besides which
sale of edibles 1s also being effected
at a number of stations on the sec-
tion from stalls and by vendors.

On the Kazipet-Bezwada section,
the G.T. Express trains run during the
night in both directions, so that the
need for a dining car service does not
exist.

On the Bezwada-Madras section, the
existing facilities at the Refreshment
Rooms have been augmented to cater
to the increased demand due to the
withdrawal of dining cars. The steps
teken include augmentation bf equip-
ment and stores at Bezwada, Tenali,
Ongole, Bitragunta and Gudur, and
appointment of additional catering
staff at Bezwada, Ongole and Gudur.

Passenger Amenities

1023. Shri K. U. Parmar: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that no
sleeping accommodation is provided
in the “Janta Express” running from
Ahmedabad to Bombay; and

(b) if so, the reasons therefor?

The Deputy Minister of Railways
(Shri Shahnawaz Ehan): (a) Yes.
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(b) So far sleeping nccommodation
in III class has been provided, as an
experimental measure, only on a few
selected trains. Two different types
ol coaches are on trial. The type of
sleeper coach to be adopted as the
standard is under consideration and
as soon as a decision is taken cons-
fruction of additional coaches and
putting them on trains on which the

service is not now available will be
taken in hand.

Forest Plan of Punjab

1024. Sardar Igbal Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the total grants asked for by
the Punjab Government {for their
schemes relating to forests for the
Second Five Year Plan; and

(b) the amount sanctioned by the
Central Government?

The Minister of Food and Agricul-
ture (Shri A. P, Jain): (a) A provi-
sion of Rs. 2:02 lakhs has been made
m the Second Five Year Plan for
grants for the Forestry Schemes in
Punjab. During the first and second
year of the plan, the State Govern-
ment came up with requests for
grants to the extent of Rs. 14,100/-
only.

(b) Rs. 14,100/-.

Travel between India and Pakistan

1025. Sardar Igbal Singh: Will the
Minister of Railways be pleased to
state:

(a) the number of Indians who
travelled to Pakistan since the
:nception of direct service between
Amritsar and Lahore by rail, month-
wise;

(b) the number of Pakistani
nationals who travelled to India since
then by rail, month-wise; and

(c) the steps taken by Government
to facilitate this travel?

The Deputy Minister of Raillways
(Shri Shahnewaz Khan): (a) and
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(b). A statement showing the number
of passengeres who travelled from
India to Pakistan and vice overse
during October, 54 to October 1857
is placed on the Table of the ILok
Sabha. [See Appendix III, annexure
No. 37]. Information regarding how
many were Indian anéd how many
Pakistan nationals is not known to
the Raillways.

(c) The following facilities have
been provided to Indo-Pakistan pas-
sengers on the Lahore-Amritsar rail
route:—

(i) Through carriages have been
provided for direct travel between
Lahore and Howrah and Lahore
and Delhi.

(ii) Passengers c¢an purchase
through ticketa at Lahore and
Amritsar for travel to certain
stations 1n India and Psakistan res-
pectively.

(mm) A separate booking office
has been opened at Amritsar on
the platform for the convenience
of Indo-Pakistan passengers to
purchase through tickets without
coming out and going to the main
booking offices.

(iv) Money Exchange Offices
have been provided at Amntsar
Railway Station for exchange of
India currency into Pgkistani cur-
rency and vice versa.
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Agricultural Labour in Manipur

1928, Shri L. Achaw Singh: Will the
Minister of Feod and Agriculture be
pleased to state:

(n) the total population of agricul-
tural labour in the territory of Mani-
pur; and

(b) whether any proper survey has
been made to ascertain the accurate
statistics about landless agricultural

labour?

The Minigster of Food and Agricul-
ture (Shri A, P. Jain): (a) The total
number of Agricultural Labour fami-
lies in Manipur State was estimated
at 644 1n 1950-51. The average size
of these families was found to be 2'5.

{b) According to the Agricultural
Labour Enquiry conducted in 1950-51,
20% of the agricultural labour fami-
lies in Manipur were with some land
and 80% of the agricultural labour
families had no land.

Corruption on Railways

1029. Shrimati 1Ila Palchoudhuri:
Will the Mimster of Railways be
pleased to state the total number of
bribery cases brought t¢ the notice of
Government on Indian Railways in
which Railway officials were involved
during the current financial year so
far?

The Deputy Minister of
(Shri Shahnawaz Khan):
30.9 1957.

Rallways
1028 upto

Nagarjuna Sagar Project

1030. Kumari M. Vedakamari: Will
the Minister of Irrigation and Power
be pleased to state:

(a) whether it is a fact that the Left
Bank Canal of Nagarjuna Sagar Pro-
ject will be extended upto the river
Godavari; and

(b) whether Government propose to
raise the carrying capacity trom 12,000
cusecs to 18,000 cusecs in order to
bring under cultivation the dry areas
in the west Godavari District?
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The Minister of Irrigation asad
Power (Shri §, K. Patil): (a) No.

(b) No.

Coastruction of Post Office
Buildings

1031. Dr. Samantsinhar: Will the-
Minister of Transport and Cemmuni-
cations be pleased to state:

(a) the number of post office build-
ngs constructed by the Government.
1 Orissa since 1951 and the number-
of post office buildings constructed
in the district of Puri since that year
uptil now,;

(b) since how long money has been
sanctioned for the construction of a
post office buwlding at Balugaon,.
District Pun and the cause of delay
in 1ts execution; and

(c) when the post office building at
Balugaon would be constructed?

The Minister of State in the Minis--
try of Transport and Communications
(Shri Ra} Bahadur): (a) 7 in Orissa,.
mcluding 5 1in Puri District.

{b) The propesal has not been sanc-
tioned so far

(c) As early as possible after the
purchase of the site is finalised and the
building scheme 1s sanctioned.

Over-bridge, Shornur Junction

1032. Shri Kunhan: Will the Minis-
ter of Railways be pleased to state:

(a) whether Government have
received any petition regarding the
construction of a Railway over-bridge
1. Shornur Junction 1n Kerala: and

(b) if so, the action Government
propose to take in this regard?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) Yes, Sir.

(b) The State Government of
Kerala have been requested to indicate
whether they recommend construction
of an over-bridge and if so, what
priority they would like to give to the:
construction of this bridge. On receipt.
of the reply from the State Govern-
ment and the State Governments ac-
ceptance to bear their portion of the-



3280 Written Answers

cost, further action will be taken by
‘the Railway Administration.

Clocks at Stations on N.E. Railway

1032. Shri Jagdish Awasthi: Will
the Minister of Rallways be pleased
ito state:

(a) whether it is a fact that clocks
-at several railway stations between
Kanpur and Araul on the North-
.Eastern Railway are out of order;

(b) what arrangements have been

made to repair or replace these clocks;
and

(c) the reasons why the clocks were

not replaced or repaired for several
months?

The Deputy Minister of Railways
AShri Shahnawaz Khan): (a) A clock
at Chaubeypur station only is out of

vorder since the last week of October,
1957.

(b) This clock is being repaired. In
‘the meantime Time-piece has been
Drovided temporarily.

ot

(c) The delay was of some weeks.
‘The contractor failed to immediately
repair the defective clock at Chaubey-
bur or to replace it temporarily, for
which he has been taken up with.

Shuttle Trains

1034. Sardar Igbal Singh: Will the

Minister of Railways be pleased to
state:

(o) whether Government propose
to run shuttle tramns from Jullundur
to Amritsar and Ferozepore to

Jullundur on the Northern Railway,
.and

«b) if s0, from when?

The Deputy Minister of Rallways
{Shri Shahnawaz Khan): (a) and (b).
‘There 1s no traffic justification for run-
sang additional shuttle trains on the
sections. However, proposals for the
running of Diesel Rail Cars on these
Seviioins either in replacement of some
-0f the existing steam trains or as addi-

_tional services sare under considera-
yilon.
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Rallway Platforms

1033, Sardar Igbhal Singh: Will the
Minister of Railways be pleased to
state:

(a) whether Government have for-
mulated any scheme to raise the plat-
form of stations on Bhatinda-Hindu-
malkote line on Northern Railway;

(b) 1¢ so, when the platforms will
be raised; and

(c) the order of priority?

The Deputy Minister of Rallways
(Shri Shahnawar Khan): (a) to (c).
Yes, Sir. There is a proposal to raise
the platforms at Bulluana, Pakki and
Killanwali, Punjab. These are pas-
senger amenity works and they will
be taken up subject to the approval
of the Railway Usérs’ Amenities Com-
mittee in order of priority fixed by
them keeping in view the availability
of funds and material.

Rallway Restaurants

1036. Sardar Igbal Singh: Will the
Minister of Rallways be pleased to
state:

{(a) the basis on which the rent for
the restaurants at Railway stations in
Northern Raillway 1s fixed;

(b) whether -the rent fixed is uni-
form in all Railway stations on
Northern Railway; and

(c) if not, the reasons therefor?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) to (c).
There are no restaurants run by con-
tractors on the Northern Railway and
the question of recovery of rent for
restaurants on that Railway does not,
therefore, arise.

Road- cum- Railway Bridge

1037. Sardar Igbal Singh:. Will the
Minister of Rallways be pleased to
state:

(a) whether a scheme has been
drawn up of a road-cum-rail bridge
on the Sutlej on Ferozepore Jullundur
line;
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(b) ¥ so, the main features of the
scheme;
(c) the estimated cost of the bridge;

(d) when the work is likely to be
taken up; sand

(e) the time by which it will be
completed?

The Deputy Minister of Raillways
«Shri Shahnawaz Khan): (a) No, Sir.

(b) to (e) Do not arise.

Automatic Telephone Exchange at
Ferozepare

1038. Sardar Igbal Singh: Will the
Minister of Transport apd Commauni-
cations be pleased fo state:

(a) whether there is any proposal
for instaling Automatic Telephone
Exchange at Ferozepore; and

{(b) 1if so, the action taken thereon?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) There is no
such proposal.

(b} Does not arise
Ticketless Travelling

1039. Shri Ganpati Ram: Will the
Minister of Railways be pleased to
slate-

{a) whether 1t is & fact that most
of the passengers in Jaunpur-Aunrihar
line (North-Eastern Railway) travel
without tickets;

t{b) whether 1t is a fact that tickets
arc not issued to passengers by book-
ing clerks and are issued somewhere
Just before the arrival of trains;

(¢) whether 1t 1s a fact that the
Guard, Travelling Tickets Examiners
and the Ticket Collectors on this line
take the charges of the tickets from
the passengers but do not issue even
folio tickets (receipts);

(d) whether Government propose
‘to institute an inguiry into the matter
and take adeguate action against the
«<ulprits, and
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(e) the measures Government pro-
pose to take to prevent such ticketless
travels?

The Deputy Minister of Rallways
(Shri Shahnawax XKhan): (a) No.

(b) No.

(c) and (d). Only two cases of this
nature came to light in 1958-57 and
adequate action is being taken in both
cases against staff responsible,

(e) It is proposed to make surprise
checks from time to time.

Bikramgunj-Ballia Line

1040, Shri Radhamohan Bingh: Will
the Minister of Railways be pleased
to state:

(a) whether there- is any proposal
to start a new rail link between
Bikramgunj in Bihar and Ballia and
Doharighat in U.P. via Buxar;

(b) whether the importance of the
proposed route has been studied in
the light of its service and utility to
the people of two backward areas in
U.P and Bihar; and

(c) 1f not, whether 1t is proposed to
examine 1t and carry out a survey
thereof in the near future?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) to (c).
No, Sir, It is not proposed to survey
the line at present.

Bridges on National Highways

J Shri (e

l‘m‘\shrl © 0L 710 thurl:

Will the Minister of Transport and
Communications be pleased to state:

(a) the number of road bridges pro-
posed to be constructed on National
Highways during the Second Five
Year Plan in West Bengal; and

(b) the names of the places and
amount allotted for each?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): {a) and (b). A
statement giving the required infor-
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mation is placed on the Table of the
Lok Sabha. [See Appendix III, an-
oexure No. 38.]

PAPERS LAID ON THE TABLE

NoTIFICATIONS UNDER MoTOoR VEHICLES
Acr

The Minister of State in the Minis-
try of Transpert and Communications
(Shri Raj Bahadur): Sir, 1 beg to lay
on the Table, under sub-section (3)
of Section 133 of the Motor Vehicles
Act, 1639, a copy of each of the follow-
ing Notiflcations:—

(1) Notification No. F.12(37)/
57-MT&CE, dated the 31st May,
1957, making certain amendments
;;4 tbhe Delhi Motor Vehicles Rules,

(2) Notification No. F.12(37)/
57-MT&CE, dated the 3rd August,
1857, containing a Corrigendum to
Notification No. F.12¢(37)/51-
MT&CE, dated the 31st May, 1957.

[Placed in Library. See No. LT-
407/57.]

REPORTS OF THE TARIFF COMMISSION

The Deputy Minister of Commerce
apd Industry (Shri Satish Chandra):
Sir, on behalt of Shr: Manubhai Shah
I beg to lay on the Table, under sub-
section (2) of Section 16 of the Tanff
Commission Act, 1951, 8 copy of each
of the following papers:

(1) Report (1857) of the Tarift
Commussion on the continuance of
protection to the Non-Ferrous
Metals Industry.

(2) Government Resolution No.
22(4)-T.R./57, dated the 2nd
December, 1957.

(3) Government Notification
No. 22(4)-T.R./57, dated the 2nd
December, 1857.

[Placed in Library. See No. LT-408/
§7.1

(4) Report (1957) of the Tariff
Commission on the continuance of
protection to the Bare Copper
Conductors and A.C.SR. (Alumi-

Com:

nium Conductor Steel Reinforced)
Industry.

(5) Government Resolution No:
3(5)-T.R./57, dated the 2n4 Dec-
ember, 1957.

(8) Government
No. 3(5)-T.R./57,
December, 1857.

[Placed in Library. See No. LT-409/
57.)

NOTIFICATION UNDER KSSENTIAL
CommoDITIES ACT

The Deputy Minister of Agricultare
(Shrt M. V. Krishnappa): Sir, I beg
to lay on the Table under sub-section
(8) of Section 8 of the Essential Com-
modities Act, 1855, a copy of Notifica-
tion No. S.R.O. 3848, dated the 16th
November, 1857. [Placed in Library
See No. LT-410/517.]

STATEMENT REGARDING ARREARS OF
INCOME-TAX

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
On behalf of Shrt B. R Bhagat, 1 beg
to lay on the Table, in pursuance of
an assurance given on the 9th Sep-
tember, 1957 in rep’-x to Unstarred
Question No. 1412, a copy of the state-
ment showing the number of.Income-
tax payers who have income-tax
arrears, the reasons therefor and the
steps taken by Government to recover
the balance from them [See Appen-
dix III, annexure No 39]

Notifications
dated the 2nd

PRESIDENT'S ASSENT TO BILL

Secretary: Sir, I lay on the Table
the Indian Tariff (Amendment) Bill,
1957, passed by the Houses of Parlia-
ment during the current session and
assented to by the President on the
29th November, 1957,

BUSINESS ADVISORY COMMITTEE
THIRTEEN REPORT
Shri Rane (Buldana): On behalf of
Shri Satya Narayan Sinha, I beg to
move:

“That this House agrees with
the Thirteenth Report of the
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Business Advisory Committee pre-
sented to the House on the 2nd
December, 1857.”

Shri T. B. Vittal Rao (Khammam):
Yesterday it was decided to recom-
mend to the House that no Bill can
be taken for consideration it the Bill
iy based on a report unless the report
is laid on the Table of the House 10
days before. I don't find that that
recommmendation has been followed
here.

Mr. Speaker: I will look into 1t
Anyhow, the recommendation has
been made. | I will ask him to submut
a supplementary report here for co.-
sideration. Was 1t one of the decis nn«
taken or a recommendation?

Shri T. B. Vittal Rao: It was a
recommendation.

Mr. Speaker: Hon. Members are
aware that in regard to Business
Advisory Committee, only decisions
regarding the Bills are incorporated
in the report and other suggesflons
are shown 1n the munutes. I shall now
put the Motion to the House The
question is:

“That this House agrees with
the Thirteenth Report of the
Business Advisory Committee pre-
sented to ithe House on the 2nd
December, 1857.”

The motion was adopted.

RE INDIAN RAILWAYS AMEND-
MENT BILL

Shrimati Parvathi Krishnan (Coim-
batore): According to the Order
Paper, the Indian Railways Amend-
ment Bill has to be taken up some-
time tomorrow. The report of the
Railway Freight Structure Committee
has been n our hands only yesterday
‘We have to study the report before
the Bill is taken up for considera-
tion. I would request that this Bill
may be taken up for consideration at
a later date.

Mr. Speaker: The hon. Member's
point is this Consideration of the
Indian Railways Amendment Bill,
1957 may be put off in as much as
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the Railway Freight Structure Com-
mittee Report was made available
only yesterday.

Shri T. K. OChaudhari: (Berham-
pore): In the Business Advisory Com-
mittee this matter was raised and it
was decided to recommend to the
Government to put off consideration
of the Bill by several days at least
because we got the reports made
available in the Parliament Library
only on Saturday.

Mr. Speaker: In all these matters
coming up before the Business Advi-
sory Committee, hon. members are
aware that the leaders of various
groups are represented there, On
behalf of the Government also, we
have got somebody. I expect that
each one who is present mm the Busi-
ness Advisory Committee will convey
the information to his . respective
group.

Shri Rane: I have asked Secretary
to put this off after 2 or 3 Bills. It
will not be taken up immediately
tomorrow. I think the office must
have recerved that information.

Mr. Speaker: The Business Advi-
sory Committee should have informed
the Minister about it. The Minister
has no knowledge about this.

The Minister of Rallways (Shri
Jagjivan Ram): I don't mind post-
ponement of a day or two. All that
I want is that this Bill has to be
passed by this House and Rajya Sabha
during this session

Shri Jaipal Singh (Ranchi West-
Reserved—Scheduled Tribes): We are
running away from the main issue
raised by Shri Vittal Rao. When a
report is made available to the Mem-
bers, there should be a time of 10
days at least for the members to study
the report. Of course, this will
depend upon what decision you give
on the point raised now and it would
automatically apply to this case also.

Mr. Speaker: It won't have retros-
pective effect. I have no objection to
give time for consideration. 1 shall
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sce if the report can be circulated a
week in advance to Members so that
they may be ready by the time the
Bill comes before the House. A copy
of this has been laid on the Table
and hon. Members will have time
to study. The Hon. Minister said that
he does not mind postponement by a
day or two but that he wants the
Bill to be passed by both the Houses
during this sesston

MOTION RE: FOOD SITUATION

Mr. Speaker: The House will now
resume further discussion of the
motion moved by Shri A. P, Jain
raegarding the food situation 2§
minutes are over and 4 hours and 34
minutes remain. Shri A P. Jain
may continue his speech.

The Minister of Food and Agricul-
tare (Shri A. P. Jain): Mr. Speaker,
Sir, yesterday, in the course of my
speech I was referring to the meas-
ures which the Government have
taken to counter speculation in the
foodgrains trade 1 was also saying
yesterday that the Government have
made Orissa as a rice zone; and Pun-
jab has also been made rice zone.
The idea is to procure as much rice
as we possibly can by controlling the
movement of rice.

In the case of wheat, U.P. has been
made into a wheat zone and Bombay
and Calcutta have been cordoned off.
The results of these measures have
been to eliminate avoidable move-
ment and to stabilise prices. By and
large the Mehta committee report has
giwven its sypport to the zoning that
we have done, and they say that while
they would -not rule out further
changes in the present system of zon-
ing in the direction of smaller zones,
they would suggest that the present
zones may continue for the time
being.

This brings me to the subject of in-
ternal procurement. During the last
few months, we have been making
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special efforts to procure as much of
rice inside the country as we possi-
bly can. The surplus areas in rice
are the Delta district of Andhra, the
State of Orissa, the State of the Pun-
jab and the Chattisgarh division of
Madhya Pradesh. The House would
be glad to know that we have been
able to procure as much as 150,000
tons of rice and grains.

The House will remember that the
procurement machinery had been dis-
banded after decontrol We took
some time for building up the machi-
nery for procurement and it was
started not during the harvest season
but when the harvest was over
Therefore the results of the procure-
ment are by no means discouraging.

So far as the future 1s concerned,
we want to procure as much of rice
inside the country from the surplus
areas as we possibly can We have
got a machinery now and we propose
to strengthen 1t

12-08 hrs.

{PanDIT THAKUR DAs BHARGAvVA it
the Chatr ]}

Nonetheless we have to be realistic
and we should remember that the
chances of procurement 1in Orissa
and Chattisgarh which during the
normal times used to have anything
between 1/2 a million tons to 3/4
million tons are rather meagre. On
account of drought conditions I don't
think 1t will be possible to procure
any substantial quantity of rice in
thosc areas and whatever could be
procured will be mostly locally con-
sumed

The Mehta Committee has recom-
mended that controls in the sense they
vxisted durmg the war and after-
wards should not be revived. They
have said that the trade should be
controlled in its various activities and
some regulation at the end of the
producer consumer Mmay also be
excrcised, but overall controls ¢f the
nature which existed during the war
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and afterwards may not be revived
pecause of the inherent difficulties in
these controls as also the reguirement
of foodgrains which these controls

necessarily entail and the ever-
increasing demand and the general
averseness of the country to total
controls.

We have taken steps to prescribe
an Order for licensing the trade, for
asking them to submit their returns
and for the periodical check of these
returns. As a result, the Central
Government also have issued an Order
for licensing the flour mills. The Order
was issued on 1st October, 1857. As a
result of our recommendation, five
States, Assam, West Bengal, Orissa
Madhya Pradesh and Bombay have
issued control orders. These States
Bihar, Punjab, and U.P. have almost
formulated their licensing and control
orders which are likely to be issued
shortly. We are taking up the matter
with the rest of the States. The poli-
¢y of the Government is that trade
should be controlled. We must know
how and where the stocks are, how
they are being disposed of, at what
prices they are being disposed of. 1f
we find that the trade is indulging in
<peculative activities and trying to
push up the prices, we shall not hesi-
tate to lay hands on them. In fact,
West Bengal has already done 1it.

The distributive machinery, that is
fair price shops and what are known
as partial rationing shops, have also
been augmented and more intimate
supervision is now being applied to
them The present number of fair
price shops is 36,000. In areas where
the Government has undertaken the
responsibility of meeting the food re-
quirements of either the whole of the
population or a substantial partof the
population, the State Governments are
1ssuing what are known as identity
cards. These identity cards are very
different from the ration cards. On
a ration card, a person is entitled to
get a certain quantity. There is no
open market from which he can sup-
plement the quantity available on the
ration card. On the other hand, the
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identity card enables the holder there-
of to obtain a certain Quantity from
the fair price shops. He can also
supplement his needs from the open
market. As a result of the issue of
these identity cards, I have good
reason to think that the distribution
of food has greatly improved. In
fact, quite a number of people who
were critical of the fair price shops
in the towns have now come and said
that the issue of identity cards has
very much improved the administra-
tion. I know that there is a certain
amount of leakage and despite all the
efforts that we may make, a certain
amount of leakage will continue.
The responsibility for running the
fair price shops is that of the State
Governments. They have been con-
sulting us. We have been giving
them advice. 1 have no doubt that
while the admunistration has improv-
ed, yet, there will always be further
scope fer improvement.

The other day, an hon Member in
the House asked me a question about
an interview which Shri Asoka Mehta
is reported to have given about the
smuggling of rice to other countries.
In that connection, I would like to
draw the attention of hon. Members
to page 41 of the report where they
say:

“The prices in neighbouring
countries like Pakistan, Goa,
Ceylon, etc.,, have been much
higher during this period than in
India. There has, therefore, been
a temptation to smuggle certain
quantities of cereals out of the
country. It has not been possi-
ble for us to collect any reliable
figures about the quantities in-
volved. They may not have been
much in 1956-57. But, rumours
that certain quantities were belng
smuggled out of the country and
were being sold at higher prices
added to the bullish sentiment in
the market.”

Of late, we have taken some string-
ent measures to avoid all possibili-
ties of smuggling. Transport of food-
grains in certain parts of the border
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districts of West Bengal has been pro-
hibited except under permits. Special
pickets have been posted along the
border and the patrol staff both of
the police and the Excise departments
has been alerted to take particular
care that there is no smuggling. Book-
ing to North Bihar is now being done
in the name of the District officers as
the consignee who endorse these re-
ceipts to the dealers. There is going
to be and there has been in certain
parts of the country licensing of
dealers. The possibility of these
dealers passing on any quantity to
other countries will be greatly mini-
mised.

So far as Goa 1s concerned, the
Mysore Government has already
created a belt in which movement can
“tuke place only under permits The
Bombay Government is also taking
similar steps. Regarding Ceylon,
there was a report thut smuggling
through minor ports was being done.
The Madras Government has made an
enquiry and it is of the opinion that the
allegation is not correct. Yet, they
have alerted the j.ort authorities to
see that all possibilities and chances
of smuggling are eliminated. 1 do not
mean to say that no smuggling is be-
ing done. With this large border
extending over several hundred miles,
it is impossible for the machinery to
stop all smuggling. I have good rea-
son to think, which ‘opinion, I believe,
is shared by the Foodgrains Enquiry
Committee that smuggling on any
large scale is not taking place. (The
bell rang.)

Mr. Chairman: By mistake the bell
has been rung. There is no intention
to stop the hon. Minister.

Shri A. P. Jain; The bell was
smuggled

As a result of the tightening up of
the food administration, I think some
beneficial results have come into ex-
istence. The prices which were 81 in
January and had gone up to 112 in
August, using 1852-53 as the base
that is, assuming that in that year,
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the price was 100, came down during
the next two months to 107. That ig,
there was an overall decrease of 5
points in the prices of foodgrains fram
112 te 107, but the recent reports of
drought have in many places arrested
the downward trend, and in some
places they have also given rise to
bullish trends. In particular, as the
crop affected is mostly rice, the price
of rice in some parts of the country
is now looking up.

The HMouse is aware that Govern-
ment had an intention to build up a
reserve stock of 2 million tons, and
we have succeeded in building up a
reserve of one million tons, perhaps
a little more. The Foodgrains Enquiry
Committee has laid great emphasis
on the building of the reserve
stocks We were expecting that this
would be augmented, but unfortu-
nately the conditions arising from the
drought may not permit us to aug-
ment this reserve stock, and while we
shall take every care to see that the
reserve stock doecs not go down, yet
I cannot altogether rule out the pos-
sibility of the reserve stock being
diminished.

I'here are certain other very impor-
tant rccommendations of the Food-
grains Enquiry Committee, namely
regarding the price policy to be
aperated through buffer stocks. That
is, during the harvest season the
Government enters the market, buys
and during the lean season it sells,
so that the prices may be kept more
or less at an even level throughout
the year. The buffer stocks are also
meant to eliminate regional dispari~
ties. They have recommended a
machinery for operating the buffer
stocks,—a commiftee at the price
level 10 be known as the Price Stabi-
iisation Board, and another at the
operation level, that is the Foodgrain
Stabilisation Organisation. They have
recommended the establishment of an
advisory body and an intelligence
bureau. Al} these measures are under
the consideration of the Government,
and we have not come to any con-
clusions.
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Shrl Tyagi (Dehra Dun): No deci-
sion has been reached yet?

Shrt A. P. Jain: The report has
been recently received.

While the tightening of the food
administration is good and must be
good, vet it is on the whole a pallia-
tive. It can remove some of the
undesirable features of our food
policy, yet it cannot overcome any
shortages that may exist in the over-
all economy of food.

We are taking certain steps to
observe austerity, to stop wastage of
food and to encourage the use of
substitute foods. Even so, the ulti-
mate effect produced by all these steps
would be of a limited nature.

The Foodgrains Enquiry Committee
has examined the trends of the rising
population. It has also assessed the
requirements which are likely to arise
during the next few years on account
of urbanisation and the rise in the
standard of living and broadly, they
have come to the conclusion that in
1980-61 the food reguirements of In-
dia will be of the order of 79 million
tons.

Then, they have examined the pos-
sibilities of food production, and on
the basis of the information which
they could get from the State Govern-
ments and on the production trends
of the past few years, acreage yield
etc.,, they have come to the conclu-
sion that during the next few years
India is not going to produce enough
food for its requirements. They think

that the shortage would be of the
order of 2 to 2} million tons.

The Committee thought that
arrangements for the import of food
to make up this shortage should be
made. Yet when they re-examired
the question, they thought that there
is a possibility of stepping up pro-
duction. On page 104 of the reponrt,
they say:

“In saying this we are not

advocating a revision of the target
of 155 million tons fixed by the
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Planning Commission. In faet,
we believe that if full use is made
of the regources, it may well be
possible to reach closer to the
Plan targets than the above esti-
mates.” (i.e. the estimate of 10.5
million tons).

The success of the entire Plan
depends upon agriculture. Agricul-
ture contributes nearly 50 per cent to
our national dividend, and unless we
produce enough of foodgraing for our
consumption and also enough of agri-
cultural products to feed our factories
and for export, the success of the
Plan would be greatly jeopardised.
Therefore, the success of the Plan,
upon which depends the prosperity
of the country, depends upon the pros-
pects of stepping up agricultural pro-
duction. Agricultural production has
gone up, but it has not gone up to
the extent of our requirements.

Now, the Foodgrains Enquiry Com-
mittee has very closely and carefully
examined that question. On page
104 of their report they have studied
the achievements of the physical pro-
duction targets and the filnancial ex-
penditure targets during the First
Plan. I will leave out the financial
expenditure targets and 1 will mainly
confine myself to the physical produc-
tion targets, because it is the physical
production targets that really matter
and not the financial expenditure
targets.

They have divided the entire food
production into flve sectors: major
irrigation works, minor irrigation
works, land reclamation and develop-
ment, fertiliser snd manure and
improved seeds. The achievements
in the major irrigation works are 40
per cent. of what were laid in the
First Plan. Under minor irrigation
works it was 81 per cent, under land
reclamation 77 per cent, fertilisers and
manures 50 per cent. and improved
seeds 55 per cent. Ome significant
fact which is noticeable from this
chart is that while the financial ex-
penditure targets in the case of major
irrigation schemes resched the level
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of 92 per cent, the physical production
targets were only 47 per cent. In
the case of minor irrigation works, it
was just the reverse.

Shri Tyagi: Which means the water
was not used.

An Hon. Member: QObviously.

Shri A. P. Jain: 1 am coming to
that.

Mr. Chairman: Let
Comments may wait.

Shri A. P. Jain: In the case of
minor irrigation works, it was just
the reverse, that is, while the finanecial
expenditure targets were only 63 per
cent, the physical production targets
achieved were 81 per cent, that is,
the expenditure was less, but the
irrigation was more. This is a lesson
which we should take for our future
planning.

him finish.

On the basis of our performance
during the First Plan the Committee
has tried to work out what are going
to be the possibilities of production
under the Second Plan, and under the
four headings, e, minor irrigation,
fertiliser and manures, improved
seeds and land reclamation and de-
velopment, as against the target of
10.02 million tons, they have estimat-
ed that the production would be 7.58
million tens, that is nearly 75 per
cent. I believe, Sir that it is here that
there is scope for stepping up for
agricultural preduction. A number
of State Governments have approach-
ed us with the request that we should
make more allocation for the minor
irrigation works, and my own experi-
ence of the minor irrigation
works is that they give the results
in the shortest possible time.
They are the cheapest methods of
increasing  production. They are
the cheapest methods of mak-
ing water available . to the farmer.
And then they do not create the diffi-
culties which are generally inherent
in the case of the major irrigation
works. Here a man puts a well. He
need not build any elaborate chan-
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nels. Then he always puts in a cer-
tain amount of labour. The well is
an achievement which is partly due to
his own efforts. He takes pride in
making that well a success. There-~
fore, there is no time-lag. A major
irrsgation work would cultivate about
a lakh acres, two lakh acres or three
lakh acres of land which have to
develop irrigation potential. A large
number of distributaries have to be
built. Some channels have to be
built. DT dry farming "the land may
be uneven it does not matter much.
But if the land is even it is better.
The land has got to be levelled. So,
it requires a number of operations.
It requires a new crop pattern to be
developed. The farmer is to be made
to realise the benefits of irrigation.
Sometimes, Sir, as it has happened in
many cases, the irrigation rates are
beyond his capacity to pay. So, those
are all the difficulties that are inhe-
rent in the major irrigation works and
also medium irrigation works. That
is why during the course of the ques-
tion hour when a supplementary was
asked, T said that our future policy
is going to be that whatever money
we can save either from the major
irrigation work or from the medium
irrigation work we will divert all
those resources towards the minor
irrigation works.

The observations made by the team
of the officers which have visited
drought-affected areas are that all
kinds of minor irrigation works—
Kaccha wells, bunding of a rivulet
and all the mmprovised methods—
must be adopted to overcome the
immediate difficulties. These are the
aspects on which we propose to lay
the greatest emphasis, and, I think,
that it should be possible for us to
even exceed the target by ohe hund-
red per cent. in the case of minor irri-
gation works.

Then, Sir, there is another item of
the fertilisers. The Indian farmer has
become fertiliser-minded. He~wants
more and more fertilisers. Well,
there are sometimes difficulties in the
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distribution of fertilisers, and I do not
deny that there are cases when the
fertiliser does not reach in time. We
shall try to improve the distributing
machinery. {(Interruption). The hon.
Member will kindly excuse me. He
can have hig say later.

Now, Sir, the Indian farmer wants
more and more of fertilisers. Unfor-
tunately, this year our supply of ferti-
lisers was 25 per cent. less than the
demand., Next year the prospects
are still gloomier and according to the
present orders for the import of ferti-
lisers which we have to place abroad,
the actual supply of fertilisers 13
hkely to be 80 per cent. of the
demand, ie. therc will be a shortfall
of 40 per cent. 1 have been pressing
upon my colleague, the Finance Minis-
ter, as also the Planning Commission
that here 1s one 1tem which can give
this country the largest amount of
additional yield In {act, this Com-
mittee has worked out the figures and
they say that :f we spend about one
hundred crore« of rupecs on the
mmport of fertilisers we can produce
foodgrains worth about Rs. T'wo hun-
dred seventy crores But, then, there 1s
the difficulty of the foreign exchange.
My colleagues have all the sympathy
with me. I am pressing on them that
here 1< an item which 1if properly
handled, if the supplies are made
available, I have no doubt, the agri-
cultural production can be increased
and much of the necessity to mmport
foodgrains can be obviated.

Shrl Tyagi: What does your col-
league say? Do you want our support
in the matter?

Mr. Chairman: This is not the way
to put questions. The hon. Member
is sitting and putting the question
Let him allow the hon Minister to
proceed The hon. Member himself
has been a Minister. I should request
him not to interrupt.

Shri Tyagl: When the hon. Minister
speaks about the matter being refer-
red to another Minister, the House is
entitled to know as to what is the con-
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sidered view of the Government as a
whole,

Mr. Chairman: Order, order. The
question may be put at the proper
time after he has finished. If the hon.
Mempver goes on interrupting like this_
the hon Minister cannot proceed. 1
would request him not to interrupt.

Shri A. P. Jain: Now, Sir, there is
also scope for improvement in regard
to the supply of better kinds of seed
and we are going to take it up. The
first four items mentioned in para-
graph 5 on page 105 of the Report are
being mmplemented by the State Gov-
ernment 1n collaboration with the
Mmstry of Food and Agriculture, and
1 do hope that we shall achieve
better results than what are expected
by the Foodgrains Enquiry Commattee.

Then, Sir, after that rtem is the
item of Improved Agricultural Trac-
tors My colleague, the Minister for
Community Development is primarily
responsible for 1t. We have estab-
lished a Committee to achieve full
integration between the activities of
the Food and Agriculture Ministry
and the Mmnstry of Community
Development The Community De-
velopment Minmstry is now taking
every care that the first emphasis in
the community development areas
must be laid on the food production.
And 1 have good reason to believe
that the Community Development
Department 1s now Ilaying more and
more emphasis on food production.

Unfortunately, the Committee is of
the opinion that only 50 per cent. of
the targets prescribed under the head-
g can be achicved. But I do hope
that with greater and greater empha-
si1s on the agricultural schemes in the
community development it should be
possible to achieve better results. In
fact, the Committee on page 115 of
their Report have observed:

“,...we have no doubt that as
the extension gets more firmly
rooted and production-oriented,
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substantial increase in production
can be brought about by better
trained and organised staff.”

I have already made a few obser-
vations regarding the major irrigation
schemes. The House will be glad to
know that some beginning has been
made now in the areas where the
development potential for irrigation
was not being fully utilised. Yester-
day I mentioned that in the Sambal-
pur area for the first time 1,50,000
acres of land is being irrigated.

An Hon. Member: That is not quite
correct.

Shri A, P. Jain: This is the report
of the team which has visited the
place and I am saying on their autho-
rity. Further they have said that it
will be possible to make irrigation
for a hundred thousand acres avail-
able during the months of February
to June.

The figures of the utilisation of
water from the tubewells in Bihar is
also encouraging. As against 25,000
acres or so of the land which was
irrigated in Bihar from the tubewells
in Kharif 1956 this year those tube-
wells are irrigating 70,000 acres. [
think, Sir, there is still further scope
for increasing the areca irrigated from
the tubewells. And, I do hope that the
State Governments will take due care
to utilise the irrigation potential to
the maximum. In fact, it is a matter
of shame for every one of us should
spend our dear money on developing
irrigation potentia] and yet not make
use of the tubewells. I think there is
greater consciousness and in fact we
should not allow any time-lag in the
utilisatign of water. So far as my
Ministry is concerned 1 do not claim
any special virtue. All I can eay is
that under a difficut situation I'am
trying my best. I do not say my best
is necessarily the best. All that a
person can do is to do his best. So
far as the agricultural activities are
concerned, they essentially fall in the
sphere of the State Governments.
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1 know that there is greater realisa-
tion but there should be even greater
realisation and I hope that, perhaps,
sometimes these calamities and these
disasters are a boon provided we can
make the best out of them. The
great drought which has occurred this
year should serve as an eye-opencs
for us so that we may put in every
ounce of our effort to step up food
production because it is only f00d pru-
duction which can solve the problem
and not the food imports. The ques-
tion of the hour is, ‘proeduce or perish*
and we must produce more.

Mr. Chairman: Motion moved:

“That the food situation in the
country be taken into considera-
tion".

To this motion I have received
notice of as many as 24 amendments
I would ascertain which of the amend-
ments are going to be moved.

Shri Sanganna, Shri Banerjee and
Shri1 Sarju Pandey are absent. Amend-
ments Nos. 2, 3, 4, 5 and 17 standing
in their names are not moved. All
the other amcndments, namely, Nos
1, 8, 7 to 16, and 18 to 24 may be
moved

I will just mnform the hon. Mem-
bers that I have got something like
30 chits with me There are others
also Those who nave not sent their
chits are not debarred from speaking.
Therefore, I would like hon. Members
to take as little time as possible and
to make points only when they
speak Ordinarily, I would expect
that an hon. Member would not take
more than 15 minutes. I should think
that we will be able to give time to
say about 15 or 16 members becruse
there are, I think, not more than 4
hours now left

Shri Kalika Singh (Azamgarh): Sir,
I beg to move:

That for the original motion, the
following be substituted, namely:—

“This House having considered the
food situation in the country is of the



that following measures
should be taken to relieve the dis.
tress: —

(a) muiti-purpose irrigation
and power schemes related to
Grow More Fooq Campaign be
given top priority;

(b) heavy pressure of people
depending mainly on agriculture
and land areas yielding dimini-
shing returns due to highest den-
gities be shifted to Industries;

(¢) family planning scheme be
applied to selected areas where
the population growth in the de-
cade 1841—51 has been found to
exceed 12 per cent.;

(d) grow-more food schemes
and agriculture including animal
husbandry be given top most
priority in planning; and

(e) steps be taken to shift the
rural population to wurban areas
on permanent basis through
schemes such as house-building,
small-scale industries and co-
operatives "

Shri Panigrahi (Pun): Sir, I beg
to move:

That for the' original motion, the
following be substituted, namely:—

“This House having considered
the food situation in the country
1s of the opinion that suitable
measures be taken for effective
internal procurements of food-
grains, their quick movement for
needy areas and for ensuring
their fair distribution.”

Shri V. D. Tripathi (Unnao): §ir,
I beg to move:

That for the original moticn, the
following be substituted, namely:—

“This House having considered the
food situation in the country is of the
opinion that—

Whereas the First Five Year Plan
with its special emphasis on increas-
ing agricultural production has not
yvielded satisfactory results and has
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particularly failed to meet the addi-
.tional requirements of fast-increes.
ing population;

Whereas the average availability of
foodgrains per capita actually declin-
ed at the end of the said plan period
resulting naturally in the deteriora-
tion of people’s health;

Whereas the natural calamities such
as heavy ramns, floods and droughts,
etc. have also conspired to add to the
seriousness of food shortage; and

Whereas the effarts made so far
have not been able to counter-balance
the effects of natural calamities to
step up food production and to check
the rising prices of food commodities;

This House recommends to the Gov-
ernment to accord top priority to
the production of food commodities,
and with this end in view to adopt,
among others, the following immedi-
ate and long-term measures in order
to ensure an adequate future supply
of this main necessity of human exis-
tence 1n the country and to do away
with the heavy import e¢f foodgrains
from foreign countries threatening
the national economy at this stage;—

1. That the problem of food pro-
duction should be treated as a na-
tional problem and with this object
in view the Government should form
& permanent commission consisting
of representatives of all political
parties and of Sarvodaya which may
continue in permanent session in
order to devise ways and means to
meet the situation effectively,

2. That ceiling on land should be
fixed and implemented immediately,
particularly in those holdings which
are not being actually cultivated by
legal occupants.

3. That uncultivated land, not re.
Quired for cattle-grazing and also
land released ag a result of the fixp-
tion of ceiling should be parcelled out
immediately to the cultivators having
no land or having inadequate hold-
ings, and they should be given all
tacilities for bringing the new land
under cultivation.
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4. That wrigation charges should
be declared remitted for the remain-
ing period of the Second Five Year
Plan in case of uneconomic land-
holders and occupants of ‘Nautor’
lands.

5. That Gaon-Sabhas should be ask-
ed to fix production targets for the
village or villages under their juris-
diction and for individual cultiva-
tors and the entire planning machi-
nery including the officials should be
mobilised to work out such targets
in each area and be responsible for
their implementation.

6. That security of tenure should be
definitely guaranteed wherever it
does not exist. Apart from other laws
which require immediate change, the
consolidation of holdings has created
uncertainty, and cultivators have,
therefore, ceased to carry out even
tempoerary developments 1in their
holdings as they are not sure
whether their holdings will be allow-
ed to remain with them. This uncer-
tainty in the case of Uttar Pradesh 1s
to continue for at least ten years.
Hence the Scheme of Consolidation
should be postponed at this stage.

7. That special stress should be
laid on the construction of wells and
other minor means of irrigation in
order tc meet the immediate require-
ments of the situation The supply of
fertilisers and seeds etc. should be
stepped up and cultivators should be
persuaded to adopt improved methods
suited to their locality

8. That effort should be made to
protect the standing crops from the
inroads of monkeys, wild cows and
other wild animals as also from par-
rots, rats and tiddis.

9 That as a long-range policy, co-
operative farming should be serious-
ly encouraged. particularly in areas
newly-brought under cultivation and
also in such areas where people are
generally prepared to adopt It.

10. That, wherever possible, the ex.
penditure earmarked for other pur-
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poses under the Second Five Year
Plan should be diverted to the
schemes intended to increase the pro-
duction of food directly or indirectly.

This House as representative of the
country, realising fully the serious-
ness of the situation appeals to all
partes and to the people to approach
the problem in a constructive way, to
face the common danger m a co-
operative spirit and to meet the situa-
tion with courage, patience and
determination.”

Shri B. Das Gupta (Purulia): 1
beg to move:

That for the original motion, the
following be substituted, namely. —

“This House having considered the
food situation in the country is of the
opinion that the following measures
should be taken to increase the food
production for self sufficiency and to
improve the general food conditions'—

(a) statutory representative com.
mittee of the agriculturists be consti-
tuted on the State, District, Taluka
and village level;

(b) statistics of Agricultural pro-
duction be collected through them;

(c) thorough minor irrygation
schemes be worked out according to
their suggestions;

(d) provision and proper arrange-
ment for adequate loan, supply of
agricultural implements and cattle at
cheap price, be made for the bona-
fide cultivators; and

(¢) a permanent organisation on the
State and district level be formed
to build up buffer stocks of foodgrains
through purchase from the open
market for accumulation of sizable
stocks for the rainy day and to hold
the prices of foodgrains at reasonable
Jevels and to minimise the import of
foodgrains from abroad.

Shri L. Achaw Singh (Inner Mani-
pur): 1 beg te move:

That for the original motion, the
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following be substituted, namely:—
‘“This House having considered the

food situation in the country is of the

opinion that following steps should

be taken to improve the presenf
situation: —

(a) provision of irrigation
facilities and advance of loans
for digging canals in the hill
areas and widespread intro-
duction of terrace cultivation
in these areas in the interests
of the tribal people;

(b) adequate measures o
ensure proper parity between
agricultural and industrial
prices;

(¢) to guarantee adequate
returns and fair prices of agri-
cultural produce to the primary
producers;

(d) to curb effectively the
rising profits of middle-men
and traders and to stop hoard-

mum amount of food and further
that it is indispensably neces-
sary that targets of food produc-
tion be fixed for every State,
district, tehsil, village and cul-
tivating family and incentives
provided to energise them to ac-
tion, and to this end no efforts
be spared to bring to all concerm-
ed the realisation of the urgency
of the problem and their duty
to solve the same.”

(1) That for the original motion,

the following be substituted, namely:—

“This House having considered
the food situstion in the country
1s of the opinion that there is no
real deficiency of food in the
country and the panicky talk of
the imports of higher quantities
of foodgrains is not justified.”

(111} That for the original motion,

the following be substituted, name-
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ing and speculation on food- lyi—
grains;

(e) to maintain an accurate “This House having considered
and reliable statistics of agricul- the food situation in the country
ture and foodgrains by an on- 1s of the opinion that the Govern-
the-spot enquiry; and ment has not shown due care to-

(f) provision for adequate wards cattle in the country as
supply of fertilisers and manure drought capacity of bullocks has
to arrest the decline in soil undergone serious deterioration
fertility " and no serious att.:;xtiotl"x ha‘:t bcsenmd

paid to greater production -
P.andit Thakur Das‘ Bhargava der and concentrates for the cat-
(Hissar): 1 beg to move®: tle and there has been no full
(i) That for the original motion, utilisation of farm manures and
the following be substituted, name- compost
ly:— .
“This House having considered (1v) That for the orginal motion,
the food situation mn the country the following be substituted, name-
ig of the opinion that enough at- ly:—

tention has not been paid to the
basic ideas and recommendations
underlying the institution of
Community projects as recom-
mended by the Grow More Food
Enquiry Committee viz. that full
attention be paid to the indivi-
dual needs and necessities of the
cultivators and help extended to
enable them to produce the opti-

“This House having considered
the food situation in the country
1s of the opimion that wafer re-
sources in the country have nei-
ther been fully tapped nor eco-
nomically utilised and there is no
proper coordination between irri-
gation and agriculture authorities
to achieve desired results.”

*As Pandit Thakur Das Bhargava was in the Chair these substitute

motions were taken as moved.
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(v) That for the original motion,
the following be substituted, name-
ly:—

“This House having considered
the food situation in the couwnltry
is of the opinion that Central
Government should not surrender
the demands for imports made
by the States unless the Central
Government after full enquiry
is satisfled that the State con-
cerned has done its very best to
produce the maximum amount of
food it is capable of producing.”

(vi) That for the original motion
the following be substituted, name-
ly:—

*“This House having considered
the food situation in the country
1s of the opinion that it is neces-
sary to have minimum and maxi-
mum prices fixed for important
foodgrains (which must be an-
nounced sufficiently before the
sowing period) the minimum
which the farmer is entitled to
get from the Government by sell-
ing his produce, and the maxi-
mum at which the Government
can force the cultivator to part
with the produce; these prices
must be such as may provide
sufficient margin of profit to the
cultivator and leave his incen-
tive to produce more unimpair-
d.u
Shri D. C. Sharma (Gurdaspur): I

beg to move:

That for the original motion, the
following be substituted, namely:—

“This House having considered the
food situation in the country is of the
opinion that following steps be taken
to improve the present position:—

(a) intensive cultivation should be
popularised and its advantages
brought home to every cultivator;

(b) planning should be done not
merely on a country-wide basis or
State-wise basis but on the village
level basis;

(¢) food habits of people should
be changed as persuasively as possi-
ble;
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{(d) minor irrigation works should
be started; and

- (e) hoarding should be made a cri-
minal offence.”

Dr. Ram Subhag Singh (Sassram):
1 beg to move:

That for the original motion, the
following be substituted, namely: —

“This House having considered
the food situation in the country
is of the opinion that suitable
measures be taken by the Gov-
ernment to increase food produc-
tion in the country.”

Shri Raghubir Sahai (Budaun): I
beg to move:

That for the original motion, the
foliowing be substituted, namely:—

“This House having considered
the food situation in the country
is of the opinion that all out eff-
orts should be made to see that
production of foodgrains is step-
ped up in every part of the
country in general and 1in the
areas covered so far by Commu-
nity Projects, National Extension
Service Blocks etc. 1n  particular
s0 as to make the country en-
tirely self-sufficient within the
shortest space of time.”

Shri Naldurgker
beg to move:

(Osmanabad): 1

That for the original motion, the
following be substituted, namely:—

“This House having considered the
food situation in the country is of the
opinion that—

(a) in view of the economic con-
dition of the agriculturists the prices
of foodgrains and other agricultural
commodities should not be allowed
to 1all below economic level and
Government should take proper steps
from time to time in this respect;

(b) the production should be ade-
quate to the country’'s demand {in-
cluding steady growth of population)
and to that end reclamation of lands
and cultivation of fallow lands on
large-scale be taken under operation;
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(c) immediate arrangements be
made for providing loans on Jong
terms basis to the agricuiturists so
that an incentive be created in them
for more production; and

(d) at the same time other agricul.
tural facilities be extended to them
which would be conducive to the
increase of the production.”

Shri Jagdish Awasthi (Bilhaur): 1
beg to move:

That for the original motion, the
following be substituted, namely:—

“This House having considered
the food situation in the country
is of the opinion that—

(a) the system of land taxation
should be rationalised and there
should be no tax on profitless hold-
ings;

(b) the policy of fixing a ceiling on
land holdings and redistributing sur-
plus land among the landless and
poor peasants should be implemented
immediately and vigorously:

(c) a lJand army of one million
should be formed by the Union Gov-
ernment to reclaim fallow land who
may later be settled on that land pre.
ferably on a co-operative basis;

{(d) all development work be en-
trusted to elected village bodies
whose work should be co-ordinated
by elected district bodies and the
Government at higher levels. The vil-
lage bodies should be encouraged to
execute small schemes of irrigatidn
and methods of infensive cultivation
in which they should receive finan-
cial help from the Government.”

Shri Bhadauria (Etawah): I beg
to move:

That for the original motion, the
following be substituted, namely;—
“This House having considered
the food situation in the country,
is of the opinion that—

(a) Government should take steps
to remove the burden of debts from

the peasants;
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(b) a ceiling of 80 acres per fami.
ly should be immediately fixed on
land holdings and the surpius land
should be distributed amongst land-
less agriculturists;

(c) a land army of cne million
should immediately be raised to re-
claim fallow lands and cultiviable
and arable waste lands;

(d) Government should subsidise
village panchayats to enable them to
produce compost manure from vil-
lage refuse.”

Shxri N. B. Maiti (Ghatal): I beg
to move:

That for the original motion, the
following be substituted, namely:—

“This House having considered
the food situation in the country,
is of the opinion that—

(a) the Repert of the Foodgrains
Enquiry Committee, 1957 has been a
very valuable document in that it
suggests ways and means as to how
to meet the present food situation
and the exigencies that may arise
hereafter in the country;

(b) the suggestions contained there-
in should be implemented in no time
as far as practicable, both at the
Central and the State Governments’
levels;

(c) to facilitate the object, Cabinet
Food Committees should be formed
at the Centre and the States consist-
ing of concerned Ministers; and

(d) public opinion should be mobi.
lised by enlisting, among others, the
goodwill and services of the mem-
bers of the Parllament and of the
Legislatures in the country by invit-
ing them to help in the work in their
constituencies.”

8hri S. C. Godsora {Singhbhum—
Reserved-Sch. Tribes): 1 beg to
move:

That for the original motion, the
following be substituted, namely:—
“This House having considered

the food situation in the country,
15 of the opinion that—
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(a) agricultural experts, technijcal
assistance and fertilizers be provided
{0 culuvators;

(b) munor irrigation schemes be
taken up to give irrigational faciliti-
es to the cultivators; and

(c) relief schemes, such as con-
struction of bunds, tanks, dams and
roads be undertaken to increase the
purchasing power, in particular of
the Scheduled Tribes/Scheduled Castes
in rural areas.”

Mr, Chairman: All these substitute
motions are before the House.

Shri A. C. Guha (Barasat): Sir,
almost every session we discuss the
food problem at least for the last few
months. Since the 1948 famine of
Bengal, I think, there have been a
number of committees to enquire into
the food question of India. So, I do
not know exactly what new light the
Government expected from  this
Asoka Mehta committee report.
There are no new facts to be revealed
by this committee and 1 db not think
this Committee could have made any
suggestion which was not previously
made either from the Government
side or by some other committees or
by Members of this House in frequent
discussions on this matter But still
the food problem 1s the most impori-

ant subject. It affects the lives of
milhons.

I come from a State which 15 defleit
.in food and which just a few years
before the advent of independence
suffered from the worst famine with
living memory of man. So I have to be
somewhat  particular about th:s
subject. 1 find from u Government
report that in 1849-50, West Bengal
was the biggest rice-p oducing State
mm India. And next came; perhaps,
Bihar, UP., M.P., Andhra, Orissa and
Assam Today the crisis is mostly
about this rice From the production
trends given in th's :eport, we find
that rice production has increased by
only 18 per cent during these 8 years
from 19049-50 to 1956-57 i.e. from 100
to 118 points. Wheat production has
increased from 130 to 138, jowar pro-
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duction from 100 to 110 and total
cereals from 100 to 119.

As regards wheat, the world sitya-
tion is not so bad. We can get
wheat from some other countries but
the difficulty 1s about rice. Moreover,
there 1s a natural tendency among our
people to go to finer cereals and give
up the practice of living, as previous-
ly. on coarse cereals. There will be
more and more demand for the con-
«umption of wheat and rice and the
main crisis now is about rice.

1 should say that for all these years
the Government has been 1gnoring
the regions which have been produc-
ing more rice except, of course, the
States in the south In Bengal only—
and I think that 1s due to the East
Bengal refugees having Uone some-
thing energetic there—the rice pro-
duction has increased by about 9 per
cent In Bihar, it has gone down. In
Uttar Pradesh 1t has gone down. In
Assam, rice production has gone down
and in Orissa it has increased by only
25 per ceni. But, 1n some other
States, particularly in the south, we
find rice production has gone up 1n
some cases by about 75 per cent. as
in Madras, 60 per cent. as in Mysore
and 50 per cent. as 1n Andhra. I do
not know why the Government should
not have given proper attention to the
preduction of rice :n  North Eastern
regions

Only last week therc was a debate
here on the drought conditions pre-
vailing 1n these regions, namely, East
Uttar Pradesh, Bihar, West Bengal and
Ornissa. The hon Minister made
certain statements and today also he
said something as regards the situa-
tion He madce particular mention
about Bshar, but still, I cannot under-
stand why this particular aspect of
production of rice 1n these  States,
which were rice-consuming and rice-
producing, namely, that of decrease
during the last 8 or 9 years, has been
allowed to go unattended.

Shri Ranga (Tenall): He does not
want to pay heavy price for rice.

Shri A. C. Guha: I should first say
about my own State, particularly,
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lower Bengal that is, 24 Parganas,
Nadia and Murshidabad. These areas
alternately get a year of drought and
a year of flood. Unless proper irriga-
tion schemes along with drainage are
implemented in these areas, I think
this condition will continue. The rivers
of these areas, Jamina, Isamati and
Sunthia and others have almost been
silted up; they have to be dredged and
re-excavated if agricultural produc-
tion in these three or four districts
has to be increased. While the Min-
1ster has promised more attention
being given to the minox irrigation
schemes, I wish he sees to it that the
minor irrigation schemes in these
areas are taken up along with some
drainage, so that whenever there may
be heavy showers—and these regions
naturally get heavy showers—there
may be proper drainage for the water
to flow down and not flood the paddy
field.

On the northern side of West
Bengal there is another peculiar situa-
tion. There, rivers flow froin Tibet
and Nepal. [ think nearabout two
vears ago there was a debate in this
House on the situation created by the
flooding of the rivers carrying water
from Nepal and Tibet. I do not know
what action has been taken by the
Government since then to meet the
situation there. 1 hope the Minister
will pay more attention to this.

The Grow More Food Campaign
also, as for as my experience goes,
has not done much for these two or
three districts of West Bengal. There
might have been a few tube-wells
erected, in a few community project
areas, but [ am not sure whether elec-
tricity has been provided for those
tube-wells to operate. In many places
it is known that even if the tube-wells
have been connected with electricity
the nalas or the channels have not
been dug. That is because there ‘was
something wrong with the adminis-
tration and also with the credit policy
of the Government. This report has
also said, and it is not unknown to
this House or to the Government, that
the credit policy of the Government
helps only those wlo have something
in their own credit. It does not help

3 DECEMBER 1957

Food Situation 3324

the poor peasant and the poor pea-
sant’s production has been going
down.

This situation has also been aggra-
vated by the , incomplete agrarian
reforms that we have so far carried
out. I hope the hon. Minister will
take cognizance of what has been
stated in this report. 1 need not
read out the passages. He knows
quite well what this report has said
about the Incompiete  agrarian
reforms. Last time also I mentioned
this 1n this House and again 1 weuld
like to draw the attention of the hon.
Minister and of his Ministry of this
aspect. If we are to do a thing, we
should do 1t quickly and not keep the
people 1n suspense.

Now, there is another  proposal
about the consolidation of lands, and
that also has been refer-ed to in fhis
report People do.not know who will
be the owner of a particular piece
of land 1n the process of consolidation.
So, they are not developing their
jands  If these things are to be done,
they should be done quickly. Or, let
us declare a moratorium for such
experimental things for some tume to
come till at least we can get some sort
of solvency as regards our food supply.

Then, we should also  consider
another aspect. Food production went
down when the bprices of foodgrains
also went down, and it is natural. We
must have to pay the peasant the
cconomic price so that he can carry
on, so that he can have an urge to
produce more. With the lowering of
the food price, not only the produc-
tion of food goes down but also the
urban employment goes down. Because
of lower income of the peasant con-
sumption In the country goes down,
so, there is less demand for consumer
goods. Therefore, the peasant must
have to be given a proper price.

We must also take into considera-
tion the economic and fiscal and
monetary factors. This is inherent in
the present developmert policy of the
Government. Our national income
hés increased by about Rs. 2,000
crores. Bank credit has increased by
about 60 per cent. Money supply has
increased by over 30 per cent, and
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during the last Plan—the first Five
Year Plan—we had deflcit financidg
only for two years and the total
amount was near about Rs. 425 crores.
In the second Plan, during the first
two years, I think we are going to
incur deficit financing of more than
Rs. 500 crores. If we expect that this
will not have any effect on the price
of foodgrains or on the general index
aof cost of living, then wé would be
expecting something illogical.

So, we should have to be ready to
pay an economic price and a higher
price for the foodgrains. But that
would mean some hardship for the
low 1ncome group middle-class people
and the landless labourers. Last time
also, I pleaded that these sectors
should be segregated. We are now
spending about Rs. 25 to Rs. 30 crores
every year or food subsidy. I think,
this subsidy should particularly be
given to the middle-class low 1ncome
group and, if possible, also to the
landless labourers, if the Government,
by this time cannot provide land to
the landless labourers 1n the near
future. With this money being instii-
led into the hands of the people, there
is a natural propensity to consume
more and not to stock mdre. That also
is referred to in this report. So
the real question would be about
the marketable surplus. This Com-
mittee has made the estimate that the
total requirements in 1960-61 would
be about 79 million tons and the
production of foodgrains would Dbe
about 77 million tons. So, there would
be a deficit of 2 to 2-5 million tons,
that is, about 3 to 4 per cent. I don't
think it is a very serious or panicky
situation.

13 hrs

But I should Lhike¢ to remund the hon
Minister and this august House about

one thing. We should not grow
panicky over this matte-. We should
have some confidence in cur own

Government and in our awn peasants
This Government cannot allow any-
body to die of starvation. So, we
must tell our people that whatever be
our food production, there will be
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enough food for the people to feed
themselves,

During the last few years, the per
capite food consumption was never
below 17 ounces. Sometimes it was
18  ounces. So, there is
nothing to be panicky on this. Butl
find responsible persons thinking aloud
in contradictory terms I think the
hon. Minister himsel? said something
in Rome which was somewhat of a
panicky nature. Then he was report-
ed to have said something at a
meeting of the Congress Working
Commuttee, which was somewhat
reassuring. He is agamn reported to
have said that we require 8 or 4
million tons of foodgrains this year. 1
think that he should not have given
these Bgures in public; as that gives a
handle to the speculators to misuse
the opportunity of this knowledge.

Mr. Chairman:
times is up.

Shri &. C. Guha: I will now con-
clude We originally decided to have
a buffer stock of about 1.5-million tons.
1 think we allowed that to go down
m 1855 *o less than half. That was a
wrong step that we allowed the
reserve stock to go down when there
were low prices and abundance of
foodgrains in the country. Now we
should try to build up a buffer stock.

The hon. Member’s

Las‘ly, I want to mention one point
about Calcutta. 1 mentioned this last
time also and this report also
mentions 1t in at least three or four
places. Big cities like Calcutta and
Bombay control and disttrb the mar-
ket prices The Calcutta market dis-
turbs not only the districts of West
Bengal but also the Bihar and Orissa
markets So, Calcutta should be
cordoned off and it should be taken
over by the Central Government, both
for rice and wheat. For s small
truncated State like West Bengal, it is
impossible to take charge of Calcutta
to feed its population. So the Central
Government should take full charge
of Calcutta. I am glad that West
Bengal Government has also made a
request to that effeet,
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1 hope the hon. Minister will pay
due attantion to the disturhing influ-
ence of the market of Calcutta and
he will pay heed to what this Report
thas recommended. It has mentioned
in at least 3 or 4 places that big met.
Topolitan cities like Bombay and Cal-
cutta are disturbing factors in the
‘food market, not only for the districts
of that State but also for the neigh-
bouring States. I hope he will be
ready to take charge of the food
administration, both in the case of rice
and wheat, in big cities like Calcutta.

Shri V. D, Tripathi: In this connec-
tion, I must welcome the statements
made by my friend, Shri A, P. Jain,
the Minister of Food and Agriculture,
from time to time and the efforts that
he has been making for solving the
serioys problem facing thig country
at this juncture. I should also take
this opportunity to pay my tribute to
my late friend Shri Rafi Ahmad
Kidwal, the former Minister of Food
and Agriculture, who made his name
immortal by his revelutionary efforts
in solving the food problem.

1 should also refer in this connec-
tion to the Report of the Foodgraths
Enquiry Committee, which was
presided over by Shri Asoka Mehta.
‘While appreciating the labour that
has been put in this Report, I rmust
frankly admit that the contents of
this Report are unsatisfactory and
even disappointing. The Report is
only academic. It has failed to find
out” a solution for the serious and
deteriorating food situation.

In this connection I should also ask
the Minister of Food and Agriculture
to supply us with the papers that have
been referred to on page 53 of the
report, Though they have been asked
dor, so far those documerfls have not
Jbeen supplied to us. T would request
+him to supply those decumenis so that
we may know what they actuslly
contain,

Coming to my substitute Resolution,
1 must say at the very outset that we
cannot and should not be upset or
annerved, though the sftuation  has
becoine  sufficiently serious and
reqguires an all-round effort and co-
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operation from 8l]l parties and all
patriotic citizens of the country. As
stated in the preamble of- my sub-
stitute Resolution, the increase of
population in our country, the
frequent recu:rence of natural cala-
mities In certain States and areids
and failure to carry out the measures
prescribed in the Pirst Five Year
Plan have conspired to bring ahout
the shortage of food and consequent
rise in the price of food commodities.

It is needless to reiterate that our
First Plan was an agricultural Pian,
and it must bec admitted that it has
not been able to fulfil ‘our expecta-
tions. This is clear from the fact that
the gross availability of foodgrains
per capite including the foodgrains
imported from foreign cduntries, wes
less in 1855-56, that is, the final year
cf the First Plan, than in 1853-54.
The relevent figures are ag follows:—

Year Gross availability,
per capita
1953-54 18'1 ounces
1954-58% 17'6 "
1955-56 71 "
1956-57 180 "

This shows that even in 18566-87 the
quantity of foodgraing availeble for
each mouth was not even as much as
it was in 1953-.54.

The increase in population accounts
for the increase in mouths to be fed
by 1:2 t0 2 per cent, and this increase
cannot be checked immediately. It
may be granted that we cannot have
speedy control over the increasing
population and also over natural
calamities, So what requires a
serious examination and analysig is
that the targets fixed for the First
Five Year Plan for the increase in
food productson were only partially
carried out in certain areas. The
Central Government should Yherefore
take serious notice of it in order to
prevent the recurrence ot such ineffi-
ciency and indifference.

I lay special emphasis on the third
reason given by me, that is, the
failure in certain aress to carry out
the measures that were prescribed in
the First Five VYear Plan for the
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production of foodgrains. This is very
important. We may not have control
over the increafe of pcpulstion, we
may not have control over natural
calamities; but we can certainly do
our best to ca ry out the pfogramme
that has been prescribed in our Plans.
But that has not been done, and that
is the main reason why there 1s a
shortage of food.

I may be further permitted to give
one instance of such indifference and
inefficiency In U.P. there has been an
all.round failure to achieve the
targeis of production programmes
under the Fi.st Plan. The achieve-
ments In respect of each item of the
programme, such as construction of
new wells, co-operative tube-wells,
drainage improvement scheme, con-
taur bunding, installation of Persian
wheels, town compost, improved
seeds, etc. fell short of their targets,—-
every one of these items*ell short of
its target. That is really reg.ettable.
I do not mind the delav in respect of
major or medium schemes of irriga-
tion and such other méfasures requir-
ing time. But these measures that 1
have enumerated should have been
fully carried out by the State Govern-
ment. That has not been fully done.

The target fixed for the const uction
of new wells wag 60,000 but only
28,108 62 them have been constructed.
Similarly, a target of 1,950 tube-wells
was fixed, but only 797 were construc-
ted. 30,000 Persian wheels should
have been installed, but out of them
only 6,042 were mstalled, Similarly,
56 lakh maunds of improved seeds
should have heen multiplied and
distributed, but only 35 lakh maunds
were distributed. I can multiply the
iristances by which 1 can show thHat
the . targets that were fixed
were not achieved even by half.

There is one more {fac o., besides
others, which has forced the agricul-
turists of U.P. to abandon all improve-
ments, and to this I want to, draw
the pointed attention of our Food
Minister. The Consolidation of
Holdings scheme has been introduced
in more than half of the districts of
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U.P. and other districts are to . be
taken up in due course. It is a ta_gic
example of a good scheme doing
havoc, as its  execution has been
entrusted to a corrupt bureaucracy.
On account of corruption and other
inherent defects, the poor agricul-
turists are not sure whether they wall
be able to retain their holdings or not,
as they have not enough mesns to-
please the officials. The Revenue
Ministe has declared that the scheme
will take at least ten years to com-
plete. So the scheme will certainly
continue for ten years. Hence no
increase of foodgrains can be expec-
ted from U.P. so long as this scheme:
contlnues, because no tenant is sure
that he will be able to retain his land
as a result of this consolidation scheme -
That is natural on account of uncer-
tainty.  (Interruption). The reported
resignation of the Revenue Minister
has no bearing on the gquestion ¢4
the policy of the State Government
continues as 1t is and the conditions
remain the same, I think there can
be no improvement in the production
of foodgrains so far as UOP. is con-
cerned And U.P, 1s one of the big
grain producing States, and if the
condition continues there as it is now
we shall not be able to reach our
target in UP. and hence also in the
whole of India.

Mr. Chairman: Order, order. I
have no wish to interfere with the
speech of the hon. Member. He can
continue as he pleases. But there
are only four or five minutes more
and I shall ring the bell. He is mak-
ing some points about Uttar Pradesh,
and he has taken more time on that.
Not that I am opposed to his doing
s0, but he will have no time left for
touching on all-India questions. 1
therefore warn him to touch on as
many questions as he pleases within
the time at his disposal. I find in his-
substitute motion so many points
have been mentioned.

Shri V. D. Tripathi: I have given
certain facts regarding U.P. only as
an illustration. The same thing may-
be happening in other States also.’



3331 Motion re:

Then we have also to take note of
enc lactor.. Sometimes the figures
ta: are given to us are very mis-
leading. Recently, according tc the
official ures, the all-India average
of the additional yield in the Com-
munity Development and National
Extension Service areas, so far as
agricultural produce was concerned,
was given out to be 20.25 per cent.,
while the Balwantrai Mehta Com-
Tnittee made a probe into it and found
that it was only 10.8 per cent, just
half ‘or even less than half. This is
very regrettable. Sometimes Statis-
tics are very misleading. And if we
base our future programmes on the
basis of these figures, we may cer-
tainly be misled and may reach very
wrong conclusions.

Mr. Chairman:
13 per cent.?

Is the average not

Shrimati Renu Chakravartty

(Basirhat):- No, 10.8.

Shri V. D. Tripathi: 1 want to bring
another matter particularly to the
notice of my hon friend the Minis-
ter for Food and Agriculture. Of
course it is right that we should not
be alarmed at the present food situa-
tion; we have to face the situation
with courage, and there 1s no doubt
that 1f we face it with courage and
determination we shall be able to
solve 1t But there should be no
complacency about it. God forbid,
no war may come; but suppose there
is a war or some other emergency.
Then, as against that emergency we
must have sufficient stock of food, so
that there may be no recurrence of
the Bengal tragedy That is why I
am pressing this matter on the atten-
tion of the Government,

What I suggest in my substitute
motion is this, that these matters
should be treated on a national basis,
and we shou]ld take the co-operation
of all parties and all groups and all
patriotic peysong in the country. 1
have suggested that we should have
a permanent Commission which should
sit continuously and try to find out
ways and means to meet this situa-
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tion This is not a matter which may
be delayed, and this is not a matter
which may be a matter for one party.
or another. We should try to take
the co-operation of all parties con-
cerned. I have suggested a number
of measures in my motion. I have
given particularly ten points for the
improvement of the situation and for
the increase in food production. If
these measures are taken, I am sure,
the deficit that we have got in the
production of our foodgrains will be
met  As the points generally coin-
cide with the points that have been
placed by other friends, I need not
reiterate them 1 am glad to note
that the hon. Minister for Food and
Agriculture has drawn our pointed
attention and the pointed attention of
the whole country and of his Depart-
ment to the need of providing minor
irrigation works on a mass scale
which is certainly very important.
These measures along With others
which he has suggested will certain-
ly be effective enough to increase the
production of food in the country and
we shall be able to meet the situa-
tion I do not want tc take more
time of the House.

Shri Naushir Bharucha (East Khan-
desh): 1 was carefully listening to the
speech of the hon. Minister of Food

Shri M. P. Mishra
And of none else?

(Begusarai):

Shri Naushir Bharucha: I listened
carefully to him because I am going
to attack him The Food Minister
has not told us as to how he is going
to feed the country. 1 was hoping to
hear from him as to what were the
sources which he is going to tap and
at what rate he is going to feed the
country. Let me give certain facts
here The world consumes food=-
gramns at the rate of one million tonsa
day and India consumes at the rate
of a little over one million tons per
week. This really means that the
reserve stocks of one million tons
amounts to India’'s consumption for
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150 hours only. Now, Sir, we were
told once upon a time that the total
shortage would be of the order of
only 10 per cent. If that is se, it
means that 34 crores of people must
go without food. Assuming that the
picture is better now than what it
appeared to be at first sight, and
looking into the figures given by the
Sivaraman Team, even assuming that
the imports have not to be of the
order of 7 million tons, and still, may
be of the order of 4 million tons—
assuming all that—I would like to
know from the Food Minister in the
first place as to what are the coun-
tries from which he expects his fodd-
grains to arrive.

Secondly, wherefrom 1s he going
to get the foreign exchange. The
foreign exchange reguired will be 150
crores, and that is in addition to 700
crores which we already anticipated.

Thirdly, what is the basic per capi-
ta quota per day which he 1s going to
glve us? Is it going to be 16 ounces
or 14 ounces? I don't think we will
be able to reach that figure either.
Therefore, 1 would like to know from
the Food Minister as to what is the
per capite consumption which he
allows and on that basis how much
of foodgrains are needed and on what
basis which are the countries with
which he is going to negotiate and
what have those countries to say in
the matter. T think there is no use
saying that the food situatien is grave
but it is not alarming. It is panicky.
There is going to be a huge famine
sometime in April or May, 1958.

An Hon. Member: God forbid!

Shri Naushir Bharucha: Let us see.
What are the measures we are going
to take to meet the situation? The
ald we are getting under P.L. 480
must have flnished by July, 1857. I
do not know whether more deliveries
are yet to come from that source. I
would like to know how much we are
golng to get from the present date
upto, say, June, 1858 from Burma. I
would like the Hon Minister to tell
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us as to how he is going to feed the
country. It means feeding ome-
seventh of the world's population.

1 am speaking particularly of the
position in Bombay City which has
been cordoned off and if ‘fou do so,
it is your duty to feed it. The thing
that is now happening in Bombay
city 1s that the fair price shops are
being besieged by people and the
people do not get even a seer of rice.
That is the position there.

Shri A. P. Jain: Bombay is not cor-
doned off.

Shri Naushir Bharucha: I am told,
Sir, that there are long queues wait-
ing for hours together in Bombay
city and it 15 a question of feeding
three million citizens. They do not
get even half a seer of rice. That is
what is happening. I do not know
why the Food Minister is fighting shy
of introducing overall control or ecom-
plete control The hon Minister told
us about the difference between
ration cards and ‘dentity cards. He
said that you can get additional food-
grains on identity cards. When you
are not going to provide half a seer
of rice from the fair price shop, how
are you going to provide additional
rice, excepting through the black-
market? 1 am sure the Hon. Minis-
ter will tell us how he is going to
feed the Bombay city.

Dr. Krishnaswami (Chingleput):
Mr. Chairman, 1 sympathise with my
friend the Food Minister who has to
face an unenviable task. I should
like to say a word or two about the
Food grming Committee. My hon.
friend paid great tribute to the men
on that Committee and to the report
that they have produced. It is a
document of some value. It throws
a great deal of light on the facts of
history. But it is not a policy-docu-
ment. What is the basic problem that
faces the country today? What has
happened during the last two’and &
half years, from May, 1958 onwards?
The index for cereals in the middle
of 1955 was 67T; today it is about 10%
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The prices of food articles including
sugar and tea moved up from 82 fo
112. This has an effect on cost of
living in the country. During this
period, we have had to import food-
grains on a sizeable scale. Thus, it is
only because of imports that the
prices have not risen further which
only shows that our supplies have
fallen far short of demand. The
output of foodgrains which reached
its peak in 1953-54' of 688 million
tons declined in the subsequent 2
years, although in 1938-57, produc-
tion had recovered almost to the peak
level. Although coarse grains pro-
duction had not got up, the output
of rice and wheat have registered
new peak according to these figures.

What is the Government's analysis
of the situation? It is difficult for
me to understand what the Food-
grains Committee have analysed.
But I want to ask certain questions.
Is 1t that eur statisticy are compiletely
awry a shot in the dark as it were?
For, obviously, if output has risen so
much and we have imported on so
large a scale, why should prices have
risen so much?

Or, is it that our statistics show a
correct picture of the progress in out-
put in 1956-57 but that the demand
for foodgrains has increased even
faster? Or, is it that the rise in pri-
ces, or, a sufficient part of the rise in
prices, is due to speculation? One
must confess that no clear answers to
these questions have been forthcom-
ing from the Foodgrains Enquiry
Committee. A Committee which
analyses these factors should make
an assessment of each one of these
factors and find out which factor
dominates. It is not enough to write
an essay and say that all things are
interdependent. That is not the func-
tion of a Committee. That is not the
function of a scientific thinker either.

The main problem today, curiously
enough, about foodgrains is that we
do not know what the situation is;
nor the Government has clarified
the situation. Government ought to
assess, the requirements of the coun-
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try and also the likely increass in
consumption as a result of increased
investment and population. A waver-
ing policy as a result of not being
able to decide on what the basic facts
are may land us in further trouble in
the coming few months.

The main problem now is to control
prices which have registered high
levels especially durithg the past few
months. Control of prices would be
meaningless without control over dise
tribution which would require suffi-
cient stocks being in the hands of tHe
Government. These have to be built
up only through intensive internat
procurement since our foreign
exchange resources do not permit our
having continued increase of imports.
In fact, if we are to import foodstuffs
on a large scale, it can be only
through the aid programmes or
through other similar, measures. A
determined policy of building up
stocks should be kept in view since
the basic problem is not sc much the
ensuring of maximum price to the
farmer as the feeding of the commu-
nity. That is the main issue that is
going to face us in the next three or
four months. Therefore, the talk in
the present context of ensuring maxi-
mum prices or fair prices to the far-
mer seems, to be misplaced. Surely
we do not want starvation deaths.
The anxiety of the Government or of
other influential spokesmen to give
fair price to thé farmer is misplaced,
particularly, in the present context
as prices are already on the high side.
What is imperative is to ensure a fair
price to the consumer not only as an
end in itself, but also to prevent the
spiral of wage inflation developing
which may ruin the remnants of what
is left of the Second Five Year Plan.

One way of making the community
to pay for the Plan is to keep a
reasonable balance in the terms of
trade between the rural and the
urban sectors. The history of econo-
mic development in almost every
country has shown ample evidence of
the fact.that at one time or other, the
bulk of the community has had to
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shoulder the burden necessary to sup-
port a rising tempo of investment.
The agriculturists in India are poor,
very poor relatively to agriculturists
in other countries. But, if we wish
to pull ourselves up by our straps,
we cannot but induce them to bear
their share of the cost of develop-
ment. It is indeed a difficult prob-
lem. From the political point of
view it may be beset with difficulties.
But, if we embark on a big Plan, if
once we decide a rising tempo of
investment, we, naturally, will have
to face the question sooner or later of
who is to bear the cost of the burden
of development. It is, therefore,
necessary to put the price policy in
the proper perspective and determine
our procurement policies in the larger
context of planned development.

Government should set itself a tar-
get of procurement at prices which
are not asy high as current prices—
this should be emphasised again and
again—but, which, at the same time,
do not impair incentives to increased
production. Incidentally, the Food-
grains Committee has suggested that
Rs. 9-4-0 to Rs. 11-4-0 may be the
price of wheat. It takes 1953-54 as
the base year for determining the
price to be paid for procurement.

As regards administrative arrange-
ments it would be dangerous, in my
judgment, to completely entrust the
responsibility to the State Govern-
ments. Experience from the days of
controls suggests that political pres-
sures might operate to undermine the
overall programme of the country.
Nor is it desirable to centralise trade
in the hands of the Union Govern-
ment. A wvia medie would be to
adopt the kind of system which ope-
rated during the war in the United
Kingdom and which to have many
advantages. There the Government
became the virtual owner of food-
gmins and feeding stuffs although
traders purchased and sold in accor-
dance with the terms laid down in
licences given by the public authority.
This restsa on the tacit azsumption
that the traders can be trusted, to co-
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operate in such & programme. This
should be sufficient and we should pot
have doctrinnaire pre-possessions as
the Foodgrains Committee seems to
have in favour of socialisation of trade
which may mean anything or nothing
dependent on the whims, fancies, and
caprices of the individual occupant in
office. If an efficient system of pro-
curement and distribution can be
operated with the co-operation of tra-
ders, it will help to. bring down prices,
which is the prime need of the hour.
Provided enough is procured and the
needs of the deficit areas are met on
an overall basis to be supplied
through fair price shops or even
modified ration shops, this should
suffice for the present. If, however,
the demand outstrips supplies at this
price, then, the need for introducing
full-fledged rationing will arise and
Government should be fully prepared
for this contingency right from now.

I should like to bring to the notice
of this House the well deserved tri-
bute that has been paid to the Jlate
Mr. Rafi Ahmed Kidwai, a great
administrator and a great statesman
who was able to see and plan ahead.
Mr. Rafi Ahmed Kidwai, when he
inijtiated decontro]l did not immediate
ly embark on a policy of complete
decontrol and suggest that overnight
there should be full decontrol.
Indeed, one of the valuable tributes
that have been paid to the policy of
Mr. Rafi Ahmed Kidwai is contained
on pages 18 and 19 of the Foodgrains
Committee report where we are told
of the steps taken to gradually intro-
duce decontrol. Today, we are fac-
ing a critical situation in reverse. We
are now trying to re-impose controls
and when we are trying to re-impose
controls, naturally, we cannot re-
introduce them overnight, but have to
proceed step by step.

Mr. Rafi Ahmed Kidwai's initintive
appreciation of the situation was
borne out by events.
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On page 19, the Committee in its
-analysis of historical events,—as 1
‘have pointed out, the Committee is
good at describing hietory though it
is poor in making policy recommen-
-dations—points out in para 37:

“It was, however, recognised
that any scheme of decontrol
would be attended with certain
risks and that it would be neces-
sary to take measure before any
substantial relaxation could be

considered. The Foodgrains
(Licensing and Procurement)
Order, 1952, was therefore

issued on the 8th July, 1952
Under this Order no person
was to engage in any business
which involved purchase, sale
or storage for sale of any
foodgrains except under and in
accordance with a licence issued
by the State Governments.”

Then, it goes on to describe how
there was gradual relaxation. Shri
Rafl Ahmed Kidwaji realised that no
admunistrator could overnight intro-
«duce decontrol. I think his successor
in office should realise that overnight
he connot introduce controls, There-
fore, if you are taking this step, be
prepared to take all the steps, but do
s0 in a gradual way, do so on the basis
of & policy, do so on an understanding
of zll the facts of the food situation.
‘The basic problem today is to bring
down the prices of foodstuffs. If that
is to be done, we have to revert to
internal procurement., Today the
prices are on the high side. Tt is there.
fore not meaningful to talk of having
a fair price ensured to the farmer, be-
cause, if we do it, it would only set in
motion the spiral of wage payment in
the whole of India.

I have said .that we can have a fair
price given to the farmer without
mnecessarily impairing incentives, But,
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there is such a thing as the farmer
having to pay the burden of the cost
of development. We have been say-
ing almost everyday that the com-
munity has to bear the burden.

Shri Viswanatha Reddy (Rajam.
pet): May I jnterrupt the hon. Mem-
ber, for a minute? 1 would like to
know from the hon. Member whether
he is against even the use of the word
‘fair price’ in the report?

Dr Krishnaswami: I am not agtinst
the use of any word. I am amly
against the type of argumentation
that has been employed there. These
problems have not been faced proper-
ly. If the committee had, for instance,
taken up the 1862-33 prices and set
the price at which we should have
procurement, I would have under-
stood it. But foday when we talk of
the very high rise in prices, when we
know that the prices have been moun-
ting up, the emphasis should be on
assuring a fair price to the consumer.
Each situation brings about a change
in the emphasis, and the way in which
we have to deal with different sections
of the community. Today the main
thing is to see that there are no star-
vation deaths, and therefore, when I
say that we ought to have a different
emphasis, it does not mean that 1 am
oblivious to the interests of the far~
mer; it only means that I think that it
we are going to have the community
fed, we should certainly have the em-
phasis shifted to a fair price for the
consumer.

There are other questions which
my hon'ble friend the Food Minister
raised. One of the interesting points
which he raised related to major irri-
gation works. While the report
throws interesting light on certain
agpects of this question, 1 fteel it
raises also difficult questions of policy.
Indeed, I feel that unless we have a
special debate, on this question, on
what should be the new policy to be
followed in respect of major brriga-
tion works and how costs should be
scaled down, we will not be able to
contribute anything towards an under-
standing of this question.
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It is a difficult problem. Countries
whiech have started projects in periods
of inflation have been forced to scale
down costs in order that the farmer
or other consumers he able to avail
themselves of the sources of water
supply. I only wish that in this ses-
sion we could have time devoted for
the purpose of discussing this parti-
cular aspect of the matter which
raises a3 I pointed out many impor-
tant issues.

1 do realise that in the present cir-
cumstances, we have to concentrate a
great deal more on minor irrigation
works. In fact, there is very little
else on which we can concentrate,
considering the resources that we
have, considering the limited amount
of cement that we can employ for any
of these projects. It is not only a
counsel of wisdom, it is also a counsel
of necessity that drives us to devote
attention to minor irrigation works.

As regards [fertilisers, 1 entirely
agree with my friend that we should
have as large a supply of fertilisers as
possible. Probably we may not be
able to afford it with the limited
amount of foreign exchange resources
at our command. But, when we are
thinking of aid programmes, when
we are thinking of approaching others
for help, let us bear in mind the need
for fertilisers, and ask for aid being
furnished for obtaining them.

I do not propose to go into the
other proposals made by the
Asoka Mehta Committe on the
type of corporation recommended
by it. In fact, I am not surprised that
the Government has not been able to
make up its mind on this matter
because as my hon. friend the food
minister admit, the proposals have
been drafted in such a vague manner
that it is impossible to make up one's
mind one way or the other. I should
like that idea of a corporation to be
examined at greater length and to find
out how the traders are going to be
associated with it. When I read the
recornmendations I found that there
were many ellipses in it which requir-
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ed to be fllled up. I do hope thah
subsequently when the Government
has made up its mind on some of the-
other recommendations of the Asoka
Mehta Committee, they will once again
come before the House and place their
viewpoints and give us an opportu-
nmity 1f not of improving their under-
standing, at least of giving expres-
sion to our views on matters of
policy.

Mr. Chairman: Shri Kalika Singh.
He 18 not here. Shri Bangshi Thakur.

Shri Bangshi Thakur (Tripura—Re-
served—Sch. Tribes): Mr. Chairman,
the foed position in Tripura also is not.
satisfactory. The yield this year will
not exceed 50 per cent of that of
previous years. This is due to in-
sufficient rainfall, but 1 would hke to
mention here the other causes which
are of no less importance.

The majority of the refugees in
Tripura have not yet become the pro-
ductive force of Tripura as they have
not got arable land. So, they are
being forced to live on selling bamboo.
and wood fuels; this is the reason
why trees and bamboos of many of
the hills, terraces and forests of
Tripura have been cut down and
jungles have been cleared up. So, the
velocity of water coming downward’
and flowing to its natural course has
become much greater and more rapid’
than what it was before. So, the
earth cannot conserve the water to
that extent as is desired.

At the same time, there exists no
schemes of minor irrigation. It is
learnt that the Dombor hydro-electric
scheme which could have satisfac-
torily irrigated at least 50 per cent
of the arable lands of Tripura, and:
which could have also a supplied
sufficient power to run small-scale,
village and cottage industries in Tri-
pura, has been abandoned, because
the power so produced cannot be
fully consumed by Tripura itself.
The remaining will be wasted, and
hence the idea of the Dombor hydro-
electric scheme has been abandoned.
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If this is so, then the idea of aban-
doning it is not wrong, but let me
ask you: what about the small rivers,
rivulets, streams and streamlets
which can gerve the purpose of not
only irrigating land but supply power
for local industries without any
wastage, which would be less costly
also compared to the bigger plan? The
small irrigation schemes can also re-
gulate and control the overflow and
underfobw of water which . can be
utilised in {imes of necessity.

The average yearly yield of Tripura
is 76 lakh maunds of paddy and her
yearly consumption is 65 1lakh
maunds, and the Jiratias, by virtue of

the Into-Pak agreemnent, are allowed:-

13°48 hrs.

[PaNDIT THAKUR Das BHARGAVA in
the Chair]

to take away 7 lakh maupds. And

as such there is no necessity on the -

part of the Government of India to
supply Tripura thousands and thous-
ands tons of food every year. But
actually the Jiratias instead of taking
away 7 lakh maunds, take away 21
lakh maunds, and hence the deficit.

My information is that rice is being
sold at the rate of Rs. 12 to Rs. 13 per
maund at Dharmanaggr and Kailasa-
har of Tripura. Of cdurse, the hoard-
ers and smugglers are active
enough to exploit the opportu-
nity. This year 50 per cent of the
lands used for jute preoduction is
arable land which used to be under
paddy cultivation previously. Why
has this happened? One maund of
paddy is being sold at Rs. 10 but the
gross profit cannot meet the production
cost. On the contrary, one maund of
Jute is being sold at Rs. 20 to Rs. 25.
So, the producers are naturally
allured to produce jute instead of
paddy. Hence the Government of
India have to send thousands and
thousands tons of food every year, and
iIn buying controlled foodgrains the
Tripura people are epending yearly
kkhs and lakhs of rupees which are
going outside Tripura, and thus the
people of Tripura are getting poorer
and poorer without any circulation of
money inside. Under the present
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conditions neither the pecple nor the
Government are benefited. Of
course, Tripura has made much pro-
gress in regard to various construc-
tions but those are unproductive cons-
tructions and as such unproductive-
economy. Many buildings, hospitals,
schocls and inner roads have been
constructed. But, Sir, as soon as
those constructions come to an end the-
workers are thrown out of job. They
would not pay as the industrial cons-
truction pays recurringly.

The most important problem is the
general land survey of Tripura which
has been undertaken by the Govern-
ment very tecently. No one knows
how many years it will take for the
completion of that work. All these
are problems which are to be solved
satisfactorily.

“We hear that we are short of funds
for the working of the Second Five
Year Plan. But I am of the opinion
that if the forces of the people are
mobilised in the right direction, B0
per cent of the work can be done with-
out money. But who is to mobilise
these forces. In Tripura we have a
committee consisting of producers,
consumers, businessmen, leaders of
public opinion with ideas and practi-
cal knowledge who will command con~
fidence of the people at large. This
Committee will control the prices and
will supply essential commodities to
the people at reasonable rates,

The Foodgrains Enquiry Commitiee
headed by Shri Asoka Mehta has sub-
mitted its report in the form of a
book. It is valliable and deals in fact-
finding causes of food shortage and
gives suggestions to cope with the
situation. About this I have nothing
to say.

One word more and I have finished.
I tabled a question a few days ago-
about the 15,000 maunds of rice which
was utilised to ill up a ditch and the
answer was that it was unfit for
human consumption, My point was
not that. My point is when did this
15,000 maunds of rice become unfit
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dor human consumption. On 2nd
June, 1956, flood water came and
soaked the rice. This was thrown
dnto the ditch in the month of
October 1957, after more than one
year. I want to know why Govern-
ment did not immediately spend one
Jakh of rupees to save this fifteen
rthousand maunds of rice worth about
.four lakhs of rupees. I would like to
ithave a reply to this point.

Shrimati Renu Chakravartty: Mr.
«Chairman, the last time when I parti-
cipated in food debate it was regard-
ing the scarcity in West Bengal. Since
then new areas of suffering have
<ome into the fore-front. We have
seen how Bihar, Eastern U.P., Maha-
rashtra, parts of Telengana, Rajas-
than-—all these areas have come under
these areas of suffering.

Not only that. Sir, today one of the
1igreatest problems is the question of
import of foodgrains. The shortage is
there to such an extent that when
ifmmediate relief has to be given the
question of imports assumes  great
importance. And, therefore, in a
cantext where foreign exchange is so
scarce and the difficulties are almost
insurmountable, in such a situation
the tnain pivot of the Plah’s fulfll-
ment has moved to the food front
“That is why the House is very rightly
_giving so much thought, not only from
the humanitarian angle of relieving
sufrering, but also giving its thought
to the very pivot of the Plan i.e. how
to increase agricultural production.

Sir, 1 will not say very much about
the question of relief because I was
surprised this morning when the hon.
Minister says that he Yoes not know,
that it has never been brought to his
notice that especially in the rural
areas where agricultural labour is
suffering so much from drought and
from loss of cultivation, in these areas
even people who have cards come
and sit in front of the shops for hours
and hours, almost the whole day, and
at the end of the day they have to
€0 back empty-handed because there
is no stock. This question has been
Taised not only on the fioor of our
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own Assembly in our State af West
Bengal, but I am sure this is also the
case in many other areas, I{ may be
a little better in the cities, but in the
villages, 1 can assure you, the suffer-
ing still remains very great.

The question of relief has to be in-
tegrated with the question of giving
intensive emmployment to the people;
the question is one of purchasing
power. And that is why this ques-
tion of integration of the schemes of
the Five Year Plan with the relief
measures is important. I should like
more labour employment. I should
like more work, I should like more
immediate relief to the people. This
is a very very important question
without which we will not be able
really to give succour to the thousands
and thousands of people right
throughout our country who are
suffering today.

The main question which I shall
come to today is the question of pro-
duction That is the real pivot of
the entire Plan. And we have been
saying this again and again, there have
been many conferences fixing targets
and we have found that these targets
have not been fulfilled. What is the
reason for it? Jor instance, Sir, we
were told that the harvest of 1953-54,
that the produgtion in the First Five
Year Plan has ‘almost achieved the
targets. The target was 7-8 million
tons and the increase actually came to
7-3 million tons. Today Asoka Mehta
Report has stated that which has
actually been stated by many people
again and again. Today the Com-
mittee Report is valuable in so far as
it has given into our hands an au-
thoritative document about thingz we
already said, and, therefore, it is good
to quote it from time to time. That
says that the increase was due to in-
crease in acreage but not due to the
per acre yield. Actually in 1955-58
and 1956-57 the total yield was less
than what was produced in 1953-54
and 1954-55. So, Sir, we Thave to
do a gerat deal of heart-searching.
It iz not only due to certain droutht
but it is also due to certain - very
basic fundamentsl factors which
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we Can remedy. That is the
question to which we have to apply
ouwr mind because in our coyntry, a
country where majority of the people
live on semi-starvation level the
marginal surplus may be produced
+here and there, and suddenly when
there is shortage we are told that the
people are consuming more. When we
try to work out how this has happen-
ed and when we try and compare our
own mental notes of what we have
seen in the villages we are surprised
how is it that people are consuming
more when we are actually seeing the
agricultura] labour, the poor peasantry
gets not even one sSquare meal a day.
And there again I would like to quote
what has been stated by the Asoka
Mehta Committee. ‘“The majority of
the people are undernourished; the
per adult availability of food amounts
to 2,200 hundred calories against mini-
mum of 3,000 calories.” Even this is
misleading. It says—I am thankful for
their statement—there are large sec-
tiong of population who hardly get
1,200 to 1,500 calories per adult per
day. Sir, it Is true certain people are
consuming more but it is not right to
say that actually the consumption has
gone up amongst large portions of the
poor population in the villages. That
is why we have been stating again
and again that whilst there has been
a real marginal surplus here and there
it can be easily offset by any flocd or
drought Moreover, what I am most
grateful to the Asoka Mehta Commit-
tee for is that they have now actually
authoritatively stated—he wuses big
words:

*“The speculative trade is not
the wvatiating factor but it is the
aggravating factor for the shortage
and she huge rise in prices.;

Sir, from that point of view let us
see what is the main thing standing
in the way of controlling the situation.

14 hre

From that point of view, let us see
what is the main thing regarding in-
crease in production. The All India
Kisan Sabha for many years ve
been stating again and again that one
of the primary things we have to con-
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sider is the question as to how far
our land reforms have been success-
ful. It is just here where the Asoka
Mehta Committee freport has been
rather scrappy and they have not
given enough attention to this aspect
of the matter. Actually, in an
agrarian economy wé feel that agri-
cultural production can rise only when
we are able to remove the impedi-
ment to agricultural production and
also when we can create an agricul-
tural economy with a high level of
efficiency and productivity. Actually,
this is very closely linked up with
the question of employment. What
do we see about the land reforms?
This has been reflected in the resolu-
tions of the AICC and also the Bal-
wantrai Mehta Committee and ia &lgso
mentioned by the Asoka Mehta Com-
mittee. What has actually happened
18 that a large number of actual tillers
of the soil have been affected. About
40 to 57 per cent of the total pro-
tected tenants, for instance, in Hyde-
rabad and Bombay States, about 12
lIgkh tenants in Bihar have been
affected. 1 personally know about
West Bengal, my State; a huge number
of them have been affected. The loop-
holes in land reform have been s0
great that actually there has been a
larger concentration of land in the
hands of the bigger and th¢ richer
peasants with the result that they have
a much more retaining power.

The Asoka Mehta Committee has
pointed out that although in 1838-57
the prices did not fall as they did
earlier, a new factor has emerged, a
section of richer peasants who are
able to keep their hoardings for long
and even during harvest time the
prices remain high. Later on the
prices are very much higher and the
marketable surplus has become very
mueh less. This is one of the peculiar:
questions to which Government shounld
give its attention.

What we would like to be done is
that the question of evictions should
be dealt with on an emergency basis.
Is it not possible to stop ‘evictions by
an Ordinance? Adfter that they can
g0 into the entire question of transfers
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that have taken place. There hawve
been voluniary surrenders somewhers;
in some places it has taken the form
of resumption and in some <other
places various other methods have
been resorted to. The question of ban.
ning these evictions and the screening
of the tranafers is very easential.

Then there is the question of the
distribution of the surplus waste
lands According to the figures given
today, we come to know that there
are 12 crores of acres of land that are
available for cultivation. Together
with the ceiling on land holdings this
is one ot the big questions that have
tc be considered.

Here 1 have got some reports from
U.P. They say that the fallow land
has actually increased because the
zamindars before the abolition of the
zamindari have screéned large tracts
in their nameg and today they cannot
even cultivate them. But these lands
are recorded to be in their possession.

We have other examples also of
now these waste lands which were
once distributed to the co-operatives
are threatened to be taken away. In
Andhra, there are examples of how
these lands were given to the labou-
rers co-operative societies, the agri-
cultural co-operatives—which 1s sup-
posed to be one of the schemes of
Government. What do we see there?
Those who are now slowly trying to
come into these co-operatives are
being told that they would not be
given any special facility which is
not given to the ordinary cultivator.
In the abserce of any preferential
treatment to persons who join the co-
operative societies how can the
scheme expand?

In my State, for instance, there
wes & co-opgerative,, society which
was awarded the first prize.  But
what happened? That society was
bringing together small agriculturists
who were below the minimum for
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agricultsl income-tax. As soon as
they were all put togethef they hawe
been put to a high levy of agricultural
incomie-tax with the result that the
co-operative society which had been
awarded the first prize has how come
almost t6 the point of ~ liquidation
because they cannot pay agg'icultnral
inceme-tax.

' These are some of the things we
should look into. After all, when we
want to expand the production, we
have to see that the maximum number-
of people get land and the actual
tiller of the soil becomes the owner
of the land, and the security of
tenure is assured. When they try to
consolidate their holdings on a
voluntary basis they should be given
every sort of help.

Let us come to the question of
credit. This is one of the big points
which I teel Government has not done
enough. One of the schemes of
Government was the setting up of
warehouses throughout the country.
We have also passed an Act here. It
should have been accorded the huighest
priority. That would be the opinion,
I am sure, of all sections of this
House. ,We were told that 1n our
State certain warehouses were going
to be opened. But uptill now ware-
housing has remained a dream. We
have not yet one warehouse set up
and we do not know what 1s the posi-
tion.

We find today, even though we are
told that the agricultural credit is
large and that a large amount is being
given to the cultivator, the smaller
peasants hardly get any credit. They
have to get group loans and even
group loans are totally inadequate and
they are subject to the pressures of
the local authorities who may or may
not like to give credit. Therefore,
this institutional credit is a point
about which we have to take very
great care. Without that those people
who are actually going to come into
the market at the time of the harvest
to sell may not be able to have &
marketable surplus and we will not
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be able to raise their level of life and
inerease production. That is why
this question of warehousing and the
question of giving greater credit
have ass such great importance.
The Committee has also eaid that it
18 the richer persons that have been
really benefiting from the institutional
credit which we have introduced up
to date.

Everybody over here has said much
about small xmgatlon projects. I am
glad that my hon. friend Shri Guha

.has added to that the problem of
drainage. In those areas from which
we particularly come, we have very
heavy rainfall gand the water-logging
of the rivers and drainage are serious
problems. So dramage and small
irrmgation projects are very important.

For instance, the other day the
Prime Minister was asking why not
they locally do things for themselves,
why do they want the State Govern-
ment or the Central Government to
do things for them. I am glad that
the hon. Food Minister has paid a
tribute to the initiative of the peasan-
try which has always been there—it
is not that it has not been there—the
local initiative of the peasantry. The
initiative is there but that nitiative
has to be helped further by Govern-
mental aid and governmental support.
Tha: is the poiwnt that we want to make
here That is why when we hear that
30,000 tanks in the State of Andhra
have gone out of use, in a State like
Andhra which is a potentially great
granary for the whole of India, we
ask why we are not able to help them
to recover these tanks. Tanks are
very important.

I may tell the Food and Agricul-
ture Minister that in our areas we
do not have even a single pump—in
our State where we have whole areas
inundated by water, whereas 100
pumps are available in  Bihar.
But I know that in the vast area from
whxch I come, we were not even able

t0 get one pump When our whole
area became ﬂodded This ¢question
of getting little ~ pumps is so im-
portant.
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Then there is the question of exech-
ting the canals and putting sluices
which are some of the more important
things in the method of drsinage in
our areas. These are the things on
which we want much grester empha-
sis.

I will not say very much about irri-
gation rates which have already been
referred to by many hoa. Members
here. But it is also true that the irri-
gation rates have been too high, and
that is why I have got to make this
suggestion. § have got figures for
Uttar Pradesh and other places, which
we can place before this House, to
show how that unless the irrigation
rates are brought down, it will not be
possible for the peasants to utilise
them to increase agricultural pro-
duction.

Now there 1s the question of
manures on which 1 just want to say
a few words. The difficulties in the
import of fertilisers have been
brought before this House and con-
nected with it, also the question of
foreign exchange is a very big pro-
blem. But only the other day, I read
in the Yojana-—~we have been told ull
sorts of things like this—that if we
can spend two or three rupees seeds
on some crop—dhaincha, for instance,
we will be able to have green manureg
for three or four acres. If that issgo,
why is it that this is not being used
on a very large scale? There are other
methods by which this can be done,
but this question of baving much
greater popular support and populs-
risation of these things is of great
importance.

One word with regard to specula-
tors. The Asoka Mehta Committee
has very clearly stated that the
traders have got to be controlled We
have been saying this for a very long
time. That is why the question of the
Government entering into the fleld
to buy at the time of the harvest is
of importance, and it has been one of
the recommendatipns which has now
got the authority .of 'a book in the
form of a report by the Asoka Mehts
Enquiry Comumittee. It i3 something
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which we have been pleading for, for
& very long time. Naturally, the
question of minimum prices also
assumes very great importance and
that question should not be left as it
has been left in the past For. in-
stance, earlier, the Kerala Government
came to the Central Government and
said, “Please buy for us some rice for
the Onam festival”. But they were
not able to give it. They said “Go
to the open market”, and when they
went to the open market and bought
it, they had to buy it at a price which
was a little more than what the Cen-
tral Government, by an ordinance or
a notification, had fixed in September
laid down as the average of preceding
three months. That price was a little
lower than what prevailed in the open
market. People began to shout saying
that the State's funds are being utili-
sed by the Communist Party and the
Communist Government of KXerala
for making personal gains. This will
happen again and again, because the
market i1s under the control of the
traders and speculators. That is why
this question of control over specula-
tors becomes very important, and also
the question as to how Government ix
going to enter into the market to buy.
That is one of the most important re-
commendations of the Asoka Mehta
Committee, because without this, you
will not be able to contro) the “stra-
tegic heights” about which the Prime
Minister spoke, and without that one
cannot bring down the price which
has been shooting up every day.

We can assure the Government that
although often enough it has been
said that food is not a party issue ana
that it is a national issue—we desire
it to be made a national issue because
all of us know that we cannot exist
without solving the food crisis nor
save the Plan unless we do so—it is
necessary to have popular support of
all the parties. Let us not fight-shy
of this word. We are governed by a
political system and we have political
parties in this country, and it is
necessary to get the co-aperation of
all political parties. Without that,
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neither the grain will come te the
Government nor will the, prices be
stabilised nor the food will be distri-
buted.

That is why this question of having
popular committees at every level is
something that has to be politically
accepted by the Party in power, and
1! that is done, I am sure that this
great national emergency will be over-
come by the nation.

Mr. Chairman: When 1 asked the
Members to move their amendments,
1t appears that Shri Kalike Singh and
Shri Sanganna were not present in the
House. They have requested me to
allow them to move those amend-
ments. Ordinarily, the difficulty is
that when the Members speak, the
amendments which are sought to be
moved later cannot be the subject-
matter of thode speeches made by those
Members. As these hon. Members
were unavoidably absent, 1 shall
allow them now to move their amend-
ments.

Shri Kalika Singh: My amendment
No. 1 has already been moved. it was
done at the very beginning.

Mr., Chairman: Then the amend-
ments of Shri Sanganna may be
moved now.

Shrl Sanganna (Koraput—Reserved
—Sch Tribes): I beg to move:

(1) That for the original motion,
the following be substituted, name-
1y:

“This House having considered
the food situation in the country is
of the opinion that emphasis may
be laid on the small-scale indust-
ries in the drought-affected and
scarcity areas of the country.”

(ii) That for the original motion,
the following be substituted, nmamely:

‘*This House having " considered
the food situation in the country
is of the opinion that the Sche-
duled Tribe and Scheduled Caste-
landless agricultural labourers
may be given land for supple-
menting food production in the
country.”



(iii) That for the original motion,

the following be substituted, namely:

‘“Fhis House having considered
the food situstion in the country
13 of the opinion that all facilities
should be provided in the Tribal
and Scheduled Areas of the
country to increase the purchas-
ing capacity of the people to
purchase foodgrains available
from the Government shops and
depots opened in these areas”

Mr. Chalrman: These sustitute mo-
tions are also before the House.

st wagh (¥romqr)  garafy
o, o w F W N wm qfc-
feafr qar @Y ot ¥ wwk  wTOORY
9T WX T fawT &t O ™
aftorms 9x v f8 gEd foe #
a4 WY Ffy *Y ITur €Y Ja% FowET
FUTL JIHA T &7 T4 6T T §
T & 1 O ghAT § etdeieer
9T STAEaRT & wfer ww fzgr mr
& wreer &1 7w ¥ qT IO E, wheEw
afg sifas fawrg &7 WY & o
I WHTX WA ¥y ogfte @
AT grenfnicar & & awsdt &
# wwr agar afafa ¥ <@ faare &
e At g & wow fr 3fee & gw -
Frdar st A€ &< awd | afy waer
fegr amd, ey 3w & s @t oo
N vy @ 2 W gFew § g9 4
T &z @Y qEAr &, Sfew e fau
7% wrawgw & fe zw wdr gfeww
WYATT | g §AW #Y aa § fw FEL
1T W wET A vy aoy Y e@fiwrg
firar @ fe fawrk ) O o oot
WY sy g8 w9AT e B aoeTsY
S ¥fa @ wfgn | AT wa TRy
WTGY, GUY %1 YAT FAT AT ¥) 4T 07
A Y sy gwr afF war omy, M
W v s gwy § xw fee sy &
o= wrd
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VETE AgAr wAE & TOC WAy
o et & gwwew & for fewfir o
THTE X7 ¥ IEY q|T " § f Ay
® Ovq i fag Wik fewt & o
& fau faedt ot wwafe @ dwEr
q 41 wf) §, ¢ vy & W, JER Y
FIT Yo TTW ToAT ww fear mar &
feard ® g g gl aw ¥
o § oW g whfan s
TEHWEET & W qO A § Ot
W twwr sforg g amE g oo
sfawar N W arq & T § fuawy
qfcfeafa dar Y 7t & Iaw forg wrpfars
w7 AT IOt €, afew g Ty
& urvEt sgst g A gy fwar s
arfgy I N v & g ang aHff
ge € 1 fad 3 ow g femr ox
afcfeqfy &1 awaar & s Ty fear
w1 e Az wefeafy fsgm v 3
fea gare 9g ¥ i xq awwew F JOTET
wIT ¥ fam o A7 gow A v 8,
Iy Ifeq o o ww Wy @%
g R vy s st @} g ?

wote Azar afufr & ow fafex qr
awr fear ¥« & 3% fafser f wpam o
IR wr 2 fE e & s ¥
fog & 7 ot aeft gz g wrfen o
T qur faowor &1 dAfr swarft arefe
arfer | IWA qaray § fv ww & O
=TT &7 74 a3 {7 gurhwor few
7T AfR t F 7€ armaAr AT qTHTT
AN E s Taerr g ar aff »
fery wo owefea aweiww ¥
sTagTies 7 FT §RT TEeT e F R
¥ gravaeaT & | B 9% Wi
v & fr 20 & wror o ofifefa &
qo fufer a5 Y #Y wwer, O G-
AT § =Y & gRrieTr @ W
e qor frdwer w1 wrfedy e
¥ 1 1 wfawry 7 § s wror ¥ feafar
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o qg oY gETAETT €7 gETy § Ay A AY
sqragifes § o 7 guge, o gardy
GO & guAd 97 ¥ qeand, fawy
£ qure & w17 AN geafeorrw R
AT AT AT EOW | ST AT
o w7 &3 ArAR, o AT LA AEX #
fie qrar gaty arare § s e e
writ 9T o wfadt as Igw, 39
INa Y AR F Y wfsars day ey

wEtE dgar wfafa ¥ oF o off
ey arr s | AT AR ST ATA N
@i & | F w5 ok weew §
ST ¥ w13 ) afgly & i & oF
JI 9T WET HATA & ATHY & A H
amfaF aei A Y, ag fomr &

“It has to be recognized that
in a developing economy a secu-
inr tez‘dency to price rise will
exist.”

qg “secular tendency” w1 ¥ 7 &
AT HfY AT ¥ gEd WEHOT &
[ H ATEAT €T | 47 TZAT T qg
fawya<aTs w16 |87 & ATAT 8, WA
T #Y wedt aad & are 7 famgae
&t € ==t & Ay &, sEwr wfyag
FaT ¢ T Toez fHar A =9 thEm

gm% Fzar afufa & oF o i
fafay o st 3 1 oz WA WA
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i Y werewrlt wawy ofomy o
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Shri Thirumala Rao (Kakinada):
Bir, we are dealing today with a pro-
blem that has been baffling succes-
sive ministers and it has been the
problem of the country; on the face
of which our impressions of the future
bave been belied. I am not standing
here merely to defend the report of
the Committee, popularly known as
the Asoka Mehta Committee which
has been submitted to Government
recently. The members of the com-
mittee do not claim to be omniscient
or having knowledge of everything
under the sun. They are as much
laymen as the Members of the House
and they share the ignoramce of the
majority of Members on an equal
footing. Most -of the Members have
got the experience and knowledge of
public matters which have been
brought to bear in studying the food
situation as it obteins today. I may
tell the House that this Committee got
the views of some of the eminent
people all over the country and
gathered the experience that has been
afforded by the various State Gov-
ernments as well as various indivi-
duals and organisations, both offi-
cial and non-official

Sir, aftier Independence we have
been building up our plans of
national development through the
Five-year plans and before the First
¥Five.Year Plan was over, the Second
Five-Year Plan was finalised. During
the First Five Year Plan we had to
pass through a very difficult food
gituation. In the year 19850-51 we
were having the worst troubles and
we were feeling’ the pinch of the
trouble more actually then, compared
to what it is today. There was s¢
much of food shortage in 1850-51 that
we had to import about 4Y million
tons of foodgrains from abroad. After
a few years, in 1952 and 1053, the
position has somewhat eased. We have
not had a correct appreciation of the
system of procurement or distribu-
tion or rationing in the country. There
were responsible people—experienced
administrators and political leaders—
who sincerely believed that cur coun-
try was not deficit in foodgrains but
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that it was self-pufficient and also
having some surplus. They were
against any sort of control ar procure-
reent. There were people in the
administration who were obsessed
with the immediate realities of the
situation to work out a scheme which
would deliver the country from the
difficulties which faced it.

Atter 1052, Shri Kidwai accepted
the Focod Ministry, With his bold and
imaginative outlook and his inimita-
ble capacity in understanding the
core of the problem, he tock courage
into his hands and started decontrol
But, unfortunately for us, he passed
away in the year 1884 and part of his
plans were not completely implement-
ed, and the country has again to face
another difficult situation as we find
today.

Sir, as hon. Members are aware, the
prices have started rising and I do
not want to go into this point at length
because a good part of the report has
been devoted to that aspect and those
hon. members who have the time to
read the report will understand how
the price rise has come about due to
various causes.

Now, when prices have risen to
such an extent today, when our
Second Five-Year Plan has been based
essentially on the commodities prices
and foodgrains prices, we have got
to review the whole situation. That
is the genesis of the Foodgrains
Enquiry Committee.

I want to say something to some
of my hon. friends who have criticis-
ed the report. I hope they have stu-
died the report before they made the
criticisms. My hon. friend Shri Tri-
pathi in his speech has not given
credit to anything in the report. I
may tell him that this is not a theore-
tical discussion of the food situation,
nor an academic or intellectual feat
performed, say, like a newspaper
article, for getting some commenda-
tion or praise from some qQuarters. My
hon friend, Dr. Krishnaswamy, with
all his airy eloquence, has told wus
not much. He said that some eon-
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erete proposals should have been made
by this Committee.

1 want to deal with the recommen-
dations that have been made and the
tarms of reference. The terms are
wide enough, comprehensive enough,
and formidable enough for a humble
Committee like ours; but we have
striven to the utmost of our ability
and tried to gather all the relevant
material which was available in the
country and presented our conclusions
in the best light possible.

Sir, one of the main recommenda-
tions of the Committee relates to the
formation of the Central Food Advi-
sorys Council. Is it not a concrete
proposal? Are recommendations of
this kind merely an imaginative piece
of fiction? Do they not have a basis?
What is the composition of the Coun-
cil that has been suggested in the
report? It is composed of represen-
tatives of agriculture, trade, industry,
workers, consumers, banks, co-opera-
tives, leading political parties and
economists. I think my friend Dr.
Krishnaswami can come either under
the category of ‘Economist’ or under
the category of ‘Consumer,’ on which-~
ever point he is strong.

Shri B. 8. Murthy (Kakinada-Re-
served-—Sch. Castes): He will come
under the second category ‘Consumer’.

Shri Thirumaila Rao: I am glad that
my hon. friend Shri Murthy has given
consumers’ place to him. Because
Shri B. S. Murthy was one of those
doubting Thomases, not my friend the
Minister Shri A. M. Thomas. He was
one of the doubting Thomases of the
utility of this Committee when it was
appointed and he suggested that it
may not have been appointed at all

Shri B. 8. Murthy: My hon. friend
Shri Thirumala Rao may leave it to
me, ] am going to speak, if I am a
doubting Thomas or confirming Jones.

Shri Braj Raj Singh (Firozabad):
The report is there and its relevancy
may be considered.

Shri Thirumasls Reo: I cannot leave
him alone. We represent the same
Constituency.
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This is concrete proposal No. 1. You
mobilise all opinion, non-oficial opi-
nion, official opinion, opinions of all
political parties in the country, of lay-
men, of experts, of consumers, trades-
men, primary producers, etc. A com-
prehensive representative council has
to be formed to advise the Govern-
ment on the food situation in the
country. This Council will deal with
production, with supply, with prices,
with distribution, trade and every
aspect of the food problem in the
country. It is suggested that it should
meet at least twice a year and more
often according to the needs of the
situation. That is the first thing.

Then, with regard to the Foodgrains
stabilisation organisation, I should like
to dealwith the background of this
proposal. This is the main reason we
find these acute shortages and high
prices 1n certain areas where there
is surplus production in the country.
There is a surplus State. You find
thousands of tons of foodgrains stored
in the villages and in the towns; but
the prices are shooting up. That is
the most abnormal and unnatural
situation that is prevailing in thia
country. What ig the remedy? What
are the reasons? We have to look
into that.

It is natural for the trader to
indulge in speculation, store food-
grains in advance, wait for a higher
price and then dump in the market,
whatever the difficulties of the con-
sumer may be. This has happened
in many parts of the country. We
have studied the work of the banks,
the bank rate, the credits structure,
how the Reserve Bank had to control
the operation of many of these com-
mercial banks who have been lending
moneys on foodgrains. All these
things have been considered and
we have come to the conclusion that
a Foodgraing Stabilisation Organisa-
tion should be formed. It should be
an organisation which takes the work
of the Director General of Food and
also operates as a trader in the grain
market. This may be a departmental
one, that is, in the Ministry. This
may be a statutory corporation or i
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may be a limited company. Its capi-
tal has to be asbout Ra. 100 crores. We
cannot be definite on this. This Com-~
mittee is not a Committee of bankers,
This Committee is not a committee of
businessmen to tell us whether it
should be a State trading one or a
limited liability company. All these
matters have to be examined in
greater detail. But, an organisation
has got to be brought into existence
which will deal with procurement,
storage of foodgrains etc., in the whole
country.

My hon. friend, I think it was Dr.
Krishnaswami, was talking of both
decontrol and control, of procurement
and free market. All these things are
a little confused in his mind. I may
tell you, we have quoted extensively
on page 86 how the foodgrains trade
18 nationalised in democratic countries
like Canada and Australia. In Canada,
there is what is called the Canadian
Wheat Board. This corporation has
internal and external trade monopoly
with regard to wheat grown in the
country, If you want to buy or
import wheat from Canada, you have
to negotiate with this statutory orga-
nisation of the Canadian Government
which will allot quotas through the
International Wheat Board to all the
countries. They secure proper prices
and they allot the exportable quotas
and assure a reasonably good price
for primary producers in their coun-

With regard to the Australian Wheat
Board, the same thing is there. If you
want to buy wheat, you have to nego-
tiate with the Australian Wheat Board
and they allot quotas of export. The
administration of Food in Australia is
tighter. They control internal pro-
duction also, and internal distribution.
With regard to Burma the whole of
the rice trade is controlled by what is
called the State Agricultural Market-
ing Board, briefly called the SAMB.
The primary income derived by the
Burmese Government for their very
existence, for their budget purposes
js from the rice trade. Therefore,
they have got a very effective control
_over rice. In Italy, paddy is sub-
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jected to comphisory deliveries to the
Government at a fixed price. In the
case of wheat, in Italy, it is partially
compulsory. They compulsorily buy
all the wheat that is delivered to the
Government by the farmers. In Japan
also, rice is purchased on a monopoly
basis. We have got the example of
a large number of countries. Though
some of them are surplus in produc-
tion, to ensure a good price for the
farmer and to find external markets,
control is imposed.

Much more, therefore, in our coun-
try, with undependable seasons and
unequal production from year to year,
necessity is imposed on us by the con-
ditions in this country that trade
should have to be controlled from a
Government point of view. But, we
have clearly stated that this organi-
sation is not going completely to re-
place foodgrains trade in this country.
It is not going to displace foodgrains
trade 1in the country. As far as I have
seen, most of the daily newspapers In
India have given a somewhat good
chit to this report. In the Hindu
which is one of the responsible and
well-informed papers in the country,
while praising the recommendations of
the report, they have said in the end
in the editorial that this corporation
should not be an all covering blanket
corporation completely encircling pri-
vate trade without leaving anything
to private trade. It is not the inten-
tion of this report to completely have
such an inescapaBle monopoly over
these things. By an effort from now
on, if you start this organisation with
a capital of Rs. 100 crores now, within
the next five years, it is estimated
that we may be able to control 30 to
40 per cent. of the wholesale trade in
foodgrains. It the Government 1is
able to establish their control over at
least 30 or 40 per cent. of the food-
grains trade in the country, they will
be in an advantageous position to
keep off blackmarketeers, to keep off
holders, to keep off speculators who
artificially push up the price and
exploit the market for their own ends.
That is the purpose of this organisa-
thon.
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This organisation will consist of
same experienced administrators. The
composition of this organisation will
be decided by the Government in the
Hght of its experience and in caonsul-
tation not only with their Advisers,
but also with the State Governments.

We are asked to suggest some price
control. We have suggestéd a Price
Advisory Board, which i3 a technical
body, We have got many Advisers
and the Government of India is now
overcrowded with advisory commit~
tees of a technical nature, especially
statistics. The Food department has
got a statistical committee of its own.
The Cabinet has got statistical Advi-
sers. The Planning Commission has
got its own Advisory Committee.
‘There are one or two more; I do not
remember all these names. There are
a number of statistical Advisers. They
are confused with all these statistics.
One group of statistics says that our
production has gone up by 143 per
cent, The other group says something
else. Therefore, the Price Stabilisa-
tion Board has been suggested at the
highest level, with a person of the
status of a Secretary as Chairman.
There would be a number of experts
and a number of people of adminis-
trative experience on this body. It
will be assisted by an Intelligence
Division for collecting  statistics:
another, of course. This is another
gixth wheel or fifth wheel in the
coach. That is the advice we have
got. They will be exclusively devot-
ed to gather material information and
market trends, prices, not only of
foodgrains, but also of such commodi-
ties like cotton, jute, oilseeds, sugar-
cane and several other things in the
market. An integrated price struc-
ture is very difficuit to get about in
the country. 1 think we have made
a suggestion and if it is worked out,
if a beginning is made in this direc-
tion, some fruitful results will come
about.

15 hrs.

We had been asked to suggest a
price for this year. On the basis of
evidence gathered from all the im-
portant States, and even minor States,
wnh regard to rice and wheat, we
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found that an average price of
Rs. 9-4-0 to Ra. 11-0-0 per maund for
medium quality paddy would be a
decent price, and about Rs. 13 to
Rs. 15 per maund for wheat. We have
not suggested any wholesale procure-
ment, but as far as wheat is concemn-
ed, the margin for procurement is
narrow, but it can be purchased in
the open market for the requirements
of tle Government.

As far as rice is concerned, the hon.
Minister has already said that the
position is difficult, We have to im-
pose an element of compulsion in pro-
curement of rice from the surplus
rice-producing areas. That has to be
done anyhow.

I do not want to deal with all the
matters dealt with by the hon. Min-
ister or other friends in the House.
With regard to production, I crave
your permission say one or two
things and close my speech.

Production is a ticklish question,
and it is a difficult problem. In certain
States the average production is get-
ting low, in certain States it is going
up. Our experience has been that all
the southern States are improving in
their per-acre yield somewhat, while
in the northern States the per-acre
yield is declining. That was the un-
fortunate evidence that we gathered
from figures and from information
with regard to U.P, and Bihar,
but Bengal is not so bad as
that, but even Orissa’s production
is Jow, and it is not comparatively
fmproving in its per-acre yield. It
is one of the main problems that con-
fronts the Ministry of Agriculture
with regard to production. They
have evolved certain yardsticks that
so much has to be grown by fertili-
gers, so much by good seeds, but good
seeds are not coming up.

With regard to fertilisers, I must
once again urge upon the Government
that it is no use stinting on foreign
exchange for fertilisers. We hawve
made a recommendation with regard
to Andhra that it should be allowed
to have a factory of its own. In the
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whole of Indis, the Andhra area is the
ares that did not require any incen-
tive for using fertilisers, and it is the
largest single State that is using the
largest quantity of fertilisers, and its
production on the average is about
30 maunds an acre with regard to rice
in the rice-growing areas with assured
water supply. We have suggested
that the private sector should be en-
couraged, should be fostered by Gov-
ernment, so that if the private sector
{s able to find some capital, 1t may
find other investors from outside India
also to start some fertiliser factories
so that we will be able to overcome
the present difficulty and the shortage
in fertilisers. Unless we have the
seed farms, fertilisers and aiso the
compost and other manunal opera-
tions in the villages, this programme
of more production will not fructify.

We have got a large number of
minor irrigation works in the zamin-
dari areas that have been neglected.
Zamindaris have been abolished in
Bengal, u.p, Madras, Andhra
and Hyderabad areas. These areas
have got small and minor irrigation
works like tanks, wells, canals etc.
All these have been integrated into
the new States, but they are being
neglected on account of administrative
difficulties as they say. All these
things have come under the jurisdic-
tion of the Chief Engineersof Irriga-
tion, and it has taken years before these
tanks are repaired. In Mysore State,
for instance, I know that in an area
of 28,000 square miles they have got
about 27,000 tanks and many of these
are not in good repair. If we put
sufficient money into these minor irri-
gation works, put one of the four
Ministers mainly in charge of minor
irrigation works and fertilisers and
seeds all over the country and orga-
nise the States on an almost war foot-
ing, then we would be able to step
up production.

I do not want to deal with the major
Irrigation schemes or big schemes.
They are already there. I wish to say
here what I have said in our party
with regard to the administrative set-
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up. The agricultural ministry is con-
signed to a minor role in all the
States. I want that it should be given
the firat priority. The man who con-
siders himself the biggest in the State
like the Chiet Minister or a man equal
to him uld be entrusted with the
responsibility of working out agricul-
tural production and also distribution
of food.

I have not dealt with all the other
details with regard to food. We have
reserved the sector of food distribu-
tion to the private trade. It can be
done by the State. We need not be
afraid of using the word “socialisa~-
tion”. Our Chairman was fond of
that word and we agreed with his
pleasure. We need not be worried
about “socialisation”. When we have
agreed to the socialist pattern of
society which we want to develop in
this country, the word “socialisation”
need not scare anybody.

On the whole this is a report which
can be studied, and we have with all
sincerity tried to give, according to
our lights, what little we could, and
if it serves the purpose, we are more
than satisfled.

Shri J. R. Mehta (Jodhpur): I will
start by inviting the attention of this
hon. House to the last sentence o
the Asokha Mehta Committee report
which reads as follows:

“In the great experiment of eco-
nomic development in poli-
tical democracy that our
country is engaged in, the
crucial position is occupied by
food policy.”

Listening to the hon. Minister this
morning, 1 found that he also stressed
the same idea. One might think that
it is rather obvious to need any reite-
ration, but it needs reiteration because
of our failure to appreciate the impli-
cations of this statement and the pre-
dicament in which we find ourseives
today.

1t is not an edifying spectacle to be
told in 1957 that the food policy s
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erucial for v, but even now it is not
t00 imte, and we must, 1 submit, at
least now realise the implications of
what it means.

It has a two-fold implication—the
implication from the point of view
of foreign exchange, and the implica-
tion from the point of view of our
internal economy.

Hon, Members must be aware that
it has a very serious implication from
the point of view of foreign exchange
in so far as it might drain away our
limited resources in getting imports
of food from outside.

So far as its impact on our internal
economy is concerned, I dare say the
implications are too serious, and in
all humility I submit that it is because
of our failure to solve this food
problem that we have run into diffi-
culties even so far as our Five Year
Plan is concerned.

It is clear that food prices have a
very vital bearing on other prices, and
the rising spiral of prices has hit our
Five Year Plan very hard.

I wish to submit that in trying to
face this food problem which con-
fronts us, there are certain paradoxes
which we must face, and our success
will depend on the extent to which
we are able to solve these paradoxes.

One of these paradoxes  is that
higher prices do not, necessarily
benefit the producer. This might
appear to be a paradox, but it is true
because it all depends on how the
rise in food prices affects the prices
of other commodities which are con-
sumed by the producer. Now,
it is very likely that the impact of
food prices on the general prices will
be so great that the benefit which
accrues to the cultivators from the
rise in prices of his produce might be
washed off by the extra burden which
the rise in prices of other commodi~
ties imposes upon him. [ am prepar-
ed to admit that so far as bigger
farmers are concerned probably it is
true that the higher prices invariably
henefit him, but so far as the average

3 DECEMBER 1987

Food Situation 3376

producer, the small producer is con-
cerned, I am very very doubtful
whether higher prices always benefit
him. In fact, it is even conceivable
that if the production of foodgraids
tendg to bring down prices to an
appreciable extent, a stage is con-
ceivable when a reduction in the
prices of foodgrains might even prove
disadvantageous from the point of
view of the producer.

Sir, I shall now pass on to another
paradox. Higher prices do not neces=
sarily lead to higher production. I
remember, Sir, when some of us
appeared before the Asoka Mehta
Committee one of our friends here
stated there—I think it way Shri
Bibhuti Mishra—that a petty farmer
with a holding of less than ten acres
on the whole produces much more per
acre than the bigger farmer. What is
the reason for this? The reason
obviously is that he must produce
from & small holding enough to main-
tain himself and his family.

1

Speaking of Rajasthan, I have an
experience of a class of landholders
who are known as Muafidars i.e. rent-
free grantees. They were free from
giving any rent altogether. I can
inform this House that they were the
laziest persons on the earth and they
produced less merely because they
were rent-free grantees. You know
that there is recurring famine in some
parts of Rajasthan and people from
those parts migrate to the more
fertile parts like Bundi, Kotah and
Malwa. I know it by personal expe-
rience that when there is famine in
our parts and people go to Bundi,
Kotah and Malwa what the farmers
there do is to entrust their farming
operations to our labour and they for
themselves go and make merry and
rest. That is a weakness of human
nature; they prefer a life of ease to a
life of hardwork provided their
reasonable requirements according to
the standard of living to which they
are habituated are agsured. My pur~
pose in mentioning these facts is not
that the agriculturist should not be
given higher prices wherever they
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may be justified, but my desire Iz to
stress that in order to induce the
agriculturist to produce more and
more it will be necessary, apart from
the attraction of prices—to create in
him a strong craving for higher
standard of living. This may be a
long time process but this has to be
attempted all the same.

Now I should like to come to ano-
ther paradox. I maintain and I wish
it is borne in mind that there is no
great conflict—taking the pattern of
our economy as it is—between the
interest of the producer and the inter-
est of the consumer in general. To
appreciate the force of this observa-
tion we have only to take note of the
disparity between the price of food-
grains at harvest time and the man-
ner and the extent of rise in the
prices as the season advances. Leav-
ing aside the case of the small num-
Jber of farmers who can afford to wait
for higher prices, a large majority of
agriculturists sell their produce or a
major part of it soon after the har-
vest. The benefit of the subsequent
rise in prices, therefore, goes largely
40 the middlemen. It follows that if
we can adopt a device whereby we
«can reduce this gap, or check the
subsequent rise of price, the interest
0f the consumer can be safeguarded
without hitting the producer. From
this point of view 1 have no hesitation
in recommending the suggestion which
has emanated from the Asoka Mehta
Committee for the creation of a Price
stabilisation machinery, because 1
firmly believe that a great hurdle
would have been passed if we are
able to bridge somehow the gap bet-
ween the price which prevails at the
harvest time and the prices which the
oonsumer has to pay, or the producer
himself has to pay, towsards the end
.of the season.

In this context, I hope, hon. Mem-
bers will excuse me if 1 am tempted
to cite from my experience in my own
State. 1 have in view a period - of
emergency when we had a food
shortage, and a shortage of such a
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nature that even the grain mendies
at the capital were looted. I was
placed in charge of that emergency,
I am not going——I do not think it is
necessary—to tell you all the details
but there is one item which might
interest you in this connection, and
it is this. I did the first procurement
in Rajasthan which, I think, wag a
record procurement and that too at
a time of scarcity. We decided to
procure bajra, wheat and gram. For
procuring bajra and wheat we had
a detailed and elaborate procedure.
But so far as gram was concerned 1
suggested to the administration that
since our requirements were not so
great and since the areas in which
gram was grown were also limited it
was not necessary to follow that
elaborate procedure for the procure-
ment of gram. I asked them to leave
the procurement of gram to me. What
1 did was to send a telegram to the
district authorities, ‘“Please contact
the principal grain merchants at your
headquarters and strike a bargain for
such and such quantity of gram
within twenty four hours”. 1 had
telegraphic replies from them saying
that so much gram had been procured
at such and such a rate. My target
was overflown and I had procured
gram within 24 hours. Now, subse-
quently the administration thought
that since we followed a particular
procedure in regard to procurement
of bajra and wheat they should
follow the same procedure in regard
to gram. So we cancelled the ad hoe
arrangement which I had made, and
tried to procure gram by the same
procedure. And you will be interest-
ed to know that we could not procure
even half the quantity we were able
to procure initially and we had to
pay a much heavier price for what
we procured.

So, my submission is that if one
only knows how and when to enter
the market it should be possible ¢o
regulate prices. If we have an
organisation of the type recommended
by the Asoka Mehta Committee It
will certainly be useful, though the
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success of the organisation will large-
iy depend on the requisite vision.

Sir, I think, I should now pass orr
from the subject of paradoxes to make
one or two observations of a general
anature. One thing on which I should
like to particularly lay stress in this
ronnection is that I definitely believe
that our food problem is mainly one
of organisation and management. Al
these years since the inception of the
First Five Year Plan we have been
giving attention to the gquestion of
Irrigation works. We have spent huge
amounts on creating irrigation faci-
lities—major and minor irrigation
works. We have tried to introduce
better seeds; we have tried to give
good manures. We have been doing
all this; and yet, ir#1957 what is the
reason that we find that we are where
we started? I submit that it is just
a question of organisation and nothing
else, and our major defect is this.
There are too many cooks who are
engaged in this businesg of stepping
up production. We have firstly the
Ministry of Community Development.
So far as Community Development
Project areas are concerned, thav are
responsible, For other areas, tne
Food and Agricultural Ministry is
rasponsible. Then, at the village
level, probably, there are so many
departments involved and there is no
perfect co-ordination between them.
There is the Agricultural Department.
The Agricultural Officer is directly
responsible to the Agricultural Depart-
ment. Then, there is the BD.O. who
i directly responsible to the Develop-
ment Commissioner, and so on. My
submission is, howsoever we might
be able to ensure it, it is absolutely
necessary that there should be unitary
control over all the agencies and all
the factors which are eoncerned and
which can be effective in the matter
of production of foodgrains.

In the end, I have just one Wword
10 say and it is this. I do not share
the pessimism of the Asoka Mehta
Committee in that we cannot make
up the shortage of foodgrains in the
country. In this context, I am rather
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inclined to agree with the optimism
of the hon. Leader of the House who
says that it should not be impossible
to get an extra production of 30 to
40 per cent. In this context, I may
be excused if I offer a tip to the
Food and Agricplture Minister {3r
whatever it is worth and it is this.

Last session when the Asoka Mehta
Committee was meeting, the Director
of Agriculture of Rajasthan happened
to be here and I asked him in all
sincerity to let me know one means
which he thought will be more
effective than any other in stepping
up food production. He said, First
of all, save us from these VIPs’. He
was making & humorous remark. I
asked him to give me some concrete
proposal. He said, ‘My own experience
is that nothing will help production
so much as more spacing--increased
spacing—in the sowing of crops. I
forgot the matter and I went during
the last inter-session to my consttu-
ency. I was travelling in Mewar. I
casually came across an intelligent
agriculturist and I was talking to
him. He confirmed the same view.
In fact, he pointed out to me places
where makks was being produced
three times as much was produced in
his village and wheat 4 times as much
as it was produced in his village. And,
he told me that he had himself tried
this experiment and it produced mar-
vellous results.

Y am placing this tip in the hands
of the hon. Minister for whatever it
is worth. I shall be prepared to give
him the name of the person who
gave this information to me. Shri
Thirumala Rao knows, I hope I am
divulging no secret when I say that,
I conveyed this information to the
Asoka Mehta Committee and Shril
Asoka Mehta told me that he was
circulating this information to his
colleagues. I repeat that there is no
reason for pessimism. Our food
problem is capable of being solved;
but only if we act with common sense
and foresight and not be led away
by barren msatistics or armchalr
theories.
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We would like to emphasise here
that until there is social control over
the wholesale trade we shall not be
in a position to bring about stablisa-

tion of foodgrains prices.
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We have been told that in  many
areas the rates are beyond the capa-
city of the cultivators to pay with
the result that full use of water from
the tube wells is not being made.
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"“In some states it was stated that
small Irrigation works which were
formerly kept repaired by the zimin-
dars are not mere being maintained
in proper condition after the abolition
of zimindaris.
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Mr., Chairman: Order, order. The
hon. Member has exceeded his time
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limit. The Minister has to reply and
he will take twenty minutes, and
there are 2 number of Members from
other Groups. So 1 wowd reguest
him to conclude now.

Shri Jhunjhunwala: I will take only
two minutes, on imports,
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oAl wT SrEd 1 ¥ e g
fr ¢ 78 oI Wy W o i afk
w9 qU T W f W Ot gw aw W
frm s ar s d fs gr o T aw
R & w adt afer gpr fedy
g # woxd 4 w6 afe
W Tw @t anr 55 a gk
fafreex arge ot W wew @
oifs gq AT 9% IXETT I KG fw
T TR ¥ AR wY ok A qrAngean
& W dit s " IE @
fs g 2w & ford o STHFTTE X
# ot AT A T M Him i g
a7 77 #Y R firarl &) W@ aert
¥ vz & anfs wra sarar ST Y

Tr wgmw 3 g fe gt @
o} w1 e e T wifed anfs
TE AT S FT VI FEA AT w7 |
afx &ma qard w o a § faar
o A & vy ¥ e ok d§ o
# Nt dfrerfoat Poft § & ff iy Wl
fer qaeif W it w7 wor
T

Mr. Chalrman: Shri Braj Raj Singh.
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Shri N. R. Munisammy (Vellore):
Nobody from Madras - side Thas

spoken.
Shri V. P. Nayar (Quilon): You

cannot take advantage of the State
ot the Chairman!

Mr, Chairman: I have a list pre-
pared by my predecessor and I am
sticking to that list.

Shri N. R. Munisamy: There should
be equal distribution.

Shri B. 8. Murthy: May I know
whether the younger section will
have a chance?

Mr. Chairman: After all I have to
be guided by the list and the requests
of Members which have been record-
ed here. I took charge only now.
After Shri Braj Raj Singh I shall
call Pandit Thakur Das Bhargava and
then the others. And I would re-
quest hon. Members to confine them-
selves to ten minutes, if possible.
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g vrag v et o 0 wg W™
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FAAN  {,49,000 AT FT H X F
AT © FOT Lo ATH T, AN WA
A ¥ /Y o i &, T wwTE €Y
gew K & gl fawed g Qeus
Tt 1 1eys ¥ g R
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7ot fgy & gq@ & fifgw ot ¥ foag
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ww & qard § wue ¥ W@ G A IAE!
ag a1 A W 9 AN fE 3w W AT
a#"  ae Javae § wew g

Shri A, P, Jain: Sir, with your per-
mission, may 1 clarify a point?

Mr. Chairman: Yes, it may benefit
the discussion, and after all the fur-
ther discussion of the point may not
be necessary.
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|
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foie 3 wr uri rawmfeat
g W agwm wg R ¥g Sw §t
Afarr oY oY gy A fak 7y we wg
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fs fegem #r arer wwer ¥ W K
TG R ad ST i gy Wl
wgy e § fis et wreedy g, wreer sy
o vferd dararc el gE & ot fekr
g #7 §we A §) ol v aweT F A
Fawzrammefl ot § & feday
Frrdter T wigaT 6 o g Y and
NEErAEITT R A {0
7 a it fifer F E dfow ofoels
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Mr. Chalrman: The hon. Member
should conchide now.

Pandit Thalkur Das Bhargava: You
may kindly allow me five to seven
minutes more.

Mr. Chairman: The Minister has to
spealt, and I have to call two others,
Shri Panigrahi and another Member.
He has had 15 minutes, and I would
request him to be as brief as possible

Pandit Thakur Das Bhargava: [
would like to take five t0 ten minutes
more
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gt § fe g ot wee & A
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A aga SET FFX & 1 BfwT @ o=
T 2 5 U #gEa 9w A
A I F FEHE A E W %o |
gifae fafaeety G s &
fF W W X X 2 ¥ Y samET ¥
g | e fed & sgr o &
1o g TZ o 1 frw wTOR ¥ ug o
qr Az grm weE qEdfad ffeT
ggr X FRE ¥ ST A
w1 a fae¥ & 1 XA qarfon A
fe v W A fErd # dfrgee w00
§, & Wiy forrr s wT AWy ¥
N g gy e § fo W g A
T (S ¥ & g¢ fae ®) g|
forer @ | 7g Fed G & Fafeas
T w & fgrgem ziew & 89 (%
qy fawr § -

“According to an official esti-
mate, Punjab has exceeded the
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1858-57 goal of grain production
by 6,77,000 tons with a gross yield
of 54,738,060 tons in the fitst year
of the second Plan period as
against 44,36,000 tons in 1955-88,
the last year of the first Plan”

Working out as an incresse of 235
per cent against the all.India average
of 5-8 per cent. over 1985-58, the addi-
tional production of 10,37,000 tons
leaves only 4,03,000 tons of food-
grains to be produced by the State
by the end of the second Plan period
which is stil]l four years away.

¥ wd v wEwr § feoww &
wifas doe } 0F W § 9 W
= wEw et Gq fer 3, e
3 X 9T gz &7 Q@I & | ol Wi
T AT W g q few A
¥ o owgd & e o9 & qw T
FTET T8 § W} U € wEE Y e
grfr | &% Tz &7 e § e 3w
q wrfom o & gE fud fgare ¥
FEA B AT & AR wer W fxar
¥ 1 o wiers & T2 & & awy oA
AT Go7 e ¥, SwAT R ® A
oUET AT T & A€ AT 97 3 F
ggraifam grar, @ & 7 omWQAW
fafreet arger & w27 5 o0 w7t ¥
MATY AT, W@t T HATH ®Y @A
ey SEH AT IR B F 7 g
qady &l g 8, o Ay R, A ¥
TAT 9T, TR |

[Mr. Semaxzr in the Chair]

] o w0 wgn § fe wey oy wfy
¥ waT A OF IH % | % Fee Wt
wae &z & oomar &, @ F wgew
wu wraT § T Fe woarir ¥ A
arzT £ fe aAC W oTh ¥ @
faafay & wrf wTh e & o,
T W WO WA 9T el g &
Mz ¥ ¥ wé oew P
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[d fox g7 zTe wriw]

afer & & fad & a¥ wEw
WA | TS Any AW dEw § AT
¥ of w7 & 1 9w & yafeaw AW
Tg SurEr wgA o qarEw A §
q qYT TH FE A(RTE | WA HA
7w ¥
“The weaker the cattle, the scantier

the production, the feebler the
nation”

T arg ARy & fie gw AW
urt ag,Ew ARl W R aE
9T FATH I, AT T & ¥ K7 AT
% fag gt wfaw $faq « o 7w
Tatiz 7 9 Y | fafaas dneeE
w ¢ ol 37 %7 AT aw & fw oafe
fegers ® T 0w wEw & o WiW
T 283X X fawar a1, wr ag ¥ o
wfq @ 7T § | AT EHTY WA ¥ @y
aw TH faaar ¥

O A g ¥ 5 o awr gwry
freat ama 7 e w1 far fea s
T ff @ AU PN F W@ &
7 5= faq fs e w9 o Az
fasfer w7 ard wh, 1 7w
w4 ¥ AT A wifgd fw o @)-
FEALA F F AT A QT AW )
WTT A Y LS FAT T ¥ UHRS
T 9% §, T T A " §), Afww
# |1y & wF wET AEATE FF W9 9%
7% Yewr q%7 ¥ WX W I AR
¥ qrad T BS ArAT & A v
¥ ITT W WEEA ¥ {TQ ATTEAT @
21 & gufrr w2 g fF fade w1 v
Y gu WY ATE WEwE ¥ % & fr
WIS X9 W | TR A gvm, faaw
I8 ¥, o wr GiRE AT FT AR E
AT TR W & ¥ T X7 drE
& ¥ga AT CATH & AR | W
gu fwaRTd ¥ wifra WY, @t ek
qweqy GHY A8 ¥, T B A &Y qR )
# 1w wEAT et § fe xw v ot
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W W d gx & ATy A e
Afrei w2 sT AR ¥ 1 AT W N
o T Ry A & ) & Wi s
fis & fieht wer w9 WY Rerd waw
g, |

T ¥ WOM@T §79 7 % 99 €@
frama & anfares Y far & ) v aly
forvzre 7 €7 &1 3% *1 wo d i
w# T & wr Y we A fod o
& AW 9 fam § 1 aTE, gEdr, weEY
gy xiE et f % &, o Y
g F avfae T femr 2 & aoe
wigr g f w1y ¥ fene faegw e
wewm s M a fenfr g 1 2w &
¥ a9 g 89T A4 & 1 A, R
&w A, yo-orfafrgew wR de-
uraeeHe W § ) w3 gver 1,
AT I [ IAET ARG FT ATEAT | AW
WY T TRIE FX §, A Ay o wY
arewTA faarey & fr o W oww
ATAE ¥ §5-Afr2 78 & 1 ga 1w
o7 T @ aw og www oy fe gw F
#o-fpr= Hloe & o w6t afew o<
q99 AT AT qATH | TIHAEHT I
£ qTT FT@T §, A ATAT WIT AT FCH
g | gmv smrawae &7 Ofag fe ww
FH % 7 T o TNE AF FH |
wir 2o 7 mfey Rl gaf &

Mr. Speaker: 1 am sorry within the
time at our disposal I am not able to
call al! the hon Members who want
to speak on the subject Some of
them wrote to me. Some of them
came to me. They come from drought
area

Shri Braj Kaj Singh: Some more
time should be given as this is an
urgent problem

Mr. Speaker: We wiil have it on
another day. For drought we will
have three hours. Today we only dis-
cussed food situation. Next sessien
also we will have food debate. Now
the hon. Minister has to reply.

Shri Bibhutl Mishra (Bagaha):
Have his reply tomorrow.
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Wr. Speaker: Even if he speakes to-
morrow is there & guarantee that all
the hon. Members who want to speak
will be finished? Even if I accept the
reqguest nobody will be gatisfled. Shri
Panigrahi.

Shri Panigrahi: Sir, the food policy
of the Government of India has
remained all these years, as the policy
of fixing of targets, shifting them
again and again and never attaining
them. The Grow More Food Cam-
paign dates back to the year 1942
Towards the close of the year 1948,
the Government of India invited
Lord Boyd Orr to review the cam-
paign and make suggestions. The
objective of this review was to attain
self-sufficiency by March 1852, and a
target was fixed, The target was set
at 48 lakh tons of additional food-
grains over the normal production of
1947 and 1948. The target fixed to be
achieved by March 1952 was 47'16
million tons of additional foodgrains.
1951-52 was the last year of this
self-sufficiency programme and the
first year of the First Five Year Plan.
By this time it was realised that this
tayget of sel-sufficiency could not be
achieved during this period.

The Planning Commission then
reviewed the target. And the target
was fixed at 5 million tons more than
the normal production of 1949-50 to
be achieved by 1955-56. The overall
target during the First Five Year
Plan wag fixed at ¥'61 million tons of
additional foodgrains whereas actual-
ly in practice the production-poten-
tial created during the First Five
Year Plan period was 5.6 millien
tons of additional foodgrains. The
Planning Commission while reviewing
this grow-more-food campaign also
suggested that during the First Plan
period imports of foodgrains athe rate
of 3 million tons a year would also
be necessary to meet the require-
ments of the country.

When the Sepond Plan began, the
Planning Commission again reviewed
the targets apd it was found out that
this target could not be achisved
Guring the First Plan period. The
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Planfing Commission during the
Second Five Year Plan originally esti-
mated additional foodgrains of 10
millon tons. And subsequently this
target was again revised. They decid-
ed to increase the target from 10 to
15°5 million tons during the Secomnd
Five Year Plan. That is, they decid-
ed that by the year 1980-61 India
should produce 80'5 mullion tons of
foodgrains to meet the requirements
of the country. Now we gee that the
Foodgrains Enquiry Committee in its
report has clearly pointed out that
only an additional 10 million tons of
foodgrains target can be achieved,
not more than that, whereag the Plan~
ning Commission has fixed the target
at 15.5 million tons of additional
foodgrains. We had much hope, as
our Prime Minister always discusses,
from the community development
projects and N.E.S. block areas. To
our Prime Minister it has become a
panacea for all evils. But what does
Balwantray Mehta Committee reveal
in its report on these N.ES. blocks
and CD. mreas? Of course, there
are two Mehta Committees—one on
the foodgrains and the other on N.E.S.
and CD.} This Balwantray Mehta
Committee in its report has revealed
that all-India average of additional
food production in the community
development and N.E.S. areas is only
10:‘8% as against 20'25% hitherto
quoted by official figures. Well we
have some experience of these com-
munity development areas and N.E.S.
blocks in my own State. 1 wonder
if the Minister for Community Deve-
lopment is aware of the fact—I think
he must be aware—that in one com-
munity development project in Ghum-
sur in Orissa lakhs of rupees have
been spent and there is no explana-
tion for this waste. This project was
considered a3 & model community
development block in the State of
Orissa. Also there are many NES.
areas where really the targets are not
carried out.

.

Now this Balwantray Committee
has alsc revemled in its report that
the figures of distribution of improved
seeds is most unsatisfectory in thse
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community development blocks and
#lso NES. areas. It has also revealed
that the progress of establishment of
seed farms is disappointing. Only 331
farms have been established so far
aguinst a target of 4,328 farms which
ought to be set up within the firat
three years of the Plan. 1 think, in
view of all these, fixing of these
targets, has lost all meanings s0 far
as the Government is concerned.
Production on the one hand, we say,
is increasing—and it {8 really a fact
that the production is increasing; in
19047-48 the production was 43'7 mil-
lion tons and in 1856-57 it is estimated
to be 68°60 million tons of foodgrains.
Really, production is increasing, but,
of course, not to our expectations.

Look to our imports. In 1948 we
imported 2-84 million tons of food-
grains; in 1951 we imported 4'73
million tons and in 1988, because of
the drought in Orissa, M. P., Bihar
and many parts of West Bengal, we
hope that this import may exceed.
Naturally, food production is increas-
ing; the imports are increasing and
the price is also increasing.

The paradox of the present food
situation is this. Taking the index of
the wholesale prices of 1940 as the
base, the index in 1941 rose to 112
-and to 394 in May 1957. There is not
much time and I would not quote
more.

We are now depending more on
foreign aid and imports of foodgrains
from outside. 1 think, because of our
appeal, aid will come. But, we must
be careful about it. Our Prime Min-
ister is a student of history. And, he
must be aware of the fact that in
China before 194D, the last regime
which was ruling in China got tre-
mendous amount of foreign aid from
certain countries but no amount of
foreign aid could help the rightwing
Kuomintang togsremain in power in
the mainland and they were pushed
out. It is high time that our ruling
party realises the gravity of the food
situation. They muat come forward
really with practical measures so that
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agriculture which iz the mainstay of
the people of our country improves
and food production iz made self-
sufficient m the Plan period.

Shri A. P. Jain: Sir, the debate of
today has been a very useful one, in
particular, as we are considering the
recommendations of the Asoka Mehta
Committee. Many hon. Members have
made observations on the different
recommendations of the Asoka Mehta
Committee, And, 1 can assure them
that in coming to decisions, we shall
pay due regard to those suggestions.

The last speaker, Shri Panigrahil
has correctly said that we cannot
depend upon foreign aid in order to
make up our food deficiency. [The
food deficiency can be made up only
by greater production. This morning,
while introducing this motion I
explained what are measures which
we propose to undertake in order to
step up food production.

Pandit Thakur Das Bhargava has
correctly emphasised that psychology
1in matters of food ia a very important
thing. And it would be wrong for us
to over-emphasise the seriousness of
the food situation as it would be
equally wrong to be complacent about
it. I said the other day that while we
should hope for the best, yet we ghould
be prepared for the worst. This year
has been a year of drought and we
are making adequate arrangements to
meet the situation arising out of this
drought.

As you must have observed, many
of the suggestions made by the hon.
Members relate to agricultural pro-
duction. They are all very valuable
suggestions. But the trend of the
speeches of hon. Members themselves
indicated that most of the suggestions
have been addressed to the State
Governments.

My friend, Shri V. D. Tripathi, dealt
at length with the situstion in UP.
and he has really rendered a service
by drawing the attention of this House
to the problem of certain deficit areas,
the eastern part of UP. being ome.
The drought came in and I had drmawn
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the attention of the Asoka Mehta
Committee 20 certain vulnerable
areas. [ repeat that these vulnerable
areas consist of Bihar, eastern part of
U.P., parts of Orissa and parts of
Bengal and M.P. This is a very serious
problem and we have got to find a
solution for it; not that we are
unaware of it but the conditions in
this area continue to be difficult for
a number of years.

This area has suffered from a series
of floods; this area has suffered very
serious drought, this ares is a very
densely populated area; this area has
practically exhausted all the land that
is cultivable; that is, the density of
cultivation is very high there and the
population is constantly increasing and
the availability of land per captta is
being less and less. There is single
crop economy and that is the economy
of rice. There are not many indus-
tries in this area and, therefore, unless
the problem of this area is tackled as
a special problem, we shall be faced
with a difficult food situation for a
long time to come. The other areas
in the country are also backward and
difficult areas. But, perhaps, this is
the most difficult area. As 1 said the
other day, we are going to concen-
trate our attention and all our efforts
to tackle this problem in an effective
manner.

More than one hon. Member of this
House have--and Shri Tripathi is one
of them—suggested that the food prob-
lem should be treated as a national
problem. I agree with him whole-
heartedly that the food problem is a
national problem. We have got our
politics of different shades and differ-
ent opinions; but, so far as food is
concerned, it concerns everybody. So
far as my Ministry is concerned, I will
seek the cooperation of everybody
here inside the House and outside in
solving the food problem. Any sug-
gestion coming from any hon. Mem-
ber in this House or from anybody
outside will receive the utmost respect
and utmost regard from me and my
officers.

Another question which has formed
the subject-matter of debate is the
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socialisation of the wholesale trade.
Shri Thirumala Rao, who was a mem-
ber of the Commitiee huas tried 1o
explain what they mean by socialisa-
tion and he has said that they do not
mean that every bit of the wholesale
trade should be taken over; but the
wholesale trade should be controlled
and an effective part of it should be
taken over by the State. Differences
of opinion on this matter have been
expressed and, in our conclusion, I can
assure hon Members that we shall
keep before us all these opinions.

Shri Guha has rightly drawn the
attention: to the want or comparative
want of progress in production in
some of the North-eastern States. He
has also rightly drawn the attention
of th~ House to the greater progress
which the southern States have made.
I do not think that he implied that
the Government of India was showing
any prejudice against the north-
eastern States or any favouritism to

Jthe southern States.

Shri Dasappa (Bangalore): None
whatsoever.

Shri A . P. Jain: It remain to be a
fact that Andhra has increased its
production from the year 1862-53 to
1956-57 by 50 per cent.

Shri A. C. Guha: From 1949-50.

Shri A. P. Jain: These are the
figures I am giving. All glory ¢to
Andhra. Madras during the same
period has increased its production by
80 per cent. All glory to Madras. 1
wish they could achieve more and
more.

Unfortunately, the same results
have not been achieved with some of
these north-eastern States. For ins-
tance, the production of West Bengal
has remained more or less stationary.
In the year 1852-53, it was 4.22 mil-
lion tons; in 19356-38, it was 4.15 mil-
ljon tons and in 1988-87, it was 4-3
million tons, more or less statiomary.
The production of Orissa has also
been stationary. Bihar during this
period has shown a progress of 20 per
cent and MP. 28 per cent. But the
House will realise that agriculture is
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a State subject and all these schemes
of production are framed by the
State Governments and they come to
the Centre and the Centre gives assis-
tance, of course, on the same scale and
in the same manner to the north-
eastern States as it does to the south.
I only wish that what Shri Guha has
said should serve as an eye-opener to
the States of the North-East and they
should make greater effort to step up
agricultural production. None in this
House or none in the whole of the
country will be happy than myself if
the production of these States goes up.

Shri Dasappa: Durgapur is there
They can draw plenty from it.

Shri A, P. Jain: Shri Guha has
drawn the attention of the House to
another question, namely, subsidising
foodgrains to certain  vulnerable
classes. That is an important sugges-
tion. The Asoka Mehta Committee
has also made certain recommenda-.
tions in this regard. We are examin-
ing this question and I hope we will
find out a suitable solution.

Shrimati Renu Chakravartty has
drawn the attention of the House to
the delay in the implementation of
the land reforms policy, It is true
that any delay in the implementation
of the land reform policy has the
effect of inhibiting production. It
perpetuates a state of uncertainty. The
landlord is not prepared to make
investment on his land because he does
not know whether that land is going
to remain with him. The tenant, on
the other hand, feels insecure and he
is not prepared to make any invest-
ment. It is true that in certain parts
of the country, despite our efforts to
implement the land reforms policy, a
large number of tenants have been
thrown out of their holdings. So far
as the Centre is concerned, we have
laid down a policy and we have
recommended that policy to the State
Governments and one of the impor-
tant recommendations which we have
made is that even during the interim
period, when the land reforms are
being in the process of implementa-
tion, all ejectments should be stopped,
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particularly the so-called voluntary
surrenders.

Shri Sinhasan Singh (Gorakhpur):
Have they been stopped?

Shri A. P. Jain: I do not say that
they have been stopped. I am not
satisfled with the progress of the
implementation of land reforms. I
regret that there is delay. We are
urging upon the State Governments,
but the House will realise our limita-
tions, that is, the limitations of the
Centre We can draw the attention
of the State Governments and we can
press them and we can request them,
but ultimately, the decisions have to
be taken by them.

Shri C. K. Nair (Outer Delhi): It is
high time it was done. We have been
saying this for the last ten years, and
we are feeling—

Shrt A. P. Jain: But we are func-
tioning under a certain Constitution
under which some responsbility has
been placed on the Centre and some
responsibilities have been placed upon
the State Governments. I am not at
all happy with the progress of the
land reforms. We have been urging
upon the State Governments to
ecxpedite the implementation of land
reforms. I regret the delay. But,
nonetheless, I cannot be held respon-
sible for it That is what I mean to
say

An Hon. Member:
Constitution.

Change the

Shri A. P. Jain: 1 will be glad if
they change the Constitution so that
they may be quickly implemented, but
so long as the Constitution is there—

Shri Braj Raj Singh: The party can
change it.

Mr. Speaker:
question here.

Shri A. P. Jain: There was one
question which was raised by Dr.
Krishnaswami. Unfortunately, he is
not here now. That is not a question

The party is not in
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which has been raised for the first
fime. It is a question which has been
raised rany times before, and that is
the question of the reliability of the
statistics. While the hon. Members
have been gquestioning our statistics,
nonetheless, they have been placing
reliance upon their statistics. The
Ashoka Mehta Committee was con-
fronted with the problem as to whe-
ther our statistics are reliable or they
need any correction. They say on
page 42 of the report:

“In view of the recent rise in
prices some people doubt whe-
ther the increase in production
in 1856-57 had 1n {fact taken
place.”

In fact, in this House there has been
a lot of controversy about it—whether
our figures were correct or not. Then
the Committee proceeds to say:

“The results of some special
field investigations carried out on
our behalf by various research
institutions, over and above our
observations and enquiries in the
course of our tour of the country
however, seem to confirm that an
increase in production in 1856-57
over 1955-56 did take place. For
instance, special surveys carried
out on our behalf by the Pro-
gramme Evaluation Organisation
of the Planning Commission, the
Agro-Economic Research Centres
and other non-official organisa-
tions show that the production of
foodgrains in 1856-57 has been, on
the whole, higher than in 1935-56".

A number of suggestions have been
made about cordoning off this area
or that area.

Mr., Speaker: The hon. Minister
must have an idea of time.

Shri A. P, Jain; Only five minutes
more. Not more than that. All these
matters are under examination. We
know that the food administration in
the difficult conditions of today is a
very important matter, and we do not
want that any of these speculative or
hoarding tendencies should be allowed
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to have their play. Nonetheless, this
is’a very difficult matter and we have
to keep the picture of the whole of
Ind:a before us. Placing of the cordon
in one area increases the scarcity in
the other For instance, take the case
of Bombay, about which hon. Mem-
ber Shri Naushir Bharucha has raised
the question Bombay used to receive
large quantities of rice, fine quality of
rice, from Andhra. It also used to
receive some rice from the Punjab.
Now, we have created a self-sufficient
zone of the South with a view to
meect the deficit of that area by local
production. The result is that the
flow of rice from Andhra to Bombay
has been cut out.

Similarly, a number of suggestions
have been made here about procure-
ment in the Punjab. In order to do
that procurement, we had to cordon
off Punjab. Therefore, rice has ceas-
ed to go from Punjab to Bombay.
Both these things have added to the
deficit of Bombay. We have taken
steps to increase the supply to Bom-
bay, but, as the House knows, the rice
position is difficult not only inaide the
country, but the availability of rice
in the world is limited. So, in future,
wherever such a situation erises, we
shall have to fiil up the gap created
by any cordoning off, not with rice
but with alternative foodgrains.

I do hope that while it will be pos-
sible for us—in fact I feel confident
that it will be possible for us—to fill
up the gap, maybe it may not be pos-
=ible to fill up the gap by any parti-
cular kind of foodgrain.

1 again thank the hon. Members for
the suggestions they made, and I can
assure them that we shall carefully
look into them. As regards the
amendments, I am prepared to accept
amendment No. I8 moved by Dr. Ram
Subhag Singh.

Mr. Speaker: Does any hon. Mem-
ber want to have his amendment put
to the vote of the House?

Shri Jagdish Awasthi: My amend-
ment No. 21 may be put.
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. My, Speaker: I shall put amendment
No. 21 to the vote of the House.

The Question is:

‘That for the original motion, the
tollowing be substituted, namely: —

“This House having considered
the food situation in the country,
is of the opinion that—

(a) the system of land taxation
should bhe rationalised and
there should be no tax on
profitless holdings;

(b) the policy of fixing a ceiling
on land holdings and redistri-
buting surplus land among the
landless and poor peasants
should be implemented imme-
diately and vigorously;

(¢) a land army of one million
should be formed by the
Union Government to reclaim
fallow land who may later be
settled on that land preferably
on a co-operative basis;

(d

St

all development work be
entrusted to elected village
bodies whose work should be
co-ordinated by elected dis-
trict bodies and the Govern-
ment at higher levels. The
village bodies should be
encouraged to execute small
schemes of irrigation and
methods of intensive cultiva-
tion in which they should
receive financiel help from
the Government.” '

Those in favour of the 'motion will
sa, ‘Aye’.

Some Hon. Members: Aye

Mr. Speaker: Those who are against
the motion will say ‘No'.

Several Hon. Members: No.

Mr. Speaker: The ‘Noes’ have it.
There seems to be difference of
opinion among the Opposition itself.
I shall put it again to the vote of the
House. The question is:

‘That for the original motion, the
following be substituted, namely:—
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‘“This House having considered
the food situation in the country,
is of the opinion that—

(a) the system of land taxation
should be rmutionalised and
there should be no tax on
profitless holdings;

(b) the policy of flxing a ceiling
on land holdings and redistri-
buting surplus land among the
landless and poor peasants
should be implemented imme-
diately and wvigorously;

(c) a land army of one million
should be formed by the
Union Government to reclaim
failow land who may iater be
settled on that land prefer-
ably on a co-operative basis;

(d) all development work ’be
entrusted to elected village
bodies whose work should be
co-ordinated by elected dis-
trict bodies and the Govern-
ment at higher levels. The
village bodies should be
encouraged to cexecute small
schemes of irrigation and
methods of intensive cultiva-
tion 1n which they should
receive financial help from the
Government”’

The motion was negatived.

Mr. Speaker: The motion is lost
There seems to be difference of opinion
among the Opposition 1itseld.

Shri V. P. Nayar: Not at all.

Shri Braj Raj Bingh: No difference.

Mr. Speaker: Does not matter. They
will have another chance.

Shrimati Renu Chakravartty: On
this matter there is absolutely no diffe-
rence. We all press it. Whether it is
to be put to the vote or not, it is left
to the mover of the motion.

Shri Braj Raj Singh: We press it.

Mr. Speaker: What is the good of
just encouraging him to press? The
motion has been lost.
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I shall now put the substitute motion
No. 18, moved by Dr. Ram Subhag
8ingh, to the vote of the House.

The question is:

That for the original motion, the
foliowing be substituted, namely;—

“This House having considered
the food situation in the country
i8 of the opinion that suitable
measures be taken by the Govern-
ment to increase food production
in the country.”

The motion was adopted.

Mr. Speaker: The substitute motion
is carried. All the other motions are
barred.

INDIAN TARIFF (SECOND
AMENDMENT) BILL*

17 hrs

The Minister of Industry (Shri
Manubhat Shah): I beg to move for
leave to introduce a Bill further to
amend the Indian Tarift Act, 1934

Mr, Speaker: It is ®u taxation
measure., This is the end of the day.
They do not want the country to know
in advance. Now all the shops are
closed. I am aware of a single case
where two annas excise duty was im-
posed on silver. Somebody got know-
ledge of it and overnight he amassed
Rs. 30 lakhs by purchasing silver and
selling it. Now the question is:

“That Jeave be granted to intro-
duce a Bill further to amend the
Indian Tariff Act, 1934.”

The motion was adopted.

Shri Manubbai Bhah: I introduce**
the Bill.

CASHEW INDUSTRY

Shrl Kodiyan (Quilon—Reserved—
Sch. Castes): 1 am raising this discus-
sion to focus the attention of the
House and the Government on three
important points (1) inadequate Cen-
tral aid to the cashew industry, (2)
non-availability of imported cashew-
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nhuts at reasonable prices, causing fre-
quent closure of factories, and (3)
lack of adequate Central aid for the

promotion of export of cashew
kernelg

Although the cashew industry is
very much concentrated in Kerala
State, epart from it being of wvital
importance to the economy of that
State, it is equally important for India
as a whole. In recent years while our
export earnings have declined almost
in every exportable items, the export
of cashew Rkernels has produced more
and more foreign exchange. In the
context of a sharpening crisis in the
nation's foreign exchange resources,
the export of cashew kernels acquires
an even greater importance.

From the hon. Minister's reply to a
gquestion on the l4th November, it can
be seen that in 1958 alone it has earn-
ed over ten crores of rupees, an
increase of Rs. 1.8 crores over what
was earned in the previous year. To
my own State the industry is of great
value as it provides direct employment
to about one lakh of workers, of whom
80 per c~nt. are women. The develop-
ment of the industry has been such
that although it is only two decades
since the industry started, all the raw
nuts produced in the whole of India
taken together do not meet the re-
quirements of keeping the factories
working. So, we have to depend for
half of our requirements of raw nuts
upon the African countries.

One of the difficuities that prevents
the development of the cashew indus-
trv is the non-availability of raw nuts
in sufficient quantity. So the main
problem of this industry is to attain
self-sufficiency in the matter of pro-
ducing raw nuts in our country., The
Spices Enquiry Committes, appointed
by the Government of India, has stated
on page 128 of its report: -

“In all these regions, extensive
cultivation of the crop on a planta-
tion basis should be encouraged.

*Published in the Gazette of India Extracrdinary Part II Section 32,

dated 3-13-57.

s+ Intraduced with the recommendation of the President.
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The forest departments in the pro-
ducing States should also en-
courage its spread and growth in
all the reserve areas and arrange
to collect the nuts along with
other minor forest produce.
Wherever possible, the Public
Works Departments should also
undertake to extend the cultivation
of this erop in suitable lands under
their jurisdiction. A Coordinated
Ten Year Plan (Cashewnut Plan-
tation Scheme) should be prepared
in this connection in consultation
with the State Governments and
put through expeditiously”

Despite these pious resolutions and
pompous recommendations and despite
some schemes for increased cultivation
nothing substantial has been achieved
so far in the matter of attaining self-
sufficiency in the production of
cashewnuts in our country, in order
to relieve our dependence on foreign
countries. While the Indian cashew
iree is capable of yielding nuts five or
six years from planting and while we
have tens of millions acres of waste
Jand all over the country, it is regret-
table that all the tall talks of the
Government have not reduced our
dependence on foreign countries even
by one per cent.

It is true that Government have
some schemes to increase the cashew
cultivation in our country and some
amount has been allotted to State
Governments to give advance to pri-
vate growers at the rate ot Rs. 150 for
every additional acre Dplanted with
cashew nuts. But how many private
growers have taken advantage of this
scheme and as a result of the scheme
how many additional acres have been
planted with cashew? Of course,
when we examine the result of the
achievement of this scheme, we find
that the achievement so far is not
commendable.

8o far as Kerala State is concerned,
the Centre of course, knows our limi-
tations on land and resources. But
the Centre has not discharged Its
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obligations to Kerals, which has been
giving them a commodity, which is
eaming more and more foreign ex-
change in the present difficult position
of our foreign exchange resources,
The foreign exchange earning capacity
{ the cashew kernels alone justifies
and demands more of Central assis-
tance to every aspect of the industry.
Calculated at the present rate of yleld,
i.e. of 251bs, per tree and two hundred
trees per acre, we require for self-
sufficiency an additional acreage of one
lakh acres But, as I have already
pointed out, the achievement so far
gained Is not so much commendable.

In this connection I wish to agk the
Government whether they have a
well-planned scheme for achievement
of targets, say, a ten-year target to
attain self-sufficiency in the matter of
producing raw nuts in this country.

Secondly, Government is not taking
any serious action for checking and
controlling the loot by certain flrms
operating in Bombay. In reply to a
question yesterday, the hon Minister
has said that licences are issued for
importing raw nuts to actual wusers.
But the Spices Enquiry Committee, on
page 104 of its Report, has stated:

“The imports and distribution ot
these African nuts are arranged by
a few leading firms operating in
Bombay. Having branches at the
East African ports and established
long business connections with
these regions, these flrms are very
influential and hold almost a
monopoly in the import trade and
all the processing factories are
obliged to obtain their require-
ments through them, The factory
owners place their orders through
these firms which then arrange to
import the required gquantities
through their branches in ZXast
Africa.”

Again, while submitting their recom-
mendation they have said:

“While the bulk of the Indian
cashewnut crop is collected by iti-
nerant merchants, the imports of
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fcreign nuts are done mainly
through a few influential firms for
whom this forms only a side-busi-
ness. The Government should,
therefore, give all assistance to the
factory owners in regard to the
procurement of raw nuts from
foreign countries.”

The loot by these few flrms at
Bombay is continuing. And nothing
has been done by the Government to
check the loot.

The modus operandi of their looting
is like this. The merchants who im-
port raw nuts from Africa are mer-
chants who have established them-
selves in the concerned African ports
for over hall a century, and even if
the licences are thrown open to all, no
newcomer can get raw nuts from
Africa unless through the mercies of
these monopolists. They hold up the
imports when the Indian crop comes
to the market. The local producers,
the poor agriculturists are offered only
the lowest of prices, and on the stren.
gth of such low prices the factory ow-
ners enter into firm commitments
with the overseas buyers. Within a
few months the indigenous raw nuts
are exhausted and they have tc depend
on foreign imports. And at this time,
the importers who know the trend of
the prices through secret means rather
than fair means, raise the prices to
the maximum and the factory owmers
are forced to pay the maximum prices,
That is taken as an excuse by the fac~
tory owners to close down factories.
In fact several factories in my own
State have been closed down, and
thousands of workerz have been
thrown out of employment even this
year, and now satyagraha is going on
in Quilon for the reinstatement of the
retrenched workers,

Today as a result of this the position
of the industry is far from satisfac-
tory; the whole industry is in a crisis.
This crisis has not come about sud-
denly. It has been a recurring fea-
ture for the last so many years.
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And then, working conditions in the
factories are not merely unsatistac-
tory but miserable and inhuman. No
protective measures are taken to save
them from contracting occupational
digseases. Take for example the
cashew peelers. The corrosive sub-
stances extruded in the process blister
the palms of the workers permanently
making workers look like beilng lep-
rous. That is the position. And the
minimum wage fixed in this industry
is extremely low and inadequate.
Even that low minimum wage is not
given; the bonus question is pending.
No unemployment relief is given.
Such 13 the position so far as the
workers are concerned.

Therefore, Sir, 1 would submit teo
the hon. Minister that certain imme-
diate steps should be taken to develop
this industry. The import of raw
cashew nuts should be taken over
by the State Trading Corporation, and
the State Trading Corporation should
distribute the imported African raw
nuts to the factories on an equitable
basis. Then the export also should
be taken over by the State Trading
Corporation. If it is not possible for
the State Trading Corporation at pre-
sent to take over the import and ex-
port of cashew nuts, I would request
the hon. Minister to consider the sug-
gestion of setting up a separate
Cashew Corporation charged with the
responsibility of collecting and pooling
together all the indigenous raw nuts
and also the imported African nuts
and then distributing it on_a fair
basis to the factories, Then again,
the processed cashew kernels should
be bought by this Cashew Corpora~
tion. en again....

Mr, Speaker: I have allowed fifteen
minutes to the hon. Member already.

Shri V. P. Nayar (Quilon): Only
twelve minutes, because after five
o’clock we haq voting.

Mr, Speaker: Even then, I do not
allow more than ten minutes. He
will have an opportunity of replying
for two minutes,

Shrit Kodiyan:
Sir.

I am now closing,
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Therefore, thers cannot be any in-
dustry which fram the point of view
of better labour amenities, for ensur-
ing a better deal to the workers and
far augmenting the foreign exchange
resources of the country, has more
claims than the cashew Industry.
Ensure regular work and no more
closures to the workers, import raw
nuts on government account, buy up
all the kernels produced at fair prices
and export on government account;
diversify the trade on the basis of a
definite plan. To enable all these
things Government should forthwith
have a comprehensive scheme for
planting at least one lakh acres with
high yielding nuts. And to deal with
all the problems connected with the
development of this industry and also
the problems connected with increas-
ing the cultivation of cashew nut, a
Cashew Board should be set up.

Shri V. P. Nayar: Sir, I just want
to agk one or two questions.

Mr. Speaker; Yes. No speeches are
allowed; only questions are allowed.

Shri V. P. Nayar: From the pas-
sage that has been pointed out from
the report of the Spices Enquiry
Committee, up to now several times
Government spokesmen have stated
that the import of raw nuts is in the
monopolistic grip of a few Bombay
firms. But all of a sudden yesterday
the Miniaster said that import licences
were being given mostly to actual
users. I have the honour to represent
an area which has the largest concen-
tration of cashew factories in the
whole of India. I have met the indus-
trialists and they still tell me that
even in the recent recess they have
been at the mercy of the Bombay
importers for getting the avajlable
nuis. I want to know why it is not
Yyossible for Government to buy up
all the imported nuts and distribute
them at fair prices to the factory
owners on some equitable basis, say,

on the consumption of the preceding
years.

1 also want to know why, when it
is replete with potentialities of export
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it is not possible for Governmant
to monopolise the export of this com-
modity, the more so in the present
context of the foreign exchange posi-
tion, What are the impediments? It
will not involve any transport prob-
lem like iron ore or manganese ore
which has been taken over. It does
not require az much shipping speace.
And the market is ensured.

Thirdly, 1 would like to know why
Government have not taken adeqguate
steps, when they know for certain
that cashew 1s a tree which yields fruit
m five or six years and tena of mil-
lions of acres are ......

Mr. Speaker: All the three things
have been referred to by Shri
Kodiyan.

Shri V. P. Nayar: True. But I
want to know wny 1t is not possible
for them to do it.

Mr. Speaker: Very well. The hon.
Minister mav note down that Shri
V P. Nayar also wants to know it

Shri V. P. Nayar: I want to know
why 1t is not possible.

Shri Achar (Mangalore) wose —

Mr. Speaker: Hon. Mempbers must
give their names to me m advance,
Anyhow, Shr1 Achar 1s 8 new Mem-
ber Only one question. I shall
walve the notice.

Shri Achar: 1 am very thankful to
the hon. Member who has raised this
question, but I must correct an inac-
curacy 1n his statement that the State
that 15 interested in this matter is
only Kerala.

Mr. Speaker: Mysore also.

Shrl Achar: 1 am only anxious to
point out that Mysore State iz as
much interested in it as Kerala.

Mr. Speaker: What is the gquestion?

Shri Achar: The question ix this
So far as this cashew production is
concerned, there are a large number
of applications for granting lands,
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that is waste lands in Bouth Kanamn,
all the while pending and they are
not disposad of. ostly, these cashew
nuﬂqomﬂ‘omthe?ortugumaru‘.

Mr. Bpeaker: What oan this Gov-
ernment do? If assignments are not
made by the State Government, what
can this Government do?

Shri Achar: The Central Govern-
ment can. also take some interest in
the matter #nd advise them.

Another thing is this. In view of
the present attitude of the Portu-
guese authorities, what does the Gov-
ernment propose to do? Because, I
understand that now the import of
cashew nut very much obstructed. In
view of that situation, what does the
Government propose to do to solve
these problems?

Shri Thirumala Rao (Kakinada):
The Government are aware that the
Agriculture Minister of the Andhra
Government announced that special
tteps are being taken to encourage the
acreage under cashewnuts. My part
cf the country especially is an area
which exports cashewnuts to America
and other countries. Are the Gov-
crnment thinking of helping the
Andhra Government who have come
forward to help themselves?

Shri R. Ramanathan Chettiar
(Pudukkottai): May 1 ask the Hon.
Minister whether he will be taking
steps to rationalise the industry as
the manual labourers are working
under very difficult conditions in this
mdustry in Kerala?

Mr. Speaker: The Hon, Minister.

The Minister of Commerce (Shri
Kanungo): My task is very simple
hecause the Mover himself has pro-
duced almost all the replies.

The basic fact, as the hon. Mover
himself has pointed out, is the non-
availability of the raw material either
in the country or from outside. The
fact of the matter is that almost 60
per cent of the raw material for this
industry has got to be imported.
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The Hon. Member quoted something
from the report of the Spices Enquiry
Committee. He was Dot perhaps
aware that as a result of the report
of the committee and dus to subse-
quent events, Government have
launched a large-scale programme of
€ncouraging the plantation of cashew-
nuts, the details of which, I believe,
have been given out on the floor
cf the House. Roughly, the Central
Government will give 2 loan of
Rs. 150 per acre of plantation on very
easy terms. Apart from the Ceantral
Government, in view of the Spices
Enquiry Committee’s report, various
State Governments, on their own
account, have provided enough money
for it.

Shri T. B. Vittal Rao (Khammam):
What is the acreage of new plantation
after that scheme was announced?

Shri EKanungo: It has gone into
operation more or less 2 years back.
Madras has reported 9,000 acres in
one year and Kerala has reported
20,000 acres. At this rate, the mo-
mentum will go much further.
Mysore, Madras and Xerala Govern-
ments have provided from their own
resources something like Rs. 67 lakhs
and I think that is a sizeable quantity
which the State budgets provide. To
catch up the target of 1,25,000 acres,
we require much more efforts, One
of the handicaps relate to the ques-
t:on of land and I am told that suit-
eble land is not available. Recently,
all the Government; have shown in-
terest in this programme, particularly
Andhra and Orissa. Wherever any
State Government shows interest in
it, the Government of India in the
Food and Agriculture Ministry are
prepared to advance money as per
scheme. Therefore, pending the
growth of the plsntations, which come
to bear in five or six years, we have
to face the problem of shortages #as
it is.

The other problem that my hon.
friend pointed out, rationalisation s
very difficult. ¥For one thing, pack-
ing, conditioning and all that iz done
in a very cheap way. None of the
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valuable by-products are being recov-
ered, because to recover byproducts
like oil, etc, it requires a rather ex-
pensive machinery. We are trying o
interest the Council of Industrial and
Scientific Research to find out if any
cheaper machinery would be possible.
But, that is in the realm of wishing
nore or less, because the present
machinery which is available is cost-
1y and most of the establishments
which are in this trade cannot afford
it. Therelore, rationalisation as was
asked is just not possiblie at the mom-
ent, unlegs invegtors with adequate
funds are forthcoming.

I may mention one thing. The eco-
logical conditions and agriculturai
conditions of this crop are not known
very much. Therefore, the Govern-
ment in the Food and Agriculture
Ministry have established one research
station in Mangalore and in the course
of one year, it has progressed some-
what. But, the results to be applied
to the fields will take a little time.
First of all, we have to find out what
are the breeds which give the best
yield and fauitless fruit and all that.
Of thgt, we have no knowiledge., The
best method of propagation has got to
ke known. The States of Mysore and
Kerala have established stations where
planting materials of a superior
quality are available. But, the basic
point is that planters should be forth-
coming wWho show interest in this
type. One of the handicaps, I am told,
is this, that many planters do not ven-
ture to go in for that, because unlike
coffee and tea, cashew-nut is not
classed 88 a plantation, which means
that they are subject to the limita-
tions of agricultural land which ir
common to all crops.

About the trading position to which
my hon. friend Shri V. P. Nayar
referred, the fact of the matter is that
today, the actual users get something
like 85 per cent of the import licences.
The established importers get only 15
per cent. The dificulty is inherent
in the sense that in East Africa even,
the crop is not grown on a plantation
scale. It grows wild and the collec-
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tion has got to be organised. It is =
very expeasive process.

Mr. Speaker: What does it mean:
users importers?

Shri Kanungo: That is, factory
owners who require raw materials,
are entitled to import licences,

Shri V. P. Nayar: They do not
unport themselives. .

Shri Kamungo: They cannot find
exporters from the other side, 1 do
not know. But, Sir, a8 you will
realise, the largest producer of this
commodity is British and Portuguese
Kast Africa and the relation between
Portuguese East Africa and our coun-
iry being what it 13, we can't do any-
thing. From its very nature, the
difficulty which most of the operators
find 18 this. To my mind there are
too many establishments in the trade
than 13 justified.

A suggestion has been made that
the State Trading Corparation should
go into it. It will be obvious that
for the State Trading Corporation to
organise the collection of nuts in East
Africa is not a feasible proposition. I
need not go into details of it, but
whatever nuts are available in the
world being available to the actual
users, we cannot do anything more
than that, because we have realised
that the basic solution is in encourag-
ing more plantations.

Mr. Speaker: So far as British East
Africa is concerned, the same diffi-
culty also?

Shri Kanungo: Because no one is
gomng to organise collections over
there, and i1t is a very expensive pro-
position.

Shrl V. P. Nayar: Why not Gov-
ernment acquire all the stocks from
the importers and then distribute it?
We come from that area, and we are
told that raw nuts are not available.

Shri Eanungo: It is not so simple as
Shri Nayar mentions it. Importers do
not stock it in the country. They
mmport it a8 and when they get a
demand, and after all, they are per-
mitted to import only 15 per cent
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As regards the State Trading Cor-
poration taking over the exports, I do
not see why they should go into it
because it is handled by capable per-
sons in the trade. Anyway, the pat-
tern of production has not suffered
very much. The ratio between the
export price and the price of raw nuts
has been at one to six. It has been
steady for almost six years now.

Therefore, until the basic problems
are solved, the industry atiracts more
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entrepreneurs and goes into utilisa-
tion of by-products, the position will
remain as it is, but in the meantime
the Government's efforts in increasing
the area under cultivation will show
1esults in another couple of years, and
the position will be very much eased.

17.38 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday
the 4th December, 1957.
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the 318t May, 1957, mak-
mg certain amendments
tothe Delhi Motor Vehi-

cles Rules, 1940..
(i, Notification No. F. 12
(37)/57-MT&CE, dated
3rd August, 1957,

contumng a Corrigendum
to Notification No. F.
(37)/57-MT & CE, dated
the 318t May, 1957.

(2) A copy of cach of the
following papers under
sub-section (2) of Section
16 of the Tanff Commis-
sion Act. 1951 :-—-

(1) Report (1957) of lhc
ariff Commission on the
continuance of protection

to the Non-Ferrous
Metals Industry. .

(n) Government Resolution
No. 22(4)-T.R./57, dated
the 2nd December, 19575.

(1) Governmen: Nonficanon
No. 22(4)-'I"R.;57, dated
the 2nd December, 1957.

(1v) Report {(1957) of the

Tarif Commission on

the conrtnuance of P'ro-

tection 1o the Hare Coup-

per Conduccors and A

C.S.R. (Alumi dum Cna

ductor Steel Roraforcedy
Indus-ry

(V) Governmeat  Resolution
No. 3(5)-T.R.f57. dated
the 2nd December 1947,

(v1) Governmeni  No tfic.
tion No, 3{5)-T R 7
dated the 2nd Decemb.r
1957.

(3) A copy of No ification Nuo
S R O. 3648 da'ed the
t6th November 19357 undet
sub-scc 1on {6} of the
Essentia! Commadities syct
1958, .

(4) A copy of the statement
showing the number of
{acome-tan  payers  whn
have incomes-tax arrears
the reasons therefor and
the steps taken by Govern-

DAILY

REPORT OF

MOTION Re:

DIGEST

ment to recover the bnhnce
from them. . .

PRESIDENT’S ASSENT TO
BILL . . . .

Secretary laid on the Table
the Indian Tarif (Amend-
ment) Bill l?aued by the
Houses of liament dur~
ing the current Session
and assented to b the
President on the 39& Nov-

1957 . .

BUSINESS
ADVISORY COMMITTEE
ADOPTED .

Ihlrtcumh Report was adopt-
ed.

ember

FOOD SITU-
ATION:— . .

Ffurther discussion on the
motion regarding  food
sityatton continued  The
Mums-er of Food end
Arnculture  (Shnn A, P.
Jun) replhicd to the debate.
The subst:tute motion moved
by Dr Ram Subhag Singh
was adopred.

BILI. IN 'TRODUGCED

Indian Tarifl {(Second Amend-
ment) Bill was introduced.

HALY-AN-HOUR Dl‘s(.U‘s-

SION

Shn P K. Kodiyan raised a
hailf-an-hous discussion on
points an<ing out of reples
given an the 14ith Novem-
bvr 1957 io Starred Ques-
LIORS Nus 160 and 168
regarding Cashew Industry.
The Mimsier of Commerce
{Shn Kanungo® replied to
th- debate

AGLENDA FOR WEDNESDAY
41TH DECEMBER 1957.

Considcraiion apd  passing of
Capital  lIssues  (Control)
Amcn-dment Bill and Cen-
tral fixcises  ond  Salt
{Amendment) Bitl and the
motion rtegarding  Interim
Report of Life Insurance
Corparation
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